LIST OF REPEALED LAWS FROM JUNE, 2014 TO JUNE, 2026

S. No. Year Act No. Act Name Repealed by Act
. The Merchant
1 1838 19 Ig§8coa5“”9 Vessels ACt, | ghipping Act, 2025
(24 of 2025)
The Admiralty
. (Jurisdiction and
5 1840 3 and 4 The Admiralty Court Act, Settlement of
Vict., c. 65 | 1840 oo .
Maritime Claims)
Act, 2017(22 of 2017)
. , The Repealing and
3. 1850 12 g)}éiazlllt];%c?clcggg tants Amending Act, 2019
’ (31 of 2019)
. . The Repealing and
. 1850 18 g:‘oet ggt?é‘;:ﬂgﬁl'ggg Amending Act, 2023
' (37 of 2023)
o The Repealing and
5. 1850 21 EZ?nSSZFATtSi%gges Amending (Second)
' Act, 2017 (4 of 2018)
. The Repealing and
6. 1850 37 me ;‘:IZ'S';’ 2@:";‘&30 Amending Act, 2017
a : (2 of 2018)
The Repealing and
7. 1852 8 The Sheriffs' Fees Act, 1852 | Amending Act, 2017
(2 of 2018)
The Repealing and
8 1855 28 E;f Jauy Laws Repeal | Amending Act, 2023
’ (37 of 2023)
. . . The Bills of Lading
9. 1856 9 ;';‘;" '{‘55'2” Billsof Lading | Ao+ 2025 (18 of
’ 2025)
. The Repealing and
10, 1857 5 e OFiental Gas Company | Amending Act, 2023
’ ' (37 of 2023)
The Repealing and
11. 1857 7 g}lﬁé\ggdfst Ulré%o;/ enanted Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Repealing and
12. 1857 21 The Howrah Offences Act Amending (Second)

1857.

Act, 2017 (4 of 2018




The Calcutta Pilots Act,

The Repealing and

13. 1859 12 1859 Amending (Second)
' Act, 2017 (4 of 2018)
. The Bharatiya Nyaya
14, 1860 45 Iggo'”d'a” Penal Code, Sanhita, 2023 (45 of
2023)
The Admiralty
. (Jurisdiction and
15, 1861 24 and 25 | The Admiralty Court Act, Settlement of
Vict,, c. 10 | 1861 o .
Maritime Claims)
Act, 2017(22 of 2017)
The Repealing and
16. 1862 3 Iggzeovernment Seal Act, Amending (Second)
' Act, 2017 (4 of 2018)
. . The Repealing and
17. 1863 16 IQESEXC'SG (Spirits) ACt, | Armending Act, 2016
(23 of 2016)
. . The Repealing and
18. 1866 21 yl‘sesaﬂ?l‘(’) oy Mo iage Amending Act, 2017
' (2 of 2018)
The Repealing and
19. 1867 1 The Ganges Tolls Act, 1867 | Amending Act, 2017
(2 of 2018)
. The Repealing and
20. 1867 11 E;f Cl)g'g‘ta' Gas Company | Amending Act, 2023
’ ' (37 of 2023)
The Press and
The Press and Registration Registration of
21. 1867 25 of Books Act, 1867 Periodicals Act, 2023
(51 of 2023)
The Repealing and
22. 1871 4 The Coroners Act, 1871. Amending Act, 2023
(37 of 2023)
. . The Bharatiya
23. 1872 1 Ig;azlndlan Evidence Act, Sakshya Adhiniyam,
2023 (47 of 2023)
The North-Western The Repealing and
24, 1873 16 Provinces Village and Road | Amending (Second)
Police Act, 1873. Act, 2017 (4 of 2018)
. . The Repealing and
25, 1874 4 IQ? 4F°re'9” Recruiting At | A mending Act, 2016
(23 of 2016)
. The Repealing and
26. 1875 18 | 1helndianLaw Reports | 5\ onding Act, 2016

Act, 1875

(23 of 2016)




The Central Provinces Laws

The Repealing and

27. 1875 20 Amending (Second)
Act, 1875. Act, 2017 (4 of 2018)
. The Repealing and
28, 1876 19 ;Ef 'ig;rga“c Performances | A ending (Second)
' ' Act, 2017 (4 of 2018)
: The Repealing and
2. 1879 6 R‘; Eg’fgha”ts Preservation | A ending Act, 2016
’ (23 of 2016)
i The Repealing and
30. 1879 14 IgggHackney-carrlage Act, Amending (Second)
' Act, 2017 (4 of 2018)
: The Repealing and
31, 1879 19 [25\/52&”1%@% Khattra Amending (Second)
' ' Act, 2017 (4 of 2018)
. : The Repealing and
32, 1881 11 ;2‘: '\1"8“8”1'C'pa' Taxation | Apending Act, 2019
’ ' (31 of 2019)
The Repealing and
33. 1881 13 The Fort William Act, 1881. | Amending (Second)
Act, 2017 (4 of 2018)
. The Repealing and
34, 1881 16 ;2‘: ?g;tlruc“on In Falnways | A mending Act, 2023
’ ' (37 of 2023)
The Repealing and
35. 1882 21 ;I'\r/lsl i'\él:t?(r)?msj Tcrteslt%z Amending (Second)
' ' Act, 2017 (4 of 2018)
. — The Repealing and
36. 1883 10 E;? ?ggg ma Singh's Estates Amending (Second)
’ ' Act, 2017 (4 of 2018)
. The Repealing and
37. 1885 18 I&?ﬂt@;iﬁciggg'on Amending Act, 2023
’ ' (37 of 2023)
: The Repealing and
38, 1886 11 Iggg”d'a” Tramways Act, | Amending Act, 2025
(37 of 2025)
. The Repealing and
39. 1886 21 '1|'Q§6Oudh Wasikas Act, Amending (Second)
' Act, 2017 (4 of 2018)
The Repealing and
40. 1888 3 The Police Act, 1888. Amending (Second)

Act, 2017 (4 of 2018)




The Repealing and

41. 1888 8 The Indian Tolls Act, 1888. | Amending (Second)
Act, 2017 (4 of 2018)
The Indian Railways Act, The Railways Act,
42. 1890 9 1890 1989 (24 of 1989)
: . The Repealing and
43. 1890 13 R‘; Egg‘ge (MaltLiquors) | a1 onding Act, 2016
’ (23 of 2016)
The Admiralty
53 and 54 | The Colonial Courts of (Jurisdiction and
44, 1890 : - Settlement of
vict., c. 27 | Admiralty Act, 1890 o .
Maritime Claims)
Act, 2017(22 of 2017)
The Admiralty
. (Jurisdiction and
45. 1801 16 ;an?gl‘t)”'g'ngig‘;”:c?fwgl Settlement of
y ' Maritime Claims)
Act, 2017(22 of 2017)
. , . The Repealing and
46. 1892 2 E;f “{ggages Validation | 11 onding Act, 2017
’ (2 of 2018)
The Government The Repealing and
47. 1892 10 Management of Private Amending Act, 2019
Estates Act, 1892. (31 of 2019)
The Repealing and
48. 1893 2 IggsPorahat Estate Act, Amending (Second)
' Act, 2017 (4 of 2018)
The Repealing and
49. 1895 15 E;? Clsgs\)/grnment Grants Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Public Servants The Repealing and
50. 1897 1 (Inquiries) Amendment Act, | Amending Act, 2017
1897 (2 of 2018)
o The Repealing and
51. 1897 4 Igg7'”d'a” Fisheries ACt, | Amending Act, 2015
(17 of 2015)
. The Repealing and
52. 1897 5 ;';ﬁeﬁgf’ﬁa'zg a£1é:197 Amending Act, 2017
g Act, (2 of 2018)
The Repealing and
53. 1897 8 E;? Fliggo?rmatory Schools Amending (Second)
' ' Act, 2017 (4 of 2018)
. . The Repealing and
54 1897 14 The Indian Short Titles Act, Amending Act, 2017

1897

(2 of 2018)




The Repealing and

55. 1898 3 The Lepers Act, 1898 Amending Act, 2016
(23 of 2016)
The Indian Post Office Act, | The Post Office Act,
56. 1898 6 1898 2023 (43 of 2023)
The Repealing and
57. 1899 23 E‘rek%r;‘;;fgnzf ,f'fft{agg% Amending Act, 2017
’ (2 of 2018)
The Repealing and
58. 1901 11 The Amending Act, 1901 Amending Act, 2017
(2 of 2018)
: The Repealing and
5. 1902 4 Iggz'”d'a” Tramways Act, | Amending Act, 2016
(23 of 2016)
The Repealing and
60. 1903 1 The Amending Act, 1903 Amending Act, 2017
(2 of 2018)
. . The Railways
61. 1905 4 ;2‘: '{‘;52” Railway Board | a1 0ndment) Act,
’ 2025 (9 of 2025)
1908 15 The Indian Ports Act, 1908 The Indian Ports Act,
62. 2025 (27 of 2025)
The Prevention of Seditious I Repealing and
63. 1911 10 Meetinas Act. 1911 Amending (Second)
gs Act 1911 Act, 2017 (4 of 2018)
The Bengal, Bihar and The Repealing and
64. 1912 7 Orissa and Assam Laws Act, | Amending (Second)
1912. Act, 2017 (4 of 2018)
A . The Repealing and
65. 1912 8 e Wild Brds and Animals | Amending Act, 2016
’ (23 of 2016)
The Repealing and
66. 1912 13 The Delhi Laws Act, 1912. Amending Act, 2023
(37 of 2023)
The Repealing and
67. 1913 6 \T/Zfid'\ggzsam‘"’t‘”l\gff Amending Act, 2016
g Act (23 of 2016)
The Repealing and
68. 1915 7 The Delhi Laws Act, 1915. | Amending Act, 2023
(37 of 2023)
. . The Repealing and
69. 1916 7 The Indian Medical Degrees Amending Act, 2016

Act, 1916

(23 of 2016)




The Inland Vessels Act,

The Inland Vessels

70. 1917 1 Act, 2021 (24 of
1917 2021)
The Sir Currimbhoy The Repealing and
71. 1917 25 Ebrahim Baronetcy Amending (Second)
(Amendment) Act, 1917. Act, 2017 (4 of 2018)
The Local Authorities The Repealing and
72. 1919 1 Pensions and Gratuities Act, | Amending Act, 2016
1919 (23 of 2016)
The Criminal
The Identification of Procedure
3. 1920 33 Prisoners Act, 1920 (Identification) Act,
2022 (11 of 2022)
. The Immigration and
74. 1920 34 'II;]r:jeiaF)’a;sép:o;tg(onntry Into Foreigners Act, 2025
' (13 of 2025)
The Repealing and
75. 1921 17 (TAhﬁ]gféﬂrfeﬁrSSKistS Lop1 | Amending (Second)
’ ' Act, 2017 (4 of 2018)
i . The Repealing and
76. 1922 22 E?:arleclﬁgr%nggtqugtzm Amending Act, 2023
’ ' (37 of 2023)
. The Boilers Act, 2025
77. 1923 5 The Boilers Act, 1923 (12 of 2025)
The Repealing and
78. 1923 6 ;Eifrﬁmgggfonrﬁ (Flouse | Amending Act, 2023
’ " | (37 of 2023)
The Emplovee's The Code on Social
79. 1923 8 ploy Security, 2020 (36 of
Compensation Act, 1923
2020)
The Mussalman Wakf
80. 1923 42 Iggg'v' ussalman Wakf ACt, | ponean) Act, 2025
(15 of 2025)
. . The Carriage of
81. 1925 26 gg%ézdgansgjf;giSZS Goods by Sea Act,
y ! 2025 (19 of 2025)
The Industrial
82. 1926 16 The Trade Union Act, 1926 | Relation Code 2020
(35 of 2020)
The Marine Aids to
83. 1927 17 The Lighthouse Act, 1927 Navigation Act, 2021

(20 of 2021)




The Hindu Inheritance

The Repealing and

84. 1928 12 (Removal of Disabilities) Amending Act, 2017
Act, 1928 (2 of 2018)
The Transfer of Property The Repealing and
85. 1929 21 (Amendment) Amending Act, 2017
Supplementary Act, 1929 (2 of 2018)
The Repealing and
86. 1930 32 \T/gfk';gfif’fam&t‘”l\g’;gf Amending Act, 2016
g Acl, (23 of 2016)
The Provisional
The Provisional Collection | Collection of Taxes
87. 1931 16 of Taxes Act, 1931 Act, 2023 (50 of
2023)
The Sheriff of Calcutta The Repealing and
88. 1931 20 (Power of Custody) Act, Amending (Second)
1931 Act, 2017 (4 of 2018)
e — The Repealing and
89. 1932 11 E;f Tég'z'c Suits Validation | » o ding (Second)
' ' Act, 2017 (4 of 2018)
The Bengal Suppression of | The Repealing and
90. 1932 24 Terrorist Outrages Amending (Second)
(Supplementary) Act, 1932. | Act, 2017 (4 of 2018)
. . The Repealing and
91. 1933 2 [ngi?)l 'gcet” gg%dg'”g of | Amending Act, 2016
’ (23 of 2016)
The Repealing and
92. 1934 15 The Sugar-cane Act, 1934. | Amending Act, 2023
(37 of 2023)
The Bharatiya
93. 1934 22 The Aircraft Act, 1934 Vayuyan Adhiniyam,
2024 (16 of 2024)
The Assam Criminal Law The Repealing and
94, 1934 27 Amendment Amending Act, 2017
(Supplementary) Act, 1934 | (2 of 2018)
The Jubbulpore and .
: L The Repealing and
95, 1935 13 Ch_hattlsgarh D|V|_S|0ns Amending Act, 2017
(Divorce Proceedings (2 of 2018)
Validation) Act, 1935
The Payment of Wages Act, | The Code on wages,
%. 1936 4 1936 2019 (29 of 2019)
The Repealing and
97. 1936 5 The Decrees and Orders | 0 ding Act, 2017

Validating Act, 1936

(2 of 2018)




The Bangalore Marriages

The Repealing and

98. 1936 16 Validating Act, 1936 én;?cnzdol?g)Act, 2017
The Red Cross Society The Repealing and
99. 1936 18 (Allocation of Property) Act, | Amending Act, 2016
1936 (23 of 2016)
: : The Repealing and
100. 1936 22 The Indian Companies Amending Act, 2016
(Amendment) Act, 1936 (23 of 2016)
The Hindu Women's Right | The Repealing and
101. 1938 11 to Property (Amendment) Amending Act, 2017
Act, 1938 (2 of 2018)
. The Repealing and
102. 1938 20 ;ﬁeﬁalmégil/i—cﬂ%s Amending (Second)
: ' Act, 2017 (4 of 2018)
oy gt The Repealing and
103, 1938 24 Eéf Firgn?)péoyers Liability | Amending Act, 2016
’ (23 of 2016)
L The Immigration and
104, 1939 16 gfe?i%lfstf\tc?nlggg Foreigners Act, 2025
g ! (13 of 2025)
. : The Repealing and
105. 1939 29 er‘ﬁe'r?é’rfé‘ngaxg (fgggh Amending Act, 2017
’ (2 of 2018)
The Repealing and
106. 1940 12 Er‘se'r:‘gr?]rgﬁt'tzt"i“é‘go Amending Act, 2016
’ (23 of 2016)
The Repealing and
107. 1941 4 The Berar Laws Act, 1941. | Amending (Second)
Act, 2017 (4 of 2018)
1941 7 The War Injuries Ordinance, | The Repealing and
108. 1941. Amending (Second)
Act, 2017 (4 of 2018)
. - The Repealing and
109. 1041 12 | (e Delni Restrietion 8| Amending Act, 2023
’ ' (37 of 2023)
The Indian Merchant The Repealing and
110. 1941 22 Shipping (Amendment) Act, | Amending Act, 2016
1941 (23 of 2016)
. The Repealing and
111, 1941 23 | The Indian Income-tax Amending Act, 2016

(Amendment) Act, 1941

(23 of 2016)




The Excess Profits Tax

The Repealing and

112. 1941 24 (Second Amendment) Act, Amending Act, 2016
1941 (23 of 2016)
The Railways (Local The Repealing and
113. 1941 25 Authorities' Taxation) Act, Amending Act, 2016
1941 (23 of 2016)
. The Repealing and
114, 1942 18 Igzzweek'y Holidays Act, | A mending (Second)
' Act, 2017 (4 of 2018)
1942 20 The Collective Fines The Repealing and
115. Ordinance, 1942. Amending (Second)
Act, 2017 (4 of 2018)
1942 41 The Armed Forces (Special | The Repealing and
116. Powers) Ordinance, 1942. Amending (Second)
Act, 2017 (4 of 2018)
The War Injuries The Repealing and
117. 1943 23 (Compensation Insurance) Amending (Second)
Act, 1943. Act, 2017 (4 of 2018)
1944 21 The Public Health The Repealing and
118. (Emergency Provisions) Amending (Second)
Ordinance, 1944. Act, 2017 (4 of 2018)
1945 24 The War Gratuities (Income | The Repealing and
119. -tax Exemption) Ordinance, | Amending (Second)
1945. Act, 2017 (4 of 2018)
1945 30 The Secunderabad Marriage | The Repealing and
120. Validating Ordinance, 1945. | Amending (Second)
Act, 2017 (4 of 2018)
1946 2 The Bank Notes The Repealing and
121. (Declaration of Holdings) Amending (Second)
Ordinance, 1946. Act, 2017 (4 of 2018)
1946 6 The Criminal Law The Repealing and
122. Amendment Ordinance, Amending (Second)
1946. Act, 2017 (4 of 2018)
1946 10 The Termination of War The Repealing and
123. (Definition) Ordinance, Amending (Second)
1946. Act, 2017 (4 of 2018)
The Industrial Employment The I_ndustrlal
124, 1946 20 (Standing Orders) Act, 1946 Relation Code 2020
' (35 of 2020)
: : The Repealing and
125, 1946 22 The Mica Mines Labour Amendliong Act, 2017

Welfare Fund Act, 1946

(2 of 2018)




The Immigration and

126. 1946 31 The Foreigners Act, 1946 Foreigners Act, 2025
(13 of 2025)
N The Industrial
127. 1947 14 IQ;'”dusma' Disputes ACt. | pelation Code 2020
(35 of 2020)
The Trading with the Enemy | The Repealing and
128. 1947 16 (Continuance of Emergency | Amending (Second)
Provisions) Act, 1947. Act, 2017 (4 of 2018)
The Income-tax and The Repealing and
129. 1947 44 Business Profits Tax Amending Act, 2016
(Amendment) Act, 1947 (23 of 2016)
: . The Repealing and
130. 1947 45 Iﬁ;';%‘;lrﬂ;a,‘iitﬂ”;i”f Amending Act, 2016
’ (23 of 2016)
. . The Repealing and
131, 1947 47 E;f Flg'f;g” Jurisdiction Amending Act, 2015
’ (17 of 2015)
1948 16 The Dentists Act, 1948 The National Dental
132. Commission 2023
Act, (21 0f 2023)
The Junagadh The Repealing and
133. 1948 26 Administration (Property) Amending (Second)
Act, 1948. Act, 2017 (4 of 2018)
, The Code on Social
134, 1948 34 | Ihe Employees' State Security, 2020 (36 of
Insurance Act, 1948
2020)
. The Repealing and
135, 1948 38 ;chgeodr;tr: nuance igkg’ga' Amending Act, 2016
gs Act (23 of 2016)
The Indian Matrimonial The Repealing and
136. 1948 40 Causes (War Marriages) Amending Act, 2017
Act, 1948 (2 of 2018)
The Income-tax and The Repealing and
137. 1948 48 Business Profits Tax Amending Act, 2016
(Amendment) Act, 1948 (23 of 2016)
The Imperial Library The Repealing and
138. 1948 51 (Change of Name) Act, Amending Act, 2017
1948 (2 of 2018)
. The Repealing and
139, 1948 58 ;';f Iigzgange Of Prisoners | A mending Act, 2016
’ (23 of 2016)
The Resettlement of The Repealing and
140. 1948 60 Displaced Persons (Land Amending Act, 2016

Acquisition) Act, 1948

(23 of 2016)

10




The Occupational
Safety, Health and

141. 1948 63 The Factories Act, 1948 Working Conditions
Code, 2020 (37 of
2020)
. The Repealing and
142, 1949 24 Z'Sio'?ﬁmég'a?.tﬁfﬁ f&”tlrgl'lgf Amending Act, 2016
’ (23 of 2016)
The Requisitioned Land The Repealing and
143. 1949 51 (Apportionment of Amending (Second)
Compensation) Act, 1949. Act, 2017 (4 of 2018)
The Indian Merchant The Repealing and
144, 1949 53 Shipping (Amendment) Act, | Amending Act, 2016
1949 (23 of 2016)
The Repealing and
145, 1949 59 ;2‘: 'lﬂge;ged States (Laws) | Amending Act, 2016
’ (23 of 2016)
The Professions Tax The Repealing and
146. 1949 61 Limitation (Amendment and | Amending (Second)
Validation) Act, 1949. Act, 2017 (4 of 2018)
: : The Repealing and
147. 1950 4 Ec": Firgegloe ntive Detention Amending (Second)
’ ' Act, 2017 (4 of 2018)
: The Repealing and
148, 1950 9 I:;L?%‘;Z;ﬁicc?”ltgg'o Amending Act, 2016
’ (23 of 2016)
i The Appropriation
149, 1950 23 (TF?aei Icvgp;‘;p;\'stt"igso Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
150. 1950 24 IggoApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
151, 1950 26 IggoDr“gs (Control) Act, | Amending Act, 2016
(23 of 2016)
The Opium and Revenue The Repealing and
152. 1950 33 Laws (Extension of Amending Act, 2017
Application) Act, 1950 (2 of 2018)
. The Appropriation
153, 1950 39 IggoAppmp”a“O” (@) At | Acts (Repeal) Act,
2016 (22 of 2016)
: : The Repealing and
154, 1950 50 | | e Preventive Detention | »nonding (Second)

(Amendment) Act, 1950.

Act, 2017 (4 of 2018)

11




The Essential Supplies

The Repealing and

155. 1950 52 (Temporary Powers) Amending Act, 2016
Amendment Act, 1950 (23 of 2016)
- The Appropriation
156. 1950 60 ‘1|'§I;5eoAppropr|at|on (3) Act Acts (Repeal) Act,
2016 (22 of 2016)
The Cooch-Behar The Repealing and
157. 1950 67 (Assimilation of Laws) Act, | Amending (Second)
1950. Act, 2017 (4 of 2018)
: i The Repealing and
158. 1950 71 (TAhfnLr;%';Z;?)CZTte {%)éo Amending Act, 2016
' (23 of 2016)
The Essential Supplies The Repealing and
159. 1950 72 (Temporary Powers) Second | Amending Act, 2016
Amendment Act, 1950 (23 of 2016)
The Telegraph Wires The Repealing and
160. 1950 74 (Unlawful Possession) Act, | Amending Act, 2023
1950. (37 of 2023)
- The Appropriation
161. 1950 77 IF?aei Iﬁ\v %prsc))pzr Iit(l:?n1950 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
L The Appropriation
162. 1950 79 IggoAppmp”a“O” (4) ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Code of Criminal The Repealing and
163. 1951 1 Procedure (Amendment) Amending Act, 2017
Act, 1951 (2 of 2018)
. The Repealing and
164. 1951 2 (TAh;eCr?éjrié’;t)CXé't Plrggid“re Amending Act, 2017
’ (2 of 2018)
The Repealing and
165. 1951 3 E;f i%ng States (Laws) Amending (Second)
’ ' Act, 2017 (4 of 2018)
: : The Repealing and
166. 1951 4 I:;:;%‘ﬁg;‘gﬂ%fﬁggi” Amending (Second)
’ ' Act, 2017 (4 of 2018)
- The Appropriation
167. 1951 6 IF?aei Cv F;pgp’;\lsttl(igﬂ Acts (Repeal) Act,
ys) ACt 2016 (22 of 2016)
. The Appropriation
168. 1951 7 IgglAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
169. 1951 8 (TF?aei ﬁ\,r;pgpzr 'Zté‘t)”l%l Acts (Repeal) Act,
y ! 2016 (22 of 2016)

12




The Appropriation (Vote on

The Appropriation

170. 1951 12 Acts (Repeal) Act,
Account) Act, 1951 2016 (22 of 2016)
i The Appropriation
171. 1951 14 (TF:‘aei Cvgprs‘;pg o o1 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
172. 1951 15 IgglApproprlatlon (2) Act Acts (Repeal) Act,
2016 (22 of 2016)
The Indian Merchant The Repealing and
173. 1951 42 Shipping (Amendment) Act, | Amending Act, 2016
1951 (23 of 2016)
The Railway Companies The Repealing and
174, 1951 51 (Emergency Provisions) Amending (Second)
Act, 1951. Act, 2017 (4 of 2018)
. - The Appropriation
175. 1951 57 E;f Figg’fb Appropriation | ¢’ Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
176. 1951 58 ;I_Rh; Icv r;prsc;pllr '2(':?”1951 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
The Delhi Premises The Repealing and
177. 1951 59 (Requisition and Eviction) Amending Act, 2016
Amendment Act, 1951 (23 of 2016)
i The Appropriation
178. 1951 60 IgglAppmp”a“O” (B ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Part C States The Repealing and
179. 1951 66 (Miscellaneous Laws) Amending (Second)
Repealing Act, 1951. Act, 2017 (4 of 2018)
The Occupational
. Safety, Health and
180. 1951 69 Igglp'a”ta“o”s Labour ACt, | \orking Conditions
Code, 2020 (37 of
2020)
The Displaced Persons The Repealing and
181. 1951 70 (Debts Adjustment) Act, Amending (Second)
1951. Act, 2017 (4 of 2018)
. The Repealing and
182. 1952 1 ;I'/t;?ig:tritnB igtelsglg/lza riages Amending (Second)
g Act, L9oe. Act, 2017 (4 of 2018)
The Indian Independence The Repealing and
183. 1952 9 Pakistan Courts (Pending Amending Act, 2016

Proceedings) Act, 1952

(23 of 2016)

13




The Appropriation

184. 1952 13 Igngpproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
. - The Appropriation
185. 1952 14 R‘; igg’;b Appropriation | ¢’ Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
186. 1952 15 (TF?aei Iﬁv";pgp;\'ft“ig& Acts (Repeal) Act,
ys) ALt 2016 (22 of 2016)
1952 19 The Employees’ Provident The Code on Social
187. Funds and Miscellaneous Security, 2020 (36 of
Provisions Act, 1952 2020)
The Appropriation The Appropriation
188. 1952 21 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1952 2016 (22 of 2016)
- The Appropriation
189. 1952 28 ;rgi(ﬁjﬂ;t))r%gtlatllgogz(vme o | Acts (Repeal) Act,
' 2016 (22 of 2016)
: : The Repealing and
190. 1952 34 I:ﬁ}:;g‘ﬁg%ﬁftiggg” Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Occupational
Safety, Health and
191. 1952 35 The Mines Act, 1952 Working Conditions
Code, 2020 (37 of
2020)
- The Appropriation
192. 1952 43 (TF?aei I,\O;vgprsc))pzr o 052 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
103, 1952 44 Igngppmp”a“on (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. The Repealing and
194, 1952 49 I:;g%‘;g;‘;i\%?”ltgz Amending Act, 2016
’ (23 of 2016)
The Repealing and
105, 1952 54 (TAh;SrfggthT)e/igofg‘éZ Amending Act, 2016
’ (23 of 2016)
The Preventive Detention The Repealing and
196. 1952 61 (Second Amendment) Act, Amending (Second)
1952. Act, 2017 (4 of 2018)
The Forward Contracts The Finance Act,
197. 1952 4 (Regulation) Act, 1952 2015 (20 of 2015)
- The Appropriation
108. 1952 80 Igngppmp”a“O” () ACt | Acts (Repeal) Act,
2016 (22 of 2016)

14




The Appropriation

199. 1953 1 IggsApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
200. 1953 4 ;Ei(ﬁjﬂ%r%gt'atllggg(vme N 1 Acts (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
201. 1953 5 (TF:‘aei Cv%prs(;pxggligss Acts (Repeal) Act,
ys) Ac, 2016 (22 of 2016)
- The Appropriation
202. 1953 6 (TF?aei Cv%prs(;pzr '22‘;”1953 Acts (Repeal) Act,
y ' 2016 (22 of 2016)
The Patiala and East Punjab | The Appropriation
203. 1953 7 States Union Appropriation | Acts (Repeal) Act,
Act, 1953 2016 (22 of 2016)
The Patiala and East Punjab .
. L The Appropriation
204. 1953 8 (S\t/a;tees OUnnXJQC/:\upnrgoK(r:ltatlon Acts (Repeal) Act,
’ 2016 (22 of 2016)
1953
- The Appropriation
205. 1953 9 ;ag%Appmp“a“o” (2) ACL | Acts (Repeal) Act,
2016 (22 of 2016)
The Administration of The Repealing and
206. 1953 11 Evacuee Property Amending Act, 2017
(Amendment) Act, 1953 (2 of 2018)
i The Appropriation
207. 1953 13 IggsAppmp”a“O” (8 Act | Acts (Repeal) Act,
2016 (22 of 2016)
The Patiala and East Punjab | The Appropriation
208. 1953 17 States Union Appropriation | Acts (Repeal) Act,
(2) Act, 1953 2016 (22 of 2016)
The Indian Merchant The Repealing and
200. 1953 23 Shipping (Amendment) Act, | Amending Act, 2016
1953 (23 of 2016)
. i The Repealing and
210. 1953 25 (TAh;m';Zr']?)CZTf f;)ég Amending Act, 2016
' (23 of 2016)
. The Appropriation
211. 1953 33 IggsApproprlatlon (4) Act Acts (Repeal) Act,
2016 (22 of 2016)
The Finance Act,
212. 1953 49 The Salt Cess Act, 1953 2016 (28 of 2016)
. The Appropriation
213, 1953 50 IgggAppmp”a“O” () At | Acts (Repeal) Act,
2016 (22 of 2016)
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The Patiala and East Punjab

The Appropriation

214, 1953 51 States Union Appropriation | Acts (Repeal) Act,
ct, 0
(3) Act, 1953 2016 (22 of 2016)
The Reserve Bank of India .
(Amendment and The Repealing and
215. 1953 54 . . Amending Act, 2016
Miscellaneous Provisions) (23 of 2016)
Act, 1953
The Ancient and Historical
Monuments and .
. . The Repealing and
216. 1954 3 Archaeological Sitesand | 1o oo Act 2017
Remains (Declaration of
. (2 of 2018)
National Importance)
Amendment Act, 1953
The Abducted Persons The Repealing and
217. 1954 4 (Recovery and Restoration) | Amending (Second)
Amendment Act, 1954. Act, 2017 (4 of 2018)
- The Appropriation
218. 1954 5 Igg 4Appropr|at|on Act, Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
219, 1954 6 (TF?:i Q@pgpﬂff“igs . Acts (Repeal) Act,
ys) ACL 2016 (22 of 2016)
The Government of Part C The Repealing and
220. 1954 7 States (Amendment) Act, Amending (Second)
1954, Act, 2017 (4 of 2018)
i The Appropriation
221, 1954 8 ;';i (ﬁj‘r’]‘t’)rf’;t'atl'gg 4(V°te ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Repealing and
222, 1954 9 (TAh;S:(;‘;:gr']tc)’f ASCT PPg | Amending Act, 2016
’ (23 of 2016)
i The Appropriation
223, 1954 11 (TF?aei Iﬁvgp;‘;p&'gtg’gct Loss | Acts (Repeal) Act,
ys) NO.£ ACL 2016 (22 of 2016)
The Press (Objectionable The Repealing and
224, 1954 13 Matter) Amendment Act, Amending Act, 2016
1954 (23 of 2016)
The Repealing and
225, 1954 15 gr;e ;:?Qii: ofg'zs‘fcuee Amending (Second)
P 19O Act, 2017 (4 of 2018)
- The Appropriation
226, 1954 16 Igg 4Appr°p”a“°” (@) ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
227. 1954 o0 | TheAbsorbed Areas (Laws) | Ao ding (Second)

Act, 1954.

Act, 2017 (4 of 2018)
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The State Acquisition of

The Repealing and

228. 1954 23 Lands for Union Purposes Amending Act, 2016
(\Validation) Act, 1954 (23 of 2016)
: i The Repealing and
229. 1954 33 (TAhfnLr;%';Z;?)CZTte {%’é A Amending Act, 2016
' (23 of 2016)
The Repealing and
230. 1954 36 I&ng%”iiﬂ”i%%‘f Amending (Second)
g 1% Act, 2017 (4 of 2018)
i The Appropriation
231, 1954 40 Igg 4Appr°p”a“°” (8) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Taxation Laws The Repealing and
232. 1954 41 (Extension to Jammu and Amending Act, 2016
Kashmir) Act, 1954 (23 of 2016)
The Administration of The Repealing and
233. 1954 42 Evacuee Property Amending Act, 2017
(Amendment) Act, 1954 (2 of 2018)
- The Appropriation
234, 1954 47 Igg 4Appropr|at|on (4) Act Acts (Repeal) Act,
2016 (22 of 2016)
: : The Repealing and
235. 1954 51 ;rAh;Err]z\:ﬁgalt\)/;[gtetiggzn Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Prevention of
Disqualification (Parliament | The Repealing and
236. 1954 53 and Part C States Amending Act, 2016
Legislatures) Second (23 of 2016)
Amendment Act, 1954
The Andhra Appropriation The Appropriation
237. 1954 56 Act. 1954 Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
238. 1955 3 ;';‘;" ?Sggra Appropriation | A ¢’ (Repeal) Act,
’ 2016 (22 of 2016)
The Andhra Appropriation The Appropriation
2309. 1955 4 (Vote on Account) Act, Acts (Repeal) Act,
1955 2016 (22 of 2016)
i The Appropriation
240, 1955 5 (Tgaei Cv%prs‘;p;';“ig% Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
241. 1955 6 IF?aei Cv r;prS(;pzr I,ifé(t)n1955 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
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The Appropriation

242. 1955 7 IggsApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
243, 1955 8 E(‘:i (ﬁjﬂ‘;’)mApgt'atl'gQS(VOte ON | Acts (Repeal) Act,
' 2016 (22 of 2016)
i The Appropriation
244, 1955 14 IggsAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Medicinal and Toilet The Central Goods
245, 1955 16 Preparations (Excise Duties) | and Services Tax Act,
Act, 1955 2017 (12 of 2017)
The Commanders-in-Chief | The Repealing and
246. 1955 19 (Change in Designation) Amending (Second)
Act, 1955. Act, 2017 (4 of 2018)
The Code of Criminal The Repealing and
247. 1955 26 Procedure (Amendment) Amending Act, 2017
Act, 1955 (2 of 2018)
The Industrial Disputes The Repealing and
248. 1955 29 (Appellate Tribunal) Amending Act, 2016
Amendment Act, 1955 (23 of 2016)
The Abducted Persons The Repealing and
249. 1955 30 (Recovery and Restoration) | Amending (Second)
Continuance Act, 1955. Act, 2017 (4 of 2018)
- The Appropriation
250. 1955 38 IggsAppmp”a“on () ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Working Journalists and | The Occupational
other Newspaper Employees | Safety, Health and
251. 1955 45 (Conditions of Service) and | Working Conditions
Miscellaneous Provisions Code, 2020 (37 of
Act, 1955 2020)
i The Appropriation
252, 1955 46 IQESAppmp”a“O” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
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The Appropriation (5) Act,

The Appropriation

253. 1955 47 1955 Acts (Repeal) Act,
2016 (22 of 2016)
The Prevention of
Disqualification (Parliament | The Repealing and
254, 1955 52 and Part C States Amending Act, 2016
Legislatures) Amendment (23 of 2016)
Act, 1955
The Bar Councils The Repealing and
255. 1956 4 (Validation of State Laws) Amending (Second)
Act, 1956. Act, 2017 (4 of 2018)
i The Appropriation
256. 1956 5 IQEGApprOp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
257. 1956 7 The Sales-Tax Laws Amending Act, 2017
Validation Act, 1956 (2 of 2018)
The Control of Shippin The Repealing and
258, 1956 10 : PpINg Amending Act, 2016
(Continuance) Act, 1956 (23 of 2016)
- The Appropriation
259, 1956 11 E;i Qﬂi’)r%gt'atl'ggévme ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
260. 1956 12 (Tgaei If}vgprsc)’p/:';“ig% Acts (Repeal) Act,
ys) Act, 2016 (22 of 2016)
- The Appropriation
261. 1956 13 (TF?aei I,\O;vgprsc))pzr o 056 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
262. 1956 14 (TF?aei Iﬁv";pgpsf 'Zt(':‘t’”lg% Acts (Repeal) Act,
Y ! 2016 (22 of 2016)
. The Appropriation
263. 1956 15 (TF?aei If}v";prs‘;pé{ o o6 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
264. 1956 16 (TF?aei Iﬁv";pgpg 'Zté‘t)”lg% Acts (Repeal) Act,
y ! 2016 (22 of 2016)
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The Appropriation (2) Act,

The Appropriation

265. 1956 19 1956 Acts (Repeal) Act,
2016 (22 of 2016)
The Travancore-Cochin The Appropriation
266. 1956 20 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1956 2016 (22 of 2016)
) . The Appropriation
267. 1956 23 ;he Lraxgggﬁrigoiggls Acts (Repeal) Act,
pprop ! 2016 (22 of 2016)
: i The Repealing and
268. 1956 26 (TAh;'e?%';”er']?)CZTte ;%’5(56 Amending Act, 2016
’ (23 of 2016)
The Representation of the The Repealing and
269. 1956 27 People (Second Amending Act, 2017
Amendment) Act, 1956 (2 of 2018)
The Industrial Disputes .
The Repealing and
270. 1956 36 (Amendmentand Amending Act, 2016
Miscellaneous Provisions) (23 of 2016)
Act, 1956
- The Appropriation
271. 1956 43 '1I'g§6Appropr|at|on (3) Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
272. 1956 44 IggﬁAppmp”a“on (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
: The Repealing and
273, 1956 45 g:ee';'eA"‘c’fpfggg (Priceand | A ending Act, 2016
ge) Act, (23 of 2016)
The Travancore-Cochin The Appropriation
274, 1956 46 Appropriation (No.2) Act, Acts (Repeal) Act,
1956 2016 (22 of 2016)
. The Repealing and
275, 1956 50 (TAh;m';Z%’i%? Cigs% Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Government Premises The Repealing and
276. 1956 52 (Eviction) Amendment Act, | Amending Act, 2016
1956 (23 of 2016)
The Scheduled Castes and The R lina and
277. 1956 63 Scheduled Tribes Orders € epealing

(Amendment) Act, 1956

Amending Act, 2016
(23 of 2016)
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The Abducted Persons

The Repealing and

278. 1956 65 (Recovery and Restoration) | Amending (Second)
Continuance Act, 1956. Act, 2017 (4 of 2018)
L The Repealing and
279. 1956 66 (TAhan:(?;g;tg:R’é't Plrgggd“re Amending Act, 2017
’ (2 of 2018)
The Terminal Tax on The Repealing and
280. 1956 69 Railway Passengers Act, Amending Act, 2019
1956. (31 of 2019)
The Ancient and Historical
Monuments and .
. : The Repealing and
281, 1956 70 Archa_eologlcal SIt(_ES and Amending Act, 2017
Remains (Declaration of
. (2 of 2018)
National Importance)
Amendment Act, 1956
The State Banks
The State Bank of (Repeal and
282. 1956 ” Hyderabad Act, 1956 Amendment) Act,
2018 (19 of 2018)
L The Appropriation
283, 1956 83 (TF?:i Iev";p"s(;pg 'Zt('ft’”lg% Acts (Repeal) Act,
y ! 2016 (22 of 2016)
i The Appropriation
284, 1956 84 (TFE‘aei Iﬁv‘;prsc)’p; o o6 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
- The Appropriation
285. 1956 85 IggﬁApproprlatlon (5) Act Acts (Repeal) Act,
2016 (22 of 2016)
The Representation of the The Repealing and
286. 1956 88 People (Miscellaneous Amending (Second)
Provisions) Act, 1956. Act, 2017 (4 of 2018)
The Administration of The Repealing and
287. 1956 91 Evacuee Property Amending Act, 2017
(Amendment) Act, 1956 (2 of 2018)
The Young Persons The Repealing and
288. 1956 93 (Harmful Publications) Act, | Amending Act, 2017
1956 (2 of 2018)
. . The Repealing and
289. 1956 g5 | IheBanking Companies | o oo Act 2016

(Amendment) Act, 1956

(23 of 2016)
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The Delhi Tenants

The Repealing and

290. 1956 97 (Temporary Protection) Act, | Amending (Second)
1956. Act, 2017 (4 of 2018)
: The Repealing and
291. 1956 100 (TAhfnmgﬁgxg’%'teig% Amending Act, 2017
’ (2 of 2018)
: : .. | The National Medical
292, 1956 102 R‘; 'fgs'g” Medical Council | &5 mission Act,
’ 2019 (30 of 2019)
- The Appropriation
203, 1957 1 Igse?Appmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
294, 1957 2 Ig§7Appropr|at|on (2) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
205, 1957 3 Ec‘i (ﬁj‘r’]‘t’)rfgt'atl'gyvme ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
296. 1957 4 E;f ng";'a Appropriation | A+ (Repeal) Act,
’ 2016 (22 of 2016)
L The Appropriation
207. 1957 6 (TF?; @Vgpgp;\'s‘t“‘igw Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
The Kerala Appropriation The Appropriation
298. 1957 8 (Vote on Account) Act, Acts (Repeal) Act,
1957 2016 (22 of 2016)
The Appropriation The Appropriation
299. 1957 9 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1957 2016 (22 of 2016)
- The Appropriation
300. 1957 15 Ig§7Appr°pr'at'°” (B ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Life Insurance The Repealing and
301. 1957 17 Corporation (Amendment) Amending Act, 2016
Act, 1957 (23 of 2016)
. The Appropriation
302. 1957 22 (Tgaei If}v‘;prs‘;pzr o 957 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
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The Appropriation (4) Act,

The Appropriation

303. 1957 24 1957 Acts (Repeal) Act,
2016 (22 of 2016)
The Forward Contracts The Repealing and
304. 1957 32 (Regulation) Amendment Amending (Second)
Act, 1957. Act, 2017 (4 of 2018)
— . The Repealing and
305. 1957 37 R‘; 'ig%';'at"’e Councils | Amending (Second)
' ' Act, 2017 (4 of 2018)
: The Repealing and
306. 1957 47 (TAhreng:%';ZrTg';%rta%S? Amending Act, 2016
’ (23 of 2016)
: : The Repealing and
307. 1957 53 (TAhﬁq'e?%';”eﬁ;"L"X?yfgS7 Amending Act, 2016
’ (23 of 2016)
: : The Repealing and
308. 1957 54 (Té‘gni’lrﬁa’:gz'e‘ge Azftelrgg)?” Amending (Second)
' ' Act, 2017 (4 of 2018)
i The Appropriation
309, 1957 56 Ig§7Appr°pr'at'°” () ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Additional Duties of The Central Goods
310. 1957 58 Excise (Goods of Special and Services Tax Act,
Importance) Act, 1957 2017 (12 of 2017)
The Prevention of The Repealing and
311. 1957 64 Disqualification Amending Act, 2016
(Amendment) Act, 1957 (23 of 2016)
- The Appropriation
312. 1958 4 IgggAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
313, 1958 6 (TF?aei ﬁvgpr's(;p;;l:ttligss Acts (Repeal) Act,
ys) Ac, 2016 (22 of 2016)
- The Appropriation
314. 1958 8 ;t;i(ﬁjﬁ%rfgtlatllgggg(vme N | Acts (Repeal) Act,
' 2016 (22 of 2016)
The Control of Shipping The Repealing and
315. 1958 9 Amending Act, 2016

(Continuance) Act, 1958

(23 of 2016)
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The Appropriation

The Appropriation
316. 1958 10 . Acts (Repeal) Act,
(Railways) 2 Act, 1958 2016 (22 of 2016)
i The Appropriation
317. 1958 12 Ig§8Appr°p”a“°” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
318, 1958 14 Ig§8Appr°p”a“°” (3 ACt | acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
310, 1958 23 (TF?aei Cv%pr's(;ps’r "it(':‘t’”1958 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
The Occupational
The Working Journalists Safety, Health and
320. 1958 29 (Fixation of Rates of Wages) | Working Conditions
Act, 1958 Code, 2020 (37 of
2020)
The Repealing and
321, 1958 33 (TAhﬁ]Esgar;eeEtﬁct losg | Amending Act, 2016
’ (23 of 2016)
. . The Repealing and
322. 1958 35 (TF?: ';/'aal‘r:)'f‘f_;s\:‘g ;L'f“lrg% Amending Act, 2016
P ! (23 of 2016)
- The Appropriation
323. 1958 40 IgggApproprlatlon (4) Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Merchant
Shipping Act, 1958
The Merchant Shipping Act, | (24 of 2025) and the
324. 1958 44 1958 Coasting Shipping
Act, 2025 (20 of
2025)
- The Appropriation
325, 1958 49 (TF?aei Iﬁv";pgp‘{ 'Zté‘t’”l%s Acts (Repeal) Act,
y ! 2016 (22 of 2016)
. The Appropriation
326. 1958 50 IF?aei I'\AI‘V r;prst;psr '2&?”1958 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
327, 1958 51 IggsAppmp”a“O” () Act | Acts (Repeal) Act,
2016 (22 of 2016)
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The Prevention of

The Repealing and

328. 1958 54 Disqualification Amending Act, 2016
(Amendment) Act, 1958 (23 of 2016)
The Himachal Pradesh
Legislative Assembly The Repealing and
329. 1958 56 (Constitution and Amending Act, 2019
Proceedings) Validation (31 of 2019)
Act, 1958.
: The Repealing and
330. 1959 1 I:;L?%‘;gr']?)cggte'{agég Amending Act, 2016
’ (23 of 2016)
- The Appropriation
331, 1959 2 IgsegAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
332. 1959 5 ;I_Rh; Icv F;p;gpxgl(igsg Acts (Repeal) Act,
ys) Ac, 2016 (22 of 2016)
i The Appropriation
333, 1959 6 (TFE‘aei Iﬁv‘;prsc)’pzr o o5 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
334. 1959 7 ng%r%gatllggg(vme N 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
335, 1959 11 IgggAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. The Repealing and
336. 1959 17 (TF?: ggf;' f&a‘]'l'gggBoard Amending Act, 2016
P ’ (23 of 2016)
i The Appropriation
337, 1959 18 IgggAppmp”a“on () ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
338, 1959 19 (TF?aei Iﬁv";pgpg 'Zté‘t’”l%g Acts (Repeal) Act,
y ! 2016 (22 of 2016)
The Repealing and
339, 1959 g4 | IhePharmacy Amending (Second)

(Amendment) Act, 1959.

Act, 2017 (4 of 2018)
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The Public Wakfs

The Repealing and

340. 1959 29 (Extension of Limitation) Amending Act, 2016
Act, 1959 (23 of 2016)
The Employment Exchanges | The Code on Social
341. 1959 31 (Compulsory Notification of | Security, 2020 (36 of
Vacancies) Act, 1959 2020)
- The Appropriation
342. 1959 34 IgsegAppmp”a“O” (4 ACt | acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
343, 1959 35 IgggAppmp”a“O” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
344, 1959 36 IgggApproprlatlon (6) Act, Acts (Repeal) Act,
2016 (22 of 2016)
. The Repealing and
345, 1959 37 (TAh;(e:r‘fgrtrr‘z'ntE)ﬁgeslggg Salt | Amending Act, 2017
’ (2 of 2018)
The State Bank of India ;I'Rf’\: i;a:t:n%anks
346. 1959 38 (Subsidiary Banks) Act, P
1959 Amendment) Act,
2018 (19 of 2018)
L The Appropriation
347, 1959 39 E;f ng"’ga Appropriation | A (Reneal) Act,
; 2016 (22 of 2016)
- The Appropriation
348. 1959 40 '{gggApproprlatlon (7) Act Acts (Repeal) Act,
2016 (22 of 2016)
o The Repealing and
349, 1959 41 (TAhﬁqur::jrr?:Qr?tl)lfg 1050 Amending Act, 2017
’ (2 of 2018)
The Government Savings The Government
350. 1959 46 Certificates Act, 1959 (46 of | Savings Promotion

1950)

Act, 1873 (5 of 1873)

26




The Miscellaneous Personal

The Repealing and

35L 1959 48 Laws (Extension) Act, 1959 érr;(]ecnzdol;g)Act, 2017
L The Appropriation
352. 1959 53 (Tl\rl‘g gefé? ?gggOpr'at'O” Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
- The Appropriation
353. 1959 55 IgsegAppmp”a“O” (@) Act | acts (Repeal) Act,
2016 (22 of 2016)
The Mineral Oils .
oy ; . The Repealing and
354, 1959 59 (Additional Duties of EXCise | » 1 onqing act. 2017
and Customs) Amendment (2 of 2018)
Act, 1959
The Married Women's The Repealing and
355. 1959 61 Property (Extension) Act, Amending Act, 2017
1959 (2 of 2018)
The Displaced Persons The Repealing and
356. 1960 2 (Compensation and Amending Act, 2017
Rehabilitation) Amendment (2 of 2018)
Act, 1960
- The Appropriation
357. 1960 3 IggOApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Motor Vehicles The Repealing and
358. 1960 5 Amending Act, 2017
(Amendment) Act, 1960 (2 of 2018)
- The Appropriation
350, 1960 7 The Appropriation Acts (Repeal) Act,
(Railways) Act, 1960 2016 (22 of 2016)
- The Appropriation
360. 1960 8 The Appropriation Acts (Repeal) Act,
(Railways) 2 Act, 1960 2016 (22 of 2016)
. The Appropriation
361. 1960 9 The Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1960 2016 (22 of 2016)
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The Appropriation (2) Act,

The Appropriation

362. 1960 12 1960 Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
363. 1960 15 (TF?aei ﬁv%prs(;ps*r 'it(':‘t’”l%o Acts (Repeal) Act,
y ' 2016 (22 of 2016)
The Repealing and
364, 1960 16 I:;Eﬁgarfer?t‘;%ct logo | Amending Act, 2016
' (23 of 2016)
: : The Repealing and
365. 1960 18 The Indian Boilers Amending Act, 2016
(Amendment) Act, 1960 (23 of 2016)
The Hindu Marriages The Repealing and
366. 1960 19 (\Validation of Proceedings) | Amending Act, 2017
Act, 1960 (2 of 2018)
The Cotton Transport The Repealing and
367. 1960 22 P Amending Act, 2019
(Amendment) Act, 1960. (31 of 2019)
. The Repealing and
368. 1960 28 (TAh;;?ﬁ;’{t‘) S ogo | Amending Act, 2016
’ (23 of 2016)
- The Appropriation
369, 1960 29 (TFL‘aei Iﬁv";pg‘;pi N o6 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
i The Appropriation
370. 1960 30 IggoApprOp”a“O” (B Act | Acts (Repeal) Act,
2016 (22 of 2016)
. . The Repealing and
371. 1960 31 ;I-F?: g:lg)lgitMllggg'pal Law Amending (Second)
P » 1900, Act, 2017 (4 of 2018)
i The Appropriation
372. 1960 36 IggoAppmp”a“O” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
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The Central Excises

The Repealing and

373. 1960 38 (Conversion to Metric Amending Act, 2017
Units) Act, 1960 (2 of 2018)
The Customs Duties and The Repealing and
374. 1960 40 Cesses (Conversion to Amending Act, 2017
Metric Units) Act, 1960 (2 of 2018)
. The Repealing and
375, 1960 45 I:;;?%‘;Z%“;i‘iml%o Amending Act, 2016
’ (23 of 2016)
The Bilaspur Commercial The Repealing and
376. 1960 47 Corporation (Repeal) Act, Amending (Second)
1960. Act, 2017 (4 of 2018)
. The Repealing and
377. 1960 48 E?; t'\élsa?sgdgzl?f?tb féggh Amending (Second)
P » +90U 1 Act, 2017 (4 of 2018)
- The Appropriation
378. 1960 49 ;I_Rh; Icv r;prsc;psr '2(':?”1960 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
i The Appropriation
379, 1960 50 IggoAppmp”a“O” () Act | Acts (Repeal) Act,
2016 (22 of 2016)
. . The Repealing and
380. 1960 53 ;I-F?: -g;llg)lXaCtE?l.(gIGSg Law Amending (Second)
P » 1900, Act, 2017 (4 of 2018)
The Railway Passenger The Repealing and
381. 1960 54 Fares (Amendment) Act, Amending Act, 2016
1960 (23 of 2016)
The British Statutes The Repealing and
382. 1960 57 (Application to India) Amending Act, 2017
Repeal Act, 1960 (2 of 2018)
: The Repealing and
383, 1960 65 (TAh;eCr? d”r‘rf:r:‘t')esAct logo | Amending Act, 2016
’ (23 of 2016)
- The Appropriation
384. 1961 2 IgglAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
. - The Appropriation
385, 1961 3 e Ofissa Appropriation | acts (Repeal) Act,
’ 2016 (22 of 2016)
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The Appropriation

The Appropriation
386. 1961 5 . Acts (Repeal) Act,
(Railways) Act, 1961 2016 (22 of 2016)
- The Appropriation
387. 1961 6 IF?aei Iﬁ\v r;prsc;pzr '22:?”1961 Acts (Repeal) Act,
y ' 2016 (22 of 2016)
: : The Repealing and
388, 1961 7 I:;Sﬁgg‘gﬂ)cﬁgpfggef Amending Act, 2016
’ (23 of 2016)
i The Appropriation
389, 1961 9 E(‘f: (ﬁjﬂ‘;’)mApgt'atl'ggl(VOte ON | Acts (Repeal) Act,
; 2016 (22 of 2016)
The Orissa Appropriation The Appropriation
390. 1961 10 (Vote on Account) Act, Acts (Repeal) Act,
1961 2016 (22 of 2016)
- The Appropriation
391. 1961 12 IgglAppmp”a“O” (@) ACt | acts (Repeal) Act,
2016 (22 of 2016)
. i The Appropriation
392. 1961 18 (Tzr;eA?::'sngppmp”a“on Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
393, 1961 20 IgglApprOp”a“O” () ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
394, 1961 22 (TF?aei Iﬁv";pgpsf 'Zt(':‘t’”l%l Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
The Occupational
Safety, Health and
395. 1961 27 Twhgr::/le ?;(X;ringsgf t Working Conditions
’ Code, 2020 (37 of
2020)
The Newspaper (Price and The Repealing and
396. 1961 36 Page) Continuance Act, Amending Act, 2016
1961 (23 of 2016)
i The Appropriation
397. 1961 37 IgglAppmp”a“O” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
398. 1961 43 The Income-tax Act, 1961 The Income-Tax Act,

2025 (30 of 2025)
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The Maternity Benefit Act,

The Code on Social

399. 1961 53 1061 Security, 2020 (36 of
2020)
- The Appropriation
400. 1961 54 (TF:‘aei Cvgpgpi 'Zt(':‘t’”l%l Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
. The Repealing and
401. 1961 55 groe diggg;;?gt“'fsg‘ of | Amending Act, 2016
’ (23 of 2016)
- The Appropriation
402. 1961 57 IgglAppropnatlon (5) Act Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
403. 1962 2 Igngppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
404, 1962 4 (TFE‘aei I’f}v‘;prsc)’p/g;“ig& Acts (Repeal) Act,
ys) Act, 2016 (22 of 2016)
- The Appropriation
405. 1962 5 ;Eiﬁﬂg)r%gatllg 22(Vote N 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
406. 1962 12 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1962 2016 (22 of 2016)
. . The Repealing and
407. 1962 17 The Air Corporations Amending Act, 2016
(Amendment) Act, 1962 (23 of 2016)
i The Appropriation
408. 1962 18 (Tgaei I,\B;v%prsc))pzr o o6 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
. The Appropriation
409. 1962 19 Igngpp”’p”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
410. 1962 22 Igngpp”’p”a“O” (B ACt | Acts (Repeal) Act,
2016 (22 of 2016)
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The Appropriation

The Appropriation
411. 1962 23 . Acts (Repeal) Act,
(Railways) 3 Act, 1962 2016 (22 of 2016)
i The Appropriation
412. 1962 28 Igngppmp”a“O” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
413, 1962 29 (TF:‘aei Cvgprs‘;pi o 062 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
414, 1962 40 (TF?aei Cv%pr's(;pSr "it(':‘t’”l%z Acts (Repeal) Act,
y ! 2016 (22 of 2016)
- The Appropriation
415. 1962 41 Igngppropnatlon (5) Act Acts (Repeal) Act,
2016 (22 of 2016)
: The Repealing and
416. 1962 43 (TAh;(e:r? d”r‘rfjr:‘t')e;ct 1962 Amending Act, 2016
’ (23 of 2016)
The State-Associated Banks | The Repealing and
417. 1962 56 (Miscellaneous Provisions) | Amending Act, 2016
Act, 1962 (23 of 2016)
The Personal Injuries The Repealing and
418. 1962 59 (Emergency Provisions) Amending Act, 2016
Act, 1962 (23 of 2016)
The Emergency Risks The Repealing and
4109. 1962 62 (Goods) Insurance Act, Amending (Second)
1962. Act, 2017 (4 of 2018)
The Emergency Risks The Repealing and
420. 1962 63 (Factories) Insurance Act, Amending (Second)
1962. Act, 2017 (4 of 2018)
The Hindi Sahitya The Repealing and
421. 1963 1 Sammelan (Amendment) Amending Act, 2019
Act, 1963. (31 of 2019)
. The Appropriation
422. 1963 5 (TF?aei Icvgpgp:\'g"ig% Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)
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The Appropriation

The Appropriation
423. 1963 6 . Acts (Repeal) Act,
(Railways) 2 Act, 1963 2016 (22 of 2016)
i The Appropriation
424, 1963 7 IggsAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
425. 1963 9 ;Ei(ﬁjﬂ%r%'atl'g gg(Vote N 1 Acts (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
426. 1963 12 IggsAppmp”a“O” (@) ACt | acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
427. 1963 16 (TF?aei Cv%pr's(;ps’r "it(':‘t’”l%g Acts (Repeal) Act,
y : 2016 (22 of 2016)
L The Appropriation
428, 1963 17 (TF?:i Iev";p"s(;pl{ 'Zt('ft’”l%g Acts (Repeal) Act,
y ! 2016 (22 of 2016)
L The Appropriation
429, 1963 18 IggSAppmp”a“O” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
i The Repealing and
430. 1963 21 g?ﬁefn%mxgt'sfgﬁf ePOSIL | Amending Act, 2016
' (23 of 2016)
- The Appropriation
431, 1963 25 IggsAppmp”a“O” (4)ACt | acts (Repeal) Act,
2016 (22 of 2016)
. The Repealing and
432, 1963 29 (TAh;'err‘]ﬁ:;“etﬁs "Af;eiggg'ogy Amending (Second)
’ ' Act, 2017 (4 of 2018)
- The Appropriation
433. 1963 31 IF?aei Cv r;prS(;psr I,i\t(l:(t)n1963 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
. The Repealing and
434, 1963 35 (T[r)‘:”[])i rg:a;';)P;gt‘)rgzgces Amending Act, 2019
P ' 29051 (31 0f 2019)
The Personal Injuries The Repealing and
435. 1963 37 (Compensation Insurance) Amending Act, 2016
Act, 1963 (23 of 2016)
. The Major Port
436, 1963 38 | oo MAOrPOTTIUSISACL | Aorities Act, 2021
(1 of 2021)
- The Appropriation
437, 1963 44 IgggAppmp”a“O” () Act | Acts (Repeal) Act,
2016 (22 of 2016)
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The Appropriation

The Appropriation
438. 1963 46 . Acts (Repeal) Act,
(Railways) 6 Act, 1963 2016((22p0f 2)016)
. The Repealing and
439, 1963 53 (TX;;? d”r‘r‘?:r:‘t')ezct log3 | Amending Act, 2016
’ (23 of 2016)
. The Repealing and
440, 1963 56 | |neDelhi Development 1 oo hiing (Second)
(Amendment) Act, 1963. Act, 2017 (4 of 2018)
- The Appropriation
441, 1964 1 The Appropriation Acts (Repeal) Act,
(Railways) Act, 1964 2016 (22 of 2016)
- The Appropriation
442. 1964 2 The Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1964 2016 (22 of 2016)
L The Appropriation
443, 1964 3 Igg 4Appr°p”a“°” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
444, 1964 4 The Appropriation Acts (Repeal) Act,
(Railways) 2 Act, 1964 2016 (22 of 2016)
i The Appropriation
445, 1964 6 Igg 4Appr°p”a“°” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
446. 1964 8 Igg 4Appropr|at|on (3) Act Acts (Repeal) Act,
2016 (22 of 2016)
;I_F?: I:lijrt()elrlnceli{nap;kt)g/ment The Repealing and
447. 1964 10 g Amending Act, 2019
Residence) Amendment (31 of 2019)
Act, 1964,
- The Appropriation
448, 1964 22 Igg 4Appr°p”a“°” (4) ACt | acts (Repeal) Act,
2016 (22 of 2016)
. : The Repealing and
449, 1964 23 gg\fvg‘:;%?el'ggj“on of | Amending (Second)
’ ' Act, 2017 (4 of 2018)
i The Appropriation
450, 1964 29 Igg 4Appr°p”a“°” () ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. The Repealing and
451, 1964 32 The Companies Amending Act, 2016

(Amendment) Act, 1964

(23 of 2016)
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The Appropriation (6) Act,

The Appropriation

452, 1964 39 1964 Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
453, 1964 42 R‘; fgg‘ﬂa Appropriation | A+ (Repeal) Act,
: 2016 (22 of 2016)
- The Appropriation
454, 1964 50 z-Rhaei CV gprS(;pgr IZt::(tml% 4 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
455, 1965 2 IggsAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
456. 1965 3 IF?aei Iﬁ\v %prsc))p;\l(?tﬂig% Acts (Repeal) Act,
ys) Act, 2016 (22 of 2016)
L The Appropriation
457. 1965 4 (TF?:i Icvgprsc;er 'Zt('ft’”lg% Acts (Repeal) Act,
y ! 2016 (22 of 2016)
- The Appropriation
458, 1965 5 Ec‘i (ﬁj‘r’]‘é’)roApcrt'atl'g&.)(VOte ON | Acts (Repeal) Act,
' 2016 (22 of 2016)
. The Appropriation
459, 1965 7 E;f ng’g'a Appropriation | A+ (Repeal) Act,
’ 2016 (22 of 2016)
The Kerala Appropriation The Appropriation
460. 1965 8 (Vote on Account) Act, Acts (Repeal) Act,
1965 2016 (22 of 2016)
- The Appropriation
461. 1965 11 IggsApproprlatlon (2) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
462. 1965 13 (TZ';EA*Zfral'SQppmp“a“O” Acts (Repeal) Act,
: 2016 (22 of 2016)

463, 1965 21 The Payment of Bonus Act, | The Code on wages,

1965

2019 (29 of 2019)
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The Banking Laws

The Repealing and

464. 1965 23 (Application to Co-operative | Amending Act, 2016
Societies) Act, 1965 (23 of 2016)
- The Appropriation
465. 1965 24 g;eAlifrilsegppropnatlon Acts (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
466. 1965 25 &r;eAlifrilsegppropnatlon Acts (Repeal) Act,
' 2016 (22 of 2016)
i The Appropriation
467. 1965 26 IggsAppmp”a“O” (8 ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
468. 1965 27 IggSAppmp”a“O” (4 ACt | acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
469. 1965 28 (TF?:i Iev";pgpsf 'Zt('ft’”lg% Acts (Repeal) Act,
y ! 2016 (22 of 2016)
- The Appropriation
470. 1965 29 z_l?h:i Icv r;prsc;pllr '2(':?”1965 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
: The Repealing and
471. 1965 31 (TAh;(e:r? d”r‘rfjr:‘t')e;ct 1965 Amending Act, 2016
’ (23 of 2016)
- The Appropriation
472. 1965 37 IQgSApproprlatlon (5) Act Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
473, 1965 43 g;:‘ifral'g(gppmp“a“o” Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Metal Corporation of The Repealing and
474. 1965 44 India (Acquisition of Amending Act, 2023
Undertaking) Act, 1965. (37 of 2023)
The Goa, Daman and Diu The Repealing and
475. 1965 50 (Absorbed Employees) Act, | Amending (Second)
1965. Act, 2017 (4 of 2018)
- The Appropriation
476. 1966 5 inﬁﬂ%r%&'atllg 26(Vote N 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
477. 1966 6 Igg6Appr°pr'at'°” Act Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
478, 1966 7 (TF?aei Icvgpgp:\'g"ig% Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)
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The Appropriation

The Appropriation
479. 1966 8 i Acts (Repeal) Act,
(Railways) 2 Act, 1966 2016 (22 of 2016)
L The Appropriation
480. 1966 10 R‘; fgg‘ga Appropriation | A+ (Repeal) Act,
: 2016 (22 of 2016)
The Kerala Appropriation The Appropriation
481. 1966 11 (Vote on Account) Act, Acts (Repeal) Act,
1966 2016 (22 of 2016)
i The Appropriation
482. 1966 12 IggﬁAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
483. 1966 14 (Tzr;eA*éfri'&g‘ppmp”a“o” Acts (Repeal) Act,
' 2016 (22 of 2016)
- The Repealing and
484. 1966 21 (TAh;'eVr'%m%rt‘)t i@'tpgg‘& Amending Act, 2016
’ (23 of 2016)
The Appropriation (3) Act The Appropriation
485. 1966 27 1966 " | Acts (Repeal) Act,
2016 (22 of 2016)
. The Repealing and
486. 1966 30 R‘ﬁei:jerf]t;‘;'g’c(ts‘l‘ggg’) Amending Act, 2016
’ (23 of 2016)
The Occupational
The Beedi and Cigar Safety, Health and
487. 1966 32 Workers (Conditions of Working Conditions
Employment) Act, 1966 Code, 2020 (37 of
2020)
. The Repealing and
488. 1966 37 ;ﬁeﬁgmggg'fcﬁsi;%%d Amending Act, 2016
’ (23 of 2016)
L The Appropriation
489. 1966 39 geA*éfri'SG/gppmp”a“on Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
490. 1966 40 ;I;lt;eAlé(teriIgégppropnatlon Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
491, 1966 a1 g;‘i‘:ral'&@ppmp“a“o” Acts (Repeal) Act,
: 2016 (22 of 2016)
i The Appropriation
492. 1966 42 (Tgaei Cv%prs(;p?: o o6 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
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The Appropriation

The Appropriation
493. 1966 43 . Acts (Repeal) Act,
(Railways) 4 Act, 1966 2016 (22 of 2016)
i The Appropriation
494, 1966 45 IggﬁAppmp”a“O” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
495, 1966 46 IQ;GAppropnatlon (5) Act Acts (Repeal) Act,
2016 (22 of 2016)
The Representation of the The Repealing and
496. 1966 47 People (Amendment) Act, Amending Act, 2017
1966 (2 of 2018)
- The Appropriation
497. 1967 1 IQEYApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
498, 1967 2 E;i Qﬂi’)r‘ﬂt'atl'gg;\/me ON | Acts (Repeal) Act,
; 2016 (22 of 2016)
- The Appropriation
499. 1967 3 IF?aei Iﬁ\v %prsc)’px(?t“igm Acts (Repeal) Act,
ys) Act, 2016 (22 of 2016)
The Appropriation The Appropriation
500. 1967 4 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1967 2016 (22 of 2016)
. The Appropriation
501. 1967 5 ;he gofiaﬁgg‘ir‘cf”fgg;u Acts (Repeal) Act,
pprop ! 2016 (22 of 2016)
The Goa, Daman and Diu The Appropriation
502. 1967 6 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1967 2016 (22 of 2016)
. The Appropriation
503. 1967 7 ;he ff)ajﬁzttt‘gg nct 1057 | Acts (Repeal) Act,
pprop ! 2016 (22 of 2016)
The Rajasthan The Appropriation
504. 1967 8 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1967 2016 (22 of 2016)
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The Essential Commaodities

The Repealing and

505. 1967 14 Amending Act, 2016
(Amendment) Act, 1967 (23 of 2016)
. . The Repealing and
506. 1967 16 I:;;”J;;gﬁtr)“ﬁﬂg’é""s Amending (Second)
' ' Act, 2017 4 of 2018)
- The Appropriation
507. 1967 18 IF?aei Iﬁ\v r;prsc;pzr '22:?”1967 Acts (Repeal) Act,
y ' 2016 (22 of 2016)
i The Appropriation
508. 1967 19 Iggfppmprmmn (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
5009. 1967 23 IF?aei Iﬁ\v %prsc))p?: 'Zté?nl%? Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
The Standards of Weights .
: The Repealing and
510. 1967 25 and Measures (Extension to | o jine Act 2016
Kohima and Mokokchung (23 of 2016)
Districts) Act, 1967
- The Appropriation
511. 1967 32 Igg7Appropr|at|on (3) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
512. 1967 33 Igg7Appr°pr'at'°” (4) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. i The Appropriation
513. 1967 34 E;? |\1/|9a6n?|pur Appropriation Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
514, 1967 35 E;f nga”a Appropriation | A e+’ (Repeal) Act,
' 2016 (22 of 2016)
. The Appropriation
515, 1968 4 IggsAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
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The Appropriation (Vote on

The Appropriation

516. 1968 5 Acts (Repeal) Act,
Account) Act, 1968 2016 (22 of 2016)

i The Appropriation

517. 1968 8 (TF?aei Cvgpgp;'st“ig% Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)

- The Appropriation

518. 1968 9 z-Rhaei CV %prS(;pzr I;if(I:E[)n1968 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)

L The Appropriation

519. 1968 11 E;f ng%a”a Appropriation | » e+’ (Repeal) Act,
’ 2016 (22 of 2016)

The Haryana Appropriation | The Appropriation

520. 1968 12 (Vote on Account) Act, Acts (Repeal) Act,
1968 2016 (22 of 2016)

The Appropriation

521, 1968 13 Lhe ?’c\)’ezgﬁggg/i‘(':t logg | Acts (Repeal) Act,
PProp ! 2016 (22 of 2016)

The West Bengal The Appropriation

522. 1968 14 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1968 2016 (22 of 2016)

The Appropriation

523. 1968 15 Lhe rléttﬁ;lg(r;dzsg 1968 Acts (Repeal) Act,
pprop ’ 2016 (22 of 2016)

The Uttar Pradesh The Appropriation

524, 1968 16 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1968 2016 (22 of 2016)

- The Appropriation

525. 1968 18 Igg8Appropr|at|on (2) Act Acts (Repeal) Act,
2016 (22 of 2016)

The Appropriation

526. 1968 20 ;he r‘;“ﬂ;f:gidg;‘ At 106g | Acts (Repeal) Act
pprop ! 2016 (22 of 2016)

The Appropriation

527. 1968 21 Lhe ygeﬁgﬁgg‘%‘) ot 1068 | Acts (Repeal) Act,
pprop ' 2016 (22 of 2016)
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The Public Provident Fund

The Government

528. 1968 23 Savings Promotion
Act, 1968 (23 of 1968) Act, 1873 (5 of 1873)
i The Appropriation
529, 1968 37 (TF:‘aei Cvgprs‘;pg o o Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
530. 1968 38 IF?aei Iﬁ\v r;prsc;pllr I,ifcl:(t)n1968 Acts (Repeal) Act,
y ' 2016 (22 of 2016)
: . The Appropriation
531. 1968 40 ;Ef 'i;%ag Appropriation | ¢ (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
532. 1968 41 IgggApproprlatlon (3) Act Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
533, 1968 42 Igg8Appr°p”a“°” (4) ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation
534. 1968 43 ;gzrlégﬁ;z;zdg)h Act. 1968 Acts (Repeal) Act,
' 2016 (22 of 2016)
The Delhi and Ajmer Rent .
: The Repealing and
535. 1968 49 Control (Nasirabad Amending Act, 2019
Cantonment Repeal) Act, (31 of 2019)
1968.
- The Appropriation
536. 1968 54 IF?:i I'\A/\v %prsc))pSr I,ifé?nl%S Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
537. 1968 55 (TF?aei Iﬁv";pgpg '2;‘3”1968 Acts (Repeal) Act,
Y ! 2016 (22 of 2016)
The State Agricultural The Repealing and
538. 1968 60 Credit Corporations Act, Amending Act, 2016
1968 (23 of 2016)
. - The Appropriation
539. 1968 64 E;f T;g‘gb Appropriation | ¢’ Repeal) Act,
' 2016 (22 of 2016)
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The Pondicherry

The Appropriation

540. 1968 65 - Acts (Repeal) Act,
Appropriation Act, 1968 2016 (22 of 2016)
i The Appropriation
541, 1968 66 Ig§8Appr°p”a“°” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
. I The Appropriation
542. 1968 67 ;Ef Iisla%ag Appropriation (2) | 5 e’ (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
543, 1969 2 E;i ()Au"r’]’f)r%’gt'atl'ggg(v"te ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
544, 1969 4 IgggAppropnatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
545, 1969 5 IgggAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
546. 1969 6 IF?aei Iﬁ\v %prsc))p,g\lt?t“igw Acts (Repeal) Act,
ys) Act, 2016 (22 of 2016)
- The Appropriation
547. 1969 7 IF?aei Cv r;p;t;pzlr I,if:t)n1969 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
i The Appropriation
548. 1969 13 IgggAppmp”a“O” (B Act | Acts (Repeal) Act,
2016 (22 of 2016)
. The Repealing and

549. 1969 17 (TAh;eCr? drTr‘Tf:‘r:‘t')esAct logg | Amending Act, 2016

’ (23 of 2016)

The Banking Companies The Repealing and

550. 1969 22 (Acquisition and Transfer of | Amending Act, 2016

Undertakings) Act, 1969

(23 of 2016)
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The Coal Bearing Areas
(Acquisition and

The Repealing and

oL 1969 23 Development) Amendment érgzr;dzlggé?ct, 2016
Act, 1969
The Central Sales Tax The Repealing and
552. 1969 28 (Amendment) Act, 1969 Amending Act, 2016
’ (23 of 2016)
- The Appropriation
553. 1969 29 IF?aei Iﬁ\v r;prsc;pBr '22:?”1969 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
i The Appropriation
554, 1969 30 (TFE‘aei Iﬁv‘;prsc)’pi o o6 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
- The Appropriation
555. 1969 31 IgggAppmp”a“O” (4 A | Acts (Repeal) Act,
2016 (22 of 2016)
- The Repealing and
556. 1969 37 (TAhngnec:rr:eHnngmigsg Amending Act, 2016
’ (23 of 2016)
The Repealing and
557, 1969 38 ;2‘: \i‘g%g (Amendment) | A1 onding Act, 2016
’ (23 of 2016)
The International Monetary | The Repealing and
558. 1969 41 Fund and Bank Amending (Second)
(Amendment) Act, 19609. Act, 2017 (4 of 2018)
The Punjab Legislative The Repealing and
559. 1969 46 Council (Abolition) Act, Amending Act, 2017
1969 (2 of 2018)
- The Appropriation
560. 1969 48 (TF?aei Iﬁv";pgpg 'Zté‘t)”l%g Acts (Repeal) Act,
y ! 2016 (22 of 2016)
. The Appropriation
561. 1969 49 IgggAppmp”a“O” SACL | Acts (Repeal) Act,
2016 (22 of 2016)
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The Appropriation (6) Act,

The Appropriation

562. 1969 50 1969 Acts (Repeal) Act,
2016 (22 of 2016)

: - The Appropriation

563. 1969 51 R‘; 'lﬂgag‘g')p“r Appropriation | A <’ Repeal) Act,
' 2016 (22 of 2016)

. I The Appropriation

564. 1969 52 ng Ii’é%eg Appropriation Acts (Repeal) Act,
’ 2016 (22 of 2016)

i The Appropriation

565. 1970 4 E;i ()Au"r’]’f)r%’gt'atl'ggo(vme ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)

- The Appropriation

566. 1970 7 IQ;OApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)

. i The Appropriation

567. 1970 8 E;f '\1/'9a7r‘6p“r Appropriation | A <’ Repeal) Act,
' 2016 (22 of 2016)

. i The Appropriation

568. 1970 9 g;eA'\gf nllg% Appropriation Acts (Repeal) Act,
’ 2016 (22 of 2016)

The West Bengal The Appropriation

5609. 1970 10 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1970 2016 (22 of 2016)

The Appropriation

570. 1970 11 ;he ;’g’eﬁ;ﬁgr?g:'ct lo70 | Acts (Repeal) Act,
pprop ! 2016 (22 of 2016)

- The Appropriation

571. 1970 12 IF?aei Iﬁv F;pgp:stt'ig?o Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)

i The Appropriation

572. 1970 13 (Tgaei Ievr;prst;pzr o 70 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)

. The Appropriation

573. 1970 18 Ig?oApp”’p”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
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The Petroleum

The Repealing and

574. 1970 24 Amending Act, 2016
(Amendment) Act, 1970 (23 of 2016)
- The Repealing and
575. 1970 25 (TAhrenmmirt‘)t ir;'tp‘ig‘% Amending Act, 2016
’ (23 of 2016)
The Appropriation
576. 1970 32 ;he :g/ersi;ggr?%gl) Act. 1970 Acts (Repeal) Act,
pprop ' 2016 (22 of 2016)
i The Appropriation
577. 1970 36 Ig?OAppmp”a“O” (8 ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Occupational
The Contract Labour Safety, Health and
578. 1970 37 (Regulation and Abolition) | Working Conditions
Act, 1970 Code, 2020 (37 of
2020)
i The Appropriation
579, 1970 38 (TFE‘aei Iﬁv‘;prsc)’p?f o 70 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
580. 1970 44 Ig;’OAppmp”a“on (4) ACt | acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
581. 1970 45 Ig;’OAppmp”a“on () ACt | acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
582. 1970 46 (TF?aei Qv%prsc;pi o 970 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
583. 1970 47 (TF?aei Iﬁv";pgpg Iiité(t)n197o Acts (Repeal) Act,
y : 2016 (22 of 2016)
The National
. - Commission for
584, 1970 48 The Indian Medicine Central Indian System of

Council Act, 1970

Medicine Act, 2020
(14 of 2020)
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The Central Labour Laws

The Repealing and

585. 1970 51 (Extension to Jammu and Amending Act, 2016
Kashmir) Act, 1970 (23 of 2016)

The Appropriation The Appropriation
586. 1971 1 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1971 2016 (22 of 2016)
- The Appropriation
587. 1971 2 IF?aei Cv %prsp::tt'ign Acts (Repeal) Act,
ys) Ac, 2016 (22 of 2016)
The Manipur Appropriation | The Appropriation
588. 1971 3 (Vote on Account) Act, Acts (Repeal) Act,
1971 2016 (22 of 2016)
. i The Appropriation
580. 1971 4 K‘:‘: '\1"9a7r‘1'p”r Appropriation | A s’ Repeal) Act,
’ 2016 (22 of 2016)
L The Appropriation
590. 1971 5 Ig?lAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
591. 1971 6 ;Ei(ﬁjﬂ%rfcrt'atllgogl(vme o | Acts (Repeal) Act,
' 2016 (22 of 2016)
The Orissa Appropriation The Appropriation
592. 1971 8 (Vote on Account) Act, Acts (Repeal) Act,
1971 2016 (22 of 2016)
: - The Appropriation
503, 1971 9 ;';‘;" ?g';ia Appropriation | A o' (Repeal) Act,
’ 2016 (22 of 2016)
The Mysore Appropriation | The Appropriation
594, 1971 10 (Vote on Account) Act, Acts (Repeal) Act,
1971 2016 (22 of 2016)
i The Appropriation
595, 1971 11 ;';f '\1’3’;{’” Appropriation | 5o’ (Repeal) Act,
’ 2016 (22 of 2016)
The West Bengal The Appropriation
596. 1971 12 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1971 2016 (22 of 2016)
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The Appropriation

The West Bengal
597. 1971 13 Appropriation Act, 1971 'Zb‘gfé ((F;Spoe? IZ)O?S
: - The Appropriation
598. 1971 18 (Tzr;eA'\é'f‘”l'g;‘; Appropriation | A <’ Repeal) Act,
: 2016 (22 of 2016)
- The Appropriation
599. 1971 19 The Appropriation Acts (Repeal) Act,
(Railways) 2 Act, 1971 2016 (22 of 2016)
The Bengal Finance (Sales .
e g The Repealing and
600. 1971 20 Tax) (Delhl Validation of Amending Act, 2017
Appointments and (2 of 2018)
Proceedings) Act, 1971
. i The Appropriation
601. 1971 25 EC]? iggjla b Appropriation Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
602. 1971 27 (Tzr;eA'\é's’ ngglApprOp“a“O” Acts (Repeal) Act,
; 2016 (22 of 2016)
The Appropriation
603. 1971 28 ;he ygeﬁgﬁgﬁ% Act. 1971 Acts (Repeal) Act,
pprop ' 2016 (22 of 2016)
. - The Appropriation
604. 1971 29 E;f (i’g‘?‘irat Appropriation | A ¢’ (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
605. 1971 30 Ig;elApproprlatlon (2) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
606. 1971 38 Ig;’lAppmp”a“on (8) ACt | acts (Repeal) Act,
2016 (22 of 2016)
g A= | e mapaing n
607. 1971 54 g Amending Act, 2017

Development) Amendment
and Validation Act, 1971

(2 of 2018)
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The Appropriation

The Appropriation
608. 1971 58 . Acts (Repeal) Act,
(Railways) 3 Act, 1971 2016 (22 of 2016)
i The Appropriation
609. 1971 60 Ig?lAppmp”a“O” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. i The Appropriation
610. 1971 61 ;I'Zr;eplfclinjlagb{lﬂ\pproprlatlon Acts (Repeal) Act,
' 2016 (22 of 2016)
The Jayanti Shipping The Repealing and
611. 1971 63 Company (Acquisition of Amending Act, 2016
Shares) Act, 1971 (23 of 2016)
The Coking Coal Mines The Repealing and
612. 1971 64 (Emergency Provisions) Amending Act, 2016
Act, 1971 (23 of 2016)
The Asian Refractories The Repealing and
613. 1971 65 Limited (Acquisition of Amending (Second)
Undertaking) Act, 1971. Act, 2017 (4 of 2018)
The Uttar Pradesh .
The Repealing and
614. 1971 68 ggzzoa?:j]?&?c(ti)%r;tzgleg];al) Amending (Second)
Act, 1971, Act, 2017 (4 of 2018)
i The Appropriation
615. 1972 1 Ig;’zAppmp”a“on Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
616. 1972 2 Ig;zAppmp”a“O” (@) ACt | acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
617. 1972 3 (TF?aei @v%pgp:glign Acts (Repeal) Act,
ys) Ac, 2016 (22 of 2016)
. The Appropriation
618. 1972 4 (Tgaei If}v‘;prs‘;pzr o 97 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
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The Appropriation The Appropriation
619. 1972 5 (Railways) (Vote on Acts (Repeal) Act,
Account) Act, 1972 2016 (22 of 2016)
i The Appropriation
620. 1972 6 R‘;‘: Qﬁi’)rﬁ’gt'atl'ggz(vme ON | Acts (Repeal) Act,
: 2016 (22 of 2016)
- The Appropriation
621. 1972 14 Igngpproprlatlon (3) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
622. 1972 17 (TF?aei Cv%pr's(;ps’r "it(':‘t’”lgn Acts (Repeal) Act,
y ! 2016 (22 of 2016)
The Coking Coal Mines The Repealing and
623. 1972 36 (Nationalisation) Act, 1972 Amending (Second)
’ " | Act, 2017 (4 of 2018)
: The Code on Social
624. 1972 39 The Payment of Gratuity | oo v 2020 (36 of
Act, 1972
2020)
- The Appropriation
625. 1972 51 ‘1|'g$2Appropr|at|on (4) Act Acts (Repeal) Act,
2016 (22 of 2016)
The Indian Copper The Repealing and
626. 1972 58 Corporation (Acquisition of | Amending Act, 2016
Undertaking) Act, 1972 (23 of 2016)
The Limestone and The Repealing and
627. 1972 62 Dolomite Mines Labour Amending Act, 2017
Welfare Fund Act, 1972 (2 of 2018)
i The Appropriation
628. 1972 63 (TF?aei Iﬁv";pgp‘{ 'Zté‘t’”lg?z Acts (Repeal) Act,
Y ! 2016 (22 of 2016)
i The Appropriation
629. 1972 64 (Tgaei Cv%prs(;psr o 7o Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
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The Appropriation (5) Act,

The Appropriation

630. 1972 65 1972 Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
631. 1972 66 Ig?zAppmp”a“O” () Act | acts (Repeal) Act,
2016 (22 of 2016)
The Sick Textile The Repealing and

632. 1972 72 Undertakings (Taking over | Amending Act, 2016

of Management) Act, 1972 | (23 of 2016)

i The Appropriation
633. 1973 4 E;i ()Au"r’]’f)r%’gt'atl'g;‘;vme ON | Acts (Repeal) Act,
; 2016 (22 of 2016)
- The Appropriation
634. 1973 5 IggsApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
635. 1973 6 (TF?:i ﬁvgp;(;pxg'igm Acts (Repeal) Act,
ys) ACL 2016 (22 of 2016)
- The Appropriation
636. 1973 7 IF?aei Iﬁ\v %prsc))pzr '2&?”1973 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
The Andhra Pradesh The Appropriation
637. 1973 9 Appropriation (Vote on Acts (Repeal) Act,
Account) Act 1973 2016 (22 of 2016)
The Appropriation
638. 1973 10 ;he ern?igi?oerdcingn Acts (Repeal) Act,
pprop ! 2016 (22 of 2016)
The Orissa Appropriation The Appropriation
6309. 1973 11 (Vote on Account) Act, Acts (Repeal) Act,
1973 2016 (22 of 2016)
. - The Appropriation
640. 1973 12 ;';f %‘;;a Appropriation | A ¢’ (Repeal) Act,
’ 2016 (22 of 2016)
The Coal Mines (Taking The Repealing and

641. 1973 15 Over of Management) Act, | Amending Act, 2016

1973

(23 of 2016)
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The Manipur Appropriation | The Appropriation
642. 1973 16 (Vote on Account) Act, Acts (Repeal) Act,
1973 2016 (22 of 2016)
i The Appropriation
643. 1973 19 Ig?SAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
i The Repealing and
644. 1973 26 ;rl\rIIZticc:)(r)mzll i'gglt?oer?) Act. 1973 Amending (Second)
’ Act, 2017 (4 of 2018)
: - The Appropriation
645. 1973 28 ;Ef '\1"9a7r‘3')p”r Appropriation | ¢’ Reneal) Act,
’ 2016 (22 of 2016)
The Appropriation
646. 1973 29 ;he ern?ig;?oir?g)ei]ct 1973 Acts (Repeal) Act,
pprop ' 2016 (22 of 2016)
: - The Appropriation
647. 1973 30 (Tzr;eA()C:'sfg7A3ppr°pr'at'°” Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
648. 1973 35 IQ;:SApproprlatlon (3) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
649. 1973 38 (TFE‘aei Iﬁv‘;prsc)’p?f o o7 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
. - The Appropriation
650. 1973 42 geA?::'sfgfgppmp”a“on Acts (Repeal) Act,
’ 2016 (22 of 2016)
. i The Appropriation
651. 1973 43 g;eA'\gf nllgl;; Appropriation Acts (Repeal) Act,
’ 2016 (22 of 2016)
gg?nA:;OCtiﬁﬁ?f down The Repealing and
652. 1973 56 pany Amending Act, 2019
(Acquisition of (31 of 2019)
Undertakings) Act, 1973
The National
The Homoeopathy Central Commission for
653. 1973 59 Council Act, 1973 Homoeopathy Act,
2020 (15 of 2020)
i The Appropriation
654. 1973 61 (Tgaei Cv%prs(;pz{ o o7 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
The Konkan Passenger The Repealing and
655. 1973 62 Ships (Acquisition) Act, Amending Act, 2016

1973

(23 of 2016)
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The Appropriation (4) Act,

The Appropriation

656. 1973 63 1973 Acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation (5) Act The Appropriation
657. 1973 64 197 pprop ' | Acts (Repeal) Act,
2016 (22 of 2016)
. i The Appropriation
658. 1973 65 ;I;lr;eAC();slsg?A?)pproprlatlon Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Bharatiya
The Code of Criminal Nagarik Suraksha
659. 1974 2 Procedure, 1973 Sanhita, 2023 (46 of
2023)
The Esso (Acquisition of The Repealing and
660. 1974 4 Undertakings in India) Act, | Amending Act, 2016
1974 (23 of 2016)
- The Appropriation
661. 1974 7 ;Ei(ﬁjﬂ%rfcrt'atllg? 4(Vote N 1 Acts (Repeal) Act,
' 2016 (22 of 2016)
i The Appropriation
662. 1974 10 (TF?:i ﬁvgprsc;p/:'é‘t“‘ig? . Acts (Repeal) Act,
ys) ACL 2016 (22 of 2016)
. i The Appropriation
663. 1974 13 E;f Clagjgat Appropriation Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Gujarat Appropriation The Appropriation
664. 1974 14 (Vote on Account) Act, Acts (Repeal) Act,
1974 2016 (22 of 2016)
- The Appropriation
665. 1974 15 (TF?aei ﬁ,gpgp; 'Zt(':‘t’”m . Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
666. 1974 16 (Tgaei If}v‘;prsc)’p; o 74 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
- The Appropriation
667. 1974 17 Ig? 4Appropr|at|on Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Pondicherry The Appropriation
668. 1974 18 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1974 2016 (22 of 2016)
- The Appropriation
669. 1974 19 Ig? 4Appr°p”a“°” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. _ The Appropriation
670. 1974 24 (TZ';E Ai‘t”ir;; fppmp”a“o” Acts (Repeal) Act,
’ 2016 (22 of 2016)
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The Pondicherry

The Appropriation

671. 1974 25 o Acts (Repeal) Act,
Appropriation Act, 1974 2016 (22 of 2016)
The Coal Mines The Repealing and

672. 1974 28 (Conservation and Amending Act, 2023

Development) Act, 1974 (37 of 2023)

The Additional Emoluments | The Repealing and

673. 1974 37 (compulsory deposit) Act, Amending Act, 2016

1974 (23 of 2016)

i The Appropriation
674. 1974 43 E‘;’ 4Appr°p”a“°” (B ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
675. 1974 44 ;I_Rh; Icv r;prsc;pllr '2(':?”197 4 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
676. 1974 61 Ig? 4Appr°p”a“°” (4 ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. - The Appropriation
677. 1974 62 (T:,ge Acf:‘t‘"igi; 4Appr°p“a“°” Acts (Repeal) Act,
’ 2016 (22 of 2016)
. i The Appropriation
678. 1974 63 (T4r;e A(ilt”ig"; 4Appr°p”a“°” Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
679. 1974 64 Lhe rzor;‘lj;tclgf]rg) Act 1974 | Acts (Repeal) Act,
Pprop ! 2016 (22 of 2016)
- The Appropriation
680. 1975 5 ;Ei(ﬁﬁ%rfcrt'atllgo%vme N | Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
681. 1975 6 (TF?aei Icvgpgp;\'stt"igm Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
682. 1975 7 (TF?aei Cvgprs‘;p; o 975 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
i The Appropriation
683. 1975 8 (ngi Cvgprsc))p:ar o o7e Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
. The Appropriation
684. 1975 9 ;he foor;?;figf]rzct lo7s | Acts (Repeal) Act
pprop : 2016 (22 of 2016)
The Pondicherry The Appropriation
685. 1975 10 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1975 2016 (22 of 2016)
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The Appropriation

686. 1975 11 Ig?SAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Gujarat Appropriation The Appropriation
687. 1975 14 (Vote on Account) Act, Acts (Repeal) Act,
1975 2016 (22 of 2016)
. i The Appropriation
688. 1975 15 R‘; ?g’%rat Appropriation | A ¢’ (Repeal) Act,
' 2016 (22 of 2016)
L The Appropriation
689. 1975 17 ;Ef ngg'a”d Appropriation | ¢’ Reneal) Act,
’ 2016 (22 of 2016)
The Nagaland Appropriation | The Appropriation
690. 1975 18 (Vote on Account) Act, Acts (Repeal) Act,
1975 2016 (22 of 2016)
The All-India Services The Repealing and
691. 1975 19 Regulations (Indemnity) Amending (Second)
Act, 1975 Act, 2017 (4 of 2018)
i The Appropriation
692. 1975 21 Ig?sAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Finance Act,
693. 1975 26 The Tobacco Cess Act,1975 2016 (28 of 2016)
i The Appropriation
694. 1975 27 (Tzr;eA'\éi‘gfg‘%d Appropriation | » ¢’ Reneal) Act,
’ 2016 (22 of 2016)
. The Appropriation
695. 1975 30 Lhe rlz)or:?e:tcir;er:]rré) Act 1975 Acts (Repeal) Act,
pprop ' 2016 (22 of 2016)
- The Appropriation
696. 1975 36 Ig;SAppmp”a“O” () Act | Acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation (4) Act The Appropriation
697. 1975 37 1975 " | Acts (Repeal) Act,
2016 (22 of 2016)
The Burmah Shell The Repealing and
698. 1976 2 (Acquisition of Amending Act, 2016
Undertakings in India) Act (23 of 2016)
- The Appropriation
699. 1976 5 Ig$6Appr°pr'at'°” Act, Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
700. 1976 6 IF?aei I'\AI‘V F;DVS(;PK;U%?G Acts (Repeal) Act,
ys) ACL, 2016 (22 of 2016)
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The Appropriation

The Appropriation
701. 1976 7 . Acts (Repeal) Act,
(Railways) 2 Act, 1976 2016 (22 of 2016)
The Occupational
The Sales Promotion Safety, Health and
702. 1976 11 Employees (Conditions of Working Conditions
Service) Act, 1976 Code, 2020 (37 of
2020)
. The Appropriation
703. 1976 16 R‘; ngg'a”d Appropriation | <’ Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
704. 1976 17 ;he rli)or;?a:figirzct 1976 Acts (Repeal) Act,
pprop ' 2016 (22 of 2016)
The Assam Sillimanite The Repealing and
705. 1976 22 Limited (Acquisition and Amending (Second)
Transfer of Refractory Act, 2017 (4 of 2018)
Plant) Act, 1976 ’
The Equal Remuneration The Code on Wages,
706. 1976 25 | Act, 1976, 2019 (29 of 2019)
The Parliamentary .
, . The Repealing and
707. 1976 28 EL%CIff:t'Igaj g’eroéglct"a‘\’cq of | Amending (Second)
P ! Act, 2017 (4 of 2018)
1976.
. The Repealing and
708, 1976 g | ThelevySugarPute | | Amending Act, 2025
g ' (37 of 2025)
i The Appropriation
709. 1976 38 Ig;’ﬁAppmp”a“on (&) ACt | acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
710. 1976 39 ;he E)O??;ggirg) Act. 1976 Acts (Repeal) Act,
pprop ' 2016 (22 of 2016)
. The Appropriation
711. 1976 40 (Tzr;eA'\('jgf'g%d Appropriation | <’ Reneal) Act,
’ 2016 (22 of 2016)
- The Appropriation
712. 1976 43 ;t;i(ﬁjﬁ%rfcrtlatllgg(s(vme N | Acts (Repeal) Act,
' 2016 (22 of 2016)
i The Appropriation
713. 1976 47 (Tgaei Ievr;prst;pzr o 76 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
. The Appropriation
714, 1976 48 IF?aei Iﬁv r;pg(;pgr I,ifé(t)n1976 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
: The Appropriation
715. 1976 50 ;he ;aﬂ!tmdxct lo7s | Acts (Repeal) Act,
pprop ' 2016 (22 of 2016)

55




The Tamil Nadu

The Appropriation

716. 1976 51 o Acts (Repeal) Act,
Appropriation (2) Act, 1976 2016 (22 of 2016)
. - The Appropriation
717. 1976 52 R‘; fg’%rat Appropriation | A o+’ (Repeal) Act,
’ 2016 (22 of 2016)
The Iron Ore Mines .
e The Repealing and
718, 1976 55 Manganese Org Mines and Amending Act, 2019
Chrome Ore Mines Labour (31 of 2019)
Welfare Cess Act, 1976
The Beedi Workers Labour | The Taxation Laws
719. 1976 56 Welfare Cess Act, 1976 (56 | (Amendment) Act,
of 1976) 2017 (18 of 2017)
The Iron Ore Mines, The Repealing and
720, 1976 61 Manganese Ore_ Mines and Amending Act, 2019
Chrome Ore Mines Labour (31 of 2019)
Welfare Fund Act, 1976.
: The Repealing and
721. 1976 62 ;Sﬁ dBiif' l’g‘?’gkers Welfare | A ending Act, 2018
' ' (31 of 2019)
- The Appropriation
722. 1976 64 Ig?GAppmp”a“O” (4) ACt | acts (Repeal) Act,
2016 (22 of 2016)
. . The Repealing and
723. 1976 76 H(ljeiaN,:tclf n1a§;7lélbrary of Amending (Second)
’ ' Act, 2017 (4 of 2018)
L The Appropriation
724, 1976 83 IggﬁAppmp”a“O” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
725. 1976 84 ;he ;aﬂ!tgﬁd(%) Act. 1976 Acts (Repeal) Act,
pprop ' 2016 (22 of 2016)
. The Appropriation
726. 1976 85 ;gzmﬂgﬁg) Act 1976 | Acts (Repeal) Act,
' 2016 (22 of 2016)
The Indian Iron and Steel The Repealing and
727. 1976 89 Company (Acquisition of Amending (Second)
Shares) Act, 1976. Act, 2017 (4 of 2018)
The Delhi Sales Tax The Repealing and
728. 1976 91 (Amendment and Amending Act, 2017
Validation) Act, 1976 (2 of 2018)
i The Appropriation
729, 1976 95 Ig§6Appr°pr'at'°” () Act | Acts (Repeal) Act,
2016 (22 of 2016)
The Braithwaite and .
N The Repealing and
730. 1976 96 Company (India) Limited Amending (Second)

(Acquisition and Transfer of
Undertakings) Act, 1976.

Act, 2017 (4 of 2018)
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The Burn Company and
Indian Standard Wagon

The Repealing and

731. 1976 97 - A Amending Act, 2016
Company (Nationalisation) (23 of 2016)
Act, 1976
The laxmirattan and .
. The Repealing and
732. 1976 gg | Atherton West Cotton Mills | » o ing Act, 2016
(taking over of (23 of 2016)
Management) Act, 1976
e S T Reesing an:
733. 1976 100 . - Amending Act, 2023
Miscellaneous Provision) (37 of 2023)
Act, 1976
The Untouchability .
The Repealing and
734, 1976 106 (O_ffences) Amendme_nt and Amending Act, 2016
Miscellaneous Provision (23 of 2016)
Act, 1976
- The Appropriation
735, 1976 110 (TF?Zi Iev";p"s(;pl{ 'Zt('ft’”lgm Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
736. 1976 111 IF?aei Iﬁ\v %prsc))psr '2&?”1976 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
L The Appropriation
737. 1976 112 Ig?GAppmp”a“O” (ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Gujarat Appropriation The Appropriation
738. 1976 113 (2) Act, 1976 Acts (Repeal) Act,
' 2016 (22 of 2016)
. The Appropriation
730. 1976 114 Lhe rzor;?;tcigf]r% Act 1976 | Acts (Repeal) Act,
Pprop ! 2016 (22 of 2016)
- The Appropriation
740. 1977 1 ;Ei(ﬁjﬂ%rfgat{go??(vme N 1 Acts (Repeal) Act,
' 2016 (22 of 2016)
i The Appropriation
741, 1977 2 Ig%ApprOp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation The Appropriation
742. 1977 3 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1977 2016 (22 of 2016)
i The Appropriation
743, 1977 4 (Tgaei If}v";pgp/:'g‘tt'ig?? Acts (Repeal) Act,
ys) AL 2016 (22 of 2016)
The Disputed Elections The Repealing and
744, 1977 16 (Prime Minister and Amending (Second)

Speaker) Act, 1977.

Act, 2017 (4 of 2018)
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The Caltex [Acquisition of
Shares of Caltex oil
Refining (India) Limited and

The Repealing and

745. 1977 17 of the undertakings in India 'ég]%?dzlggé?‘d’ 2016
of Caltex India Limited]
Act, 1977
i The Appropriation
746. 1977 18 (TF:‘aei Cvgp;r;pzlr o o7 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
747. 1977 22 '1I'g$7Appropr|at|on (2) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
748. 1977 28 Ig;"?Appmp”a“O” (B ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Water (Prevention and | The Taxation Laws
749. 1977 36 Control of pollution) Cess (Amendment) Act,
Act, 1977 2017 (18 of 2017)
'(I;r;(;anr;r:thLiSr;ailtréztreet and The Repealing and
750. 1977 41 pany Amending (Second)
(Acquisition and Transfer of Act, 2017 (4 of 2018)
Undertakings) Act, 1977 ’
The Gresham and Craven of The Repealing and
751. 1977 42 India (Private) Limited Amending (Second)
(Acquisition and Transfer of Act, 2017 (4 of 2018)
Undertakings) Act, 1977 ’
- The Appropriation
752. 1977 45 1‘8;37Appropr|at|on (4) Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
753, 1978 3 ;';i (Q;ra]%r%tuatlug%(vme ON | Acts (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
754, 1978 4 IF?aei Iﬁv F;pgp:stt'igm Acts (Repeal) Act,
ys) ACt 2016 (22 of 2016)
- The Appropriation
755, 1978 5 (TF?aei If}vgprsc)’pzr o 078 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
i The Appropriation
756. 1978 6 (TF?aei Iﬁv";pgpsf 'Zt(':‘t’”lm Acts (Repeal) Act,
Y : 2016 (22 of 2016)
. The Appropriation
757. 1978 7 '1|'g$8Appropr|at|on Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
758. 1978 8 Ig?SAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
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High Denomination

The Jan Vishwas
(Amendment of

759. 1978 11 Banknotes Demonetisation) Provisions) Act, 2023
Act, 1978 (18 of 2023)
The Hindustan Tractors .
e I The Repealing and
760. 1978 13 Limited (Acqwsmon_and Amending (Second)
Transfer of Undertakings) Act, 2017 (4 of 2018)
Act, 1978. ’
i The Appropriation
761. 1978 18 Ig%Appmp”a“O” (8 ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Deposit Insurance .
: The Repealing and
762, 1978 21 Corporatlon (Amendment Amending Act, 2016
and Miscellaneous (23 of 2016)
Provision) Act, 1978
The Appropriation (4) Act The Appropriation
763. 1978 35 1978 pprop " | Acts (Repeal) Act,
2016 (22 of 2016)
The Additional Duties of The Central Goods
764. 1978 40 Excise (Textiles and Textile | and Services Tax Act,
Articles) Act, 1978 2017 (12 of 2017)
The Britannia Engineering
Company Limited
(Mokameh Unit) and the The Repealing and
765. 1978 41 Arthur Butler and Company | Amending Act, 2025
(Muzaffarpore) Limited (37 of 2025)
(Acquisition and Transfer of
Undertakings) Act, 1978
The Bolani Ores Limited The Repealing and
766. 1978 42 (Acquisition of Shares) and | o1 ino (Second)
Miscellaneous Provisions Act, 2017 (4 of 2018)
Act, 1978. ’
;F#aekisr?g:gvngirtakmgs The Repealing and
767. 1978 49 g Amending Act, 2015
Management) The whole. (17 of 2015)
Act, 1978
- The Appropriation
768. 1979 1 The Appropriation Acts (Repeal) Act,
(Railways) 4 Act, 1978 2016 (22 of 2016)
- The Appropriation
769. 1979 2 The Appropriation Acts (Repeal) Act,
(Railways) 5 Act, 1978 2016 (22 of 2016)
. The Appropriation
770. 1979 3 IgggAppmp”a“O” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
771. 1979 7 The Appropriation (Vote on | 5" panealy Act,
Account) Act, 1979 2016 (22 of 2016)
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The Appropriation

772. 1979 8 IgggApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation (2) Act The Appropriation
773. 1979 9 197 pprop ' | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
774, 1979 10 IF?aei Icv F;prsp:;t'igm Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
775. 1979 11 IF?aei Cv %prS(;pzr I,ifcl;s[)n]_979 Acts (Repeal) Act,
Y : 2016 (22 of 2016)
. . : The Repealing and
776. 1979 12 E;ﬁ;}‘émﬁgﬁfe&‘gh' Amending (Second)
’ Act, 2017 (4 of 2018)
- The Appropriation
T77. 1979 19 IgggApproprlatlon (3) Act Acts (Repeal) Act,
2016 (22 of 2016)
The Kosangas Company The Repealing and
778. 1979 28 (Acquisition of Amending Act, 2016
Undertakings) Act, 1979 (23 of 2016)
The Inter-State Migrant The Occupational
Workmen (Regulation of Safety, Health and
779. 1979 30 o Working Conditions
Employment and Conditions
of Service) Act, 1979 Code, 2020 (37 of
’ 2020)
i The Appropriation
780. 1980 2 IggoAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
781. 1980 3 IF?aei Cv F;pgp:stt'ig% Acts (Repeal) Act,
ys) ACt 2016 (22 of 2016)
The Appropriation The Appropriation
782. 1980 9 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1980 2016 (22 of 2016)
- The Appropriation
783. 1980 10 IF?aei Cv r;p;t;pzlr '2('3?”1980 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
784. 1980 11 ;';i (ﬁjﬁi’;%’&'atl'ggo(v"te ON | Acts (Repeal) Act,
; 2016 (22 of 2016)
- The Appropriation
785, 1980 12 IggoApp”’p”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
786. 1980 39 (TF?aei If}v";prs‘;p?f o o0 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
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The Appropriation (3) Act,

The Appropriation

787. 1980 43 1980 Acts (Repeal) Act,
2016 (22 of 2016)
The Bengal Chemical and
Pharmaceutical Works The Repealing and
788. 1980 58 Limited (Acquisition and Amending (Second)
Transfer of Undertakings) Act, 2017 (4 of 2018)
Act, 1980.
The Code of Criminal The Repealing and
789. 1980 63 Procedure Amendment Act, | Amending Act, 2017
1980 (2 of 2018)
The Maruti Limited The Repealing and
790. 1980 64 (Acquisition and Transfer of | Amending Act, 2016
Undertaking) Act, 1980 (23 of 2016)
The Repealing and
791. 1980 68 IggoTea (Amendment) Act, | A ending Act, 2016
(31 of 2019)
- The Appropriation
792. 1980 71 IggoAppmp”a“O” (4)ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation (Vote on The Appropriation
793. 1981 2 Account) Act, 1981 Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
794, 1981 3 IgglApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
795. 1981 4 IgglAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation (3) Act The Appropriation
796. 1981 5 1981 " | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
797. 1981 8 IF?:i I'\A/\v 2prsc))p£§t“ir$81 Acts (Repeal) Act,
ys) ACL 2016 (22 of 2016)
i The Appropriation
798. 1081 9 (TF?aei Iﬁv";pgpzr 'Zt(':‘t’”l%l Acts (Repeal) Act,
Y : 2016 (22 of 2016)
- The Appropriation
799. 1981 10 (TF?; I,\B;vgprsc))p:ar o 081 Acts (Repeal) Act,
Y : 2016 (22 of 2016)
- The Appropriation
800. 1081 11 (TF?aei Iﬁv";pgp; I,i\té(t)nl%l Acts (Repeal) Act,
y : 2016 (22 of 2016)
. The Appropriation
801. 1981 15 IgglApp”’p”a“O” (4 AC | Acts (Repeal) Act,
2016 (22 of 2016)
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The Essential Commodities

The Repealing and

802. 1981 18 (Special Provisions) Act, Amending Act, 2016
1981 (23 of 2016)
The Prevention of black- The Repealing and
marketing and Maintenance | Amending Act, 2016
803. 1981 19 of Supplies of Essential (23 of 2016)
commodities (Amendment)
Act, 1981
. The Repealing and
804. 1081 30 ggg&g‘f‘i"ggers Welfare | A ending Act, 2017
' (2 of 2018)
: The Code on Social
805. 1981 33 | IheCine-Workers Welfare | oo, v 020 (36 of
Fund Act, 1981
2020)
L The Appropriation
806. 1981 34 (TF?:i Svgpgc;psr 'Zt('ft’”lggl Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
807. 1981 37 IgglAppmp”a“O” () At | Acts (Repeal) Act,
2016 (22 of 2016)
The Burmah Oil Company
[Acquisition of Shares of Oil
Indian Limited and of the The Repealing and
808. 1981 1 Undertaking in India of 1 \onding Act, 2016
Assam Oil company Limited (23 of 2016)
and the Burmah Qil
Company (India Trading)
Limited] Act, 1981
The Cine-Workers and The Occupational
Cinema Theatre Workers Safety, Health gr)d
8009. 1981 50 . Working Conditions
(Regulation of Employment) Code. 2020 (37 of
Act, 1981 ode, 2020 (37 0
’ 2020)
i The Appropriation
810. 1981 54 (Tgaei If}vgprsc)’pg o et Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
i The Appropriation
811. 1081 55 (TF?aei Iﬁv";pgp; 'Zt(':‘t’”l%l Acts (Repeal) Act,
Y : 2016 (22 of 2016)
- The Appropriation
812. 1981 56 IgglAppmp”a“O” () Act | acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation (7) Act The Appropriation
813. 1981 57 L0981 pprop ' | Acts (Repeal) Act,
2016 (22 of 2016)
The Aligard Muslim The Repealing and
814. 1981 62 University Amendment Act, | Amending Act, 2019

1981

(31 of 2019)
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The Taxation Laws

815. 1982 3 The Sugar Cess Act, 1982 (Amendment) Act,
2017 (18 of 2017)
i The Appropriation
816. 1982 5 E(‘f: (ﬁjﬂ‘;’)mApgt'atl'ggz(VOte ON | Acts (Repeal) Act,
; 2016 (22 of 2016)
- The Appropriation
817. 1982 6 Igngppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
818. 1982 7 (TF:‘aei Cv%prs(;p/ggligsz Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
i The Appropriation
819. 1982 8 (TF?aei Cv%prs(;pzr '22‘;”1982 Acts (Repeal) Act,
y : 2016 (22 of 2016)
- The Appropriation
820. 1982 19 Igngppmp”a“O” (@) ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Prevention of cruelty to | The Repealing and
821. 1982 26 Animals (Amendment) Act, | Amending Act, 2016
1982 (23 of 2016)
The Repealing and
822. 1982 31 (TAhngrsmfjar;eer[;l)HXct logp | Amending Act, 2016
’ (23 of 2016)
i The Appropriation
823, 1982 32 (TFE‘aei Iﬁv‘;prsc)’p?f o oo Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
- The Appropriation
824. 1982 33 Igngppmp”a“on () ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Chaparmukh-Silghat
Railway Line and the The Repealing and
825. 1982 36 Katakhal-Lalabazar Railway | Amending Act, 2025
Line (Nationalisation) Act, | (37 of 2025)
1982
The Repealing and
826. 1982 38 (TAhﬁqsﬁgm:m)O;«\:/yafgssz Amending Act, 2016
’ (23 of 2016)
The National Waterway .
: The National
827. 1982 49 (Allahabad HaldiaStretch of | \y0vave act 2016
Ganga Bhagirathi-Hooghly (17 of 2016)
River) Act, 1982
The Amritsar Oil Works The Repealing and
828. 1982 50 (Acquisition and Transfer of | Amending Act, 2016
Undertakings) Act, 1982 (23 of 2016)
The Central Excise Laws The Repealing and
829. 1982 58 (Amendment and Transfer | Amending Act, 2016

of Undertaking) Act, 1982

(23 of 2016)
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The Appropriation (4) Act,

The Appropriation

830. 1982 60 1982 Acts (Repeal) Act,
2016 (22 of 2016)
The Road transport The Repealing and
831. 1982 63 Corporations (Amendment) | Amending Act, 2019
Act, 1982 (31 of 2019)
e The Anti-Hijacking
832. 1982 65 IQSZA”“ Hijacking Act, | Act 2016 (30 of
2016)
. The Repealing and
833, 1982 68 I:;E;gaseﬁ?)d [ OSTELS | Amending Act, 2016
' (23 of 2016)
The Andhra scientific The Repealing and
Company Limited Amending Act, 2023
834. 1982 n (Acquisition and Transfer of | (37 of 2023)
Undertaking) Act
i The Appropriation
835. 1983 2 Ec‘i (ﬁj‘r’]‘t’)rfgt'atl'ggévme ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
836. 1983 3 IgggApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
837. 1983 4 IggsAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
838. 1983 5 IF?aei Iﬁv F;pgp:stt'ig% Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)
i The Appropriation
839, 1983 6 (Tgaei I,\B;v%prsc))pzr o o8 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
840. 1983 7 IF?:i I'\A/\v %prsc))p?’r '25”1983 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
841. 1083 10 IgggApp”’p”a“O” 3AC | acts (Repeal) Act,
2016 (22 of 2016)
The Delhi Motor Vehicles The Repealing and
842. 1983 17 Taxation (Amendment) Act, | Amending Act, 2023

1983.

(37 of 2023)
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The Appropriation

843. 1983 19 IggsApproprlatlon 4 Act Acts (Repeal) Act,
2016 (22 of 2016)
The Delegated Legislation The Repealing and
844, 1983 20 Provisions (Amendment) Amending Act, 2017
Act, 1983 (2 of 2018)
- The Appropriation
845. 1983 21 z-Rhaei CV gp;f;pélr I;if(I:E[)n1983 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
The Taxation Laws
846. 1983 28 E;f Jlugg,o,'v('gg“;?‘fgég; Cess | (amendment) Act,
’ 2017 (18 of 2017)
The National Oilseeds and The Repealing and
847. 1983 29 Vegetable Oils Development | Amending Act, 2016
Board Act, 1983 (23 of 2016)
. The Repealing and
848. 1983 35 (TF?: B&Q?{fr:;)‘fc't\"i;gg‘es Amending (Second)
g 1993 Act, 2017 (4 of 2018)
- The Appropriation
849. 1983 36 '1I'g§3Appropr|at|on (5) Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
850. 1983 37 (TF?aei Iﬁv";pgpg 'Zt(':‘t’”l%g Acts (Repeal) Act,
Y ! 2016 (22 of 2016)
The Textile Undertakings The Repealing and
851. 1983 40 (Taking Over of Amending Act, 2016
Management) Act, 1983 (23 of 2016)
The Transformers and .
. . The Repealing and
852, 1983 g1 | Switchgear Limited Amending Act, 2019
(Acquisition and Transfer of (31 of 2019)
Undertakings) Act, 1983.
. . The Repealing and
853. 1983 44 I:;L%%‘%’;ﬁ?l\vzﬁyfgss Amending Act, 2016
’ (23 of 2016)
. The Repealing and
854, 1984 1 The Banking Laws Amending Act, 2016

(Amendment) Act, 1983

(23 of 2016)
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The Appropriation (Vote on

The Appropriation

855. 1984 6 Acts (Repeal) Act,
Account) Act, 1984 2016 (22 of 2016)
i The Appropriation
856. 1984 7 Igg 4Appr°p”a“°” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
857. 1984 8 Igg 4Appropr|at|on (2) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
858. 1984 9 (TF?aei Iﬁv";pgp/:';“igf; . Acts (Repeal) Act,
ys) ACL 2016 (22 of 2016)
- The Appropriation
859. 1984 10 IF?aei Iﬁ\v %prsc))pzr '25”198 4 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
860. 1984 11 ;I_Rh; Icv r;prsc;pgr '2(':?”198 4 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
EE%GZQESE;I%S& Mills The Repealing and
861. 1984 16 pany Amending Act, 2016
(Acquisition and Transfer of (23 of 2016)
Undertakings) Act, 1984
i The Appropriation
862. 1984 18 Igg 4Appr°p”a“°” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Government of Union The Repealing and
863. 1984 19 Territories (Amendment) Amending Act, 2017
Act, 1984 (2 of 2018)
The Payment of Gratuity The Repealing and
864. 1984 26 (Second Amendment) Act, | Amending Act, 2016
1984 (23 of 2016)
The Mogul Line Limited The Repealing and
865. 1984 33 (Acquisition of Shares) Act, | Amending Act, 2016
1984 (23 of 2016)
. . The Repealing and
866. 1984 34 I:;Eﬁg%‘;‘ﬁt') CAOCTngA“eS Amending Act, 2016
’ (23 of 2016)
. The Repealing and
867. 1984 g | |heDelhi Development | 500 iing Act 2016

(Amendment) Act, 1984

(23 of 2016)
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The Punjab Municipal (New

The Repealing and

868. 1984 39 Delhi Amendment) Act, Amending (Second)
1984. Act, 2017 (4 of 2018)
The Aluminium Corporation
of India Limited The Repealing and
8609. 1984 43 (Acquisition and Transfer of | Amending (Second)
Aluminium Undertaking) Act, 2017 (4 of 2018)
Act, 1984.
The Employees’ State The Repealing and
870. 1984 45 Insurance (Amendment) Amending Act, 2016
Act, 1984 (23 of 2016)
i The Appropriation
871. 1984 50 Igg 4Appr°p”a“°” (4 ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
872. 1984 53 (TAhngrsmfjar;eer[;l)HXct logs | Amending Act, 2016
’ (23 of 2016)
The Levy Sugar Price The Repealing and
873. 1984 54 Equalisation Fund Amending Act, 2016
(Amendment) Act, 1984 (23 of 2016)
The Hooghly Docking and
Engineering Company The Repealing and
874. 1984 55 Limited (Acquisition and Amending Act, 2025
Transfer of Undertakings) (37 of 2025)
Act, 1984
875. 1984 57 e Amending (Second)
(Acquisition and Transfer of Act, 2017 (4 of 2018)
Undertakings) Act, 1984. ’
The University Grants The Repealing and
876. 1984 59 Commission (Amendment) | Amending Act, 2016
Act, 1984 (23 of 2016)
o The Repealing and
877. 1984 63 (TAh;EnO d"r‘ggn%mAhé?'tl'gg , | Amending Act, 2016
’ (23 of 2016)
. The Repealing and
878. 1984 67 &‘;Zﬁgﬁg?) "Aa(‘:’{sl% . Amending Act, 2016
' (23 of 2016)
The General Insurance The Repealing and
879. 1985 3 Business (Nationalisation) Amending Act, 2016
Amendment Act, 1985 (23 of 2016)
i The Appropriation
880. 1985 4 IggsAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
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The Appropriation (2) Act,

The Appropriation

881. 1985 5 1985 Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
882. 1985 6 (TF?aei Cvgpgp;'st“ig% Acts (Repeal) Act,
ys) ALt 2016 (22 of 2016)
i The Appropriation
883. 1985 7 (TF?aei Cv%prs(;pzr '22‘;”1985 Acts (Repeal) Act,
y ' 2016 (22 of 2016)
- The Appropriation
884, 1985 14 E(‘f: ()Au‘r’]‘é’)riggg“o” (Voteon | ¢t (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
885. 1985 15 IggsAppmp”a“O” (8) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
886. 1985 16 (TF?:i Svgp;c;psf 'Zt('ft’”lg% Acts (Repeal) Act,
y : 2016 (22 of 2016)
- The Appropriation
887. 1985 17 (TF?aei Iﬁv‘;prsc)’pi o o8 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
888. 1985 29 IggsAppmp”a“O” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Tea Companies The Repealing and
889. 1985 37 (Acquisition and Transfer of | Amending Act, 2017
Sick Tea Units) Act, 1985 (2 of 2018)
- The Appropriation
890. 1985 42 IggsApproprlatlon (5) Act Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
891. 1985 68 IggsApproprlatlon (6) Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
892. 1985 71 (TF?aei Iﬁv";pgpg 'Zt(':‘t’”lg% Acts (Repeal) Act,
Y : 2016 (22 of 2016)
The Repealing and
893. 1985 80 E;f Cltg;té)ms (Amendment) Amending (Second)
’ ' Act, 2017 (4 of 2018)
. The Repealing and
894, 1985 81 (TAhreneBrfg;'e”r%)L/i‘(’:"ts rogs | Amending Act, 2017
’ (2 of 2018)
The Futwah-Islampur Light | The Repealing and
895. 1985 83 Railway Line Amending Act, 2016

(Nationalisation) Act, 1985

(23 of 2016)
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The Central Excise Tariff

The Central Goods

896. 1986 5 and Services Tax Act,
Act, 1985 2017 (12 of 2017)
The Additional Duties of The Repealing and
897. 1986 6 Excise (Textiles and Textile | 5o gino act 2017
Articles) Amendment Act, (2 of 2018)
1985
The Additional Duties of .
: . The Repealing and
898. 1986 7 Excise (Goods of Special | 5 \onding Act, 2017
Importance) Second (2 of 2018)
Amendment Act, 1985
. The Repealing and
899, 1986 8 The Customs Tariff Amending Act, 2017
(Amendment) Act, 1985 (2 of 2018)
i The Appropriation
900. 1986 12 E;i Qﬂi’)r%gt'atl'ggévme ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
901. 1986 13 '1I'g§6Appropr|at|on Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
902. 1986 15 (TF?:i ﬁvgp;(;pxg'ig% Acts (Repeal) Act,
ys) ACL 2016 (22 of 2016)
- The Appropriation
903. 1986 16 IF?aei Cv r;p;t;pzlr I,if:t)n1986 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
- The Appropriation
904. 1986 17 (TF?aei Iﬁv";pgpsf 'Zt(':‘t’”lg% Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
- The Appropriation
905. 1986 18 '1I'g§6Appropr|at|on (2) Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Administrative The Repealing and
906. 1986 19 Tribunals (Amendment) Amending Act, 2017
Act, 1986 (2 of 2018)
. The Appropriation
907, 1986 21 Ig§6Appr°pr'a“°” (@) At | Acts (Repeal) Act,
2016 (22 of 2016)
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The Research and

The Finance Act,

908. 1986 32 Development Cess Act, 2017 (7 of 2017)
1986
- The Repealing and
909. 1986 33 (TAhrenmmirt‘)t ir;'tp‘ig‘g(s Amending Act, 2016
’ (23 of 2016)
- The Appropriation
910. 1986 39 IQ;GAppropnatlon (4) Act Acts (Repeal) Act,
2016 (22 of 2016)
The Taxation Laws .
The Repealing and
911, 1986 46 (Amendmentand Amending Act, 2017
Miscellaneous Provisions) (2 of 2018)
Act, 1986
- The Appropriation
912. 1986 52 (TF?aei Iﬁv‘;prsc)’pi o 086 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
The Occupational
The Dock Workers (Safety, | Safety, Health and
913. 1986 54 Health and Welfare) Act, Working Conditions
1986 Code, 2020 (37 of
2020)
- The Appropriation
914. 1986 55 IggﬁAppmp”a“on () Act | acts (Repeal) Act,
2016 (22 of 2016)
The Bureau of Indian The Bureau of Indian
915. 1986 63 Standards Act, 1986 (63 of | Standards Act, 2016
1986 (11 of 2016)
The Shipping Development | The Repealing and
916. 1986 66 Fund Committee (Abolition) | Amending Act, 2016
Act, 1986 (23 of 2016)
. The Consumer
917, 1986 68 | p SopeumerProtection | prorecrion Act, 2019
’ (35 of 2019)
. The Appropriation
918. 1087 1 E;i (ﬁjﬁ%“ﬂt'atl'gg;v"te ON | Acts (Repeal) Act,
' 2016 (22 of 2016)
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The Appropriation

910. 1087 2 Iggfppmprmon Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
920. 1987 3 Iggfppmprmon (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
921. 1987 5 IF?aei CV gpgp:;t'igm Acts (Repeal) Act,
ys) Ac, 2016 (22 of 2016)
i The Appropriation
922. 1987 6 (TF?aei Cv%pr's(;pzr "it(':‘t’”m? Acts (Repeal) Act,
y ! 2016 (22 of 2016)
- The Appropriation
923. 1987 7 (TF?aei Iﬁv‘;prsc)’p?f o og7 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
L The Appropriation
924, 1987 9 Iggfppmp”a“o” () ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Mental
925, 1987 14 | o Mental Healin Act Healthcare Act, 2017
(10 of 2017)
. . The Repealing and
926. 1987 27 The National Security Amending Act, 2016
(Amendment) Act, 1987 (23 of 2016)
- The Appropriation
927. 1987 33 IQ;YApproprlatlon (4) Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Brentford Electric .
N - The Repealing and
928, 1987 36 g'n” dd@a'agyrtz‘i (Acquisition | A ending (Second)
. Act, 2017 (4 of 2018)
Undertakings) Act, 1987.
The Constitution (Scheduled | The Repealing and
929. 1987 43 Tribes) Order (Amendment) | Amending Act, 2016
Act, 1987 (23 of 2016)
- The Appropriation
930. 1087 45 Ig§7Appr°pr'at'°” Y ACt | Acts (Repeal) Act,
2016 (22 of 2016)
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The Appropriation (Vote on

The Appropriation

931. 1988 6 Acts (Repeal) Act,
Account) Act, 1988 2016 (22 of 2016)
i The Appropriation
932. 1988 7 Ig§8Appr°p”a“°” Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Dr. Rajendra
Bihar Act 8 | The Bihar Agricultural Pras_ad Central
933. 1988 of 1988 University  Act, 1987 Agricultural
y : University Act, 2016
(32 of 2016)
L The Appropriation
934. 1988 15 (TF?:i ﬁvgp;(;pxg'ig% Acts (Repeal) Act,
ys) ACL 2016 (22 of 2016)
- The Appropriation
935. 1988 16 IF?aei Iﬁ\v %prsc))pzr IZt(I:?n1988 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
L The Appropriation
936. 1988 17 (TF?:i Svgp;c;psf 'Zt('ft’”1988 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
The Tamil Nadu
937. 1988 22 peratl . Amending Act, 2019
(Appointment of Special (31 of 2019)
Officers) Amendment Act,
1988.
i The Appropriation
938. 1988 25 Ig§8Appr°p”a“°” (@) ACt | acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
939, 1988 28 Ig§8Appr°p”a“°” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
The National Waterway .
: . The National
940. 1988 40 (Sadlya-Dhubrl_Stretch of Waterways Act, 2016
Brahmaputra River) Act, (17 of 2016)
1988
The Bharat Petroleum
Corporation Limited The Repealing and
941. 1988 44 (Determination of Amending Act, 2025

Conditions of Service of
Employees) Act, 1988

(37 of 2025)
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The Appropriation

The Appropriation

942. 1988 47 . Acts (Repeal) Act,
(Railways) 4 Act, 1988 2016 (22 of 2016)
i The Appropriation
943, 1988 48 Ig§8Appr°p”a“°” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
944, 1088 70 Ig§8Appr°p”a“°” () Act | acts (Repeal) Act,
2016 (22 of 2016)
The Direct Tax Laws The Repealing and

945, 1989 3 (Amendment) Act, 1989 Amending Act, 2016

’ (23 of 2016)

- The Appropriation
946. 1989 4 ;Ei(ﬁjﬁ?)r%gtlatllgogg(vme N | Acts (Repeal) Act,
’ 2016 (22 of 2016)
L The Appropriation
947, 1989 5 IgggAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
948. 1989 6 IF?aei Iﬁ\v %prsc))p;\l(?tﬂig% Acts (Repeal) Act,
ys) Act, 2016 (22 of 2016)
- The Appropriation
949. 1989 7 IF?aei Cv r;p;t;pzlr '2('3?”1989 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
i The Appropriation
950. 1989 12 IgggAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
951. 1989 14 (TF?aei Iﬁv";pgpsf 'Zt(':‘t’”l%g Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
i The Appropriation
952. 1989 19 IgggAppmp”a“O” () ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
953. 1989 27 IgggAppropnatlon (4) Act Acts (Repeal) Act,
2016 (22 of 2016)
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The Employees' State

The Repealing and

954. 1989 29 Insurance (Amendment) Amending Act, 2016
Act, 1989 (23 of 2016)

i The Appropriation
955, 1989 34 IgggAppmp”a“O” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
956. 1990 1 IgggAppropnatlon (6) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
957. 1990 5 (TF?aei Cv%pgpﬂff'iggo Acts (Repeal) Act,
ys) ACL 2016 (22 of 2016)
- The Appropriation
958. 1990 6 IF?aei Iﬁv %prsc))pzr I,Zté?nlggo Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
L The Appropriation
959. 1990 7 E;i Qﬂi’)“ﬂt'atl'ggo(vme ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
960. 1990 8 IggoApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
961. 1990 11 IggoAppmp”a“on (@) ACt | acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
962. 1990 22 IggoApprOp”a“O” (B Act | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
963. 1990 24 IF?aei Cv r;p;t;pg I,if:t)n1990 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
: The Repealing and

964. 1991 2 (TAhfnngg:'e?{t‘)fz‘t’slggl Amending Act, 2016

’ (23 of 2016)

. The Appropriation
965. 1991 3 IgglApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
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The Election Commission
(Conditions of Service of

The Chief Election
Commissioner and
other Election
Commissioners

966. 1991 11 Election Commissioners and | (Appointment,
Transaction of Business) Conditions of Service
Act, 1991 and Term of Office)
Act, 2023 (49 of
2023)
The Appropriation The Appropriation
967. 1991 12 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1991 2016 (22 of 2016)
- The Appropriation
968. 1991 13 ;I_Rh; Icv F;p;c;pxgliggl Acts (Repeal) Act,
ys) Ac, 2016 (22 of 2016)
i The Appropriation
969. 1991 14 (TFE‘aei Iﬁv‘;prsc)’pzr o g0t Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
970. 1991 15 E;i Qﬂi’)“ﬂt'atl'ggl(vme ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
971. 1991 16 IgglAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
972. 1991 17 '{gglApproprlatlon (3) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
973. 1991 29 (TF?aei Iﬁv";pgpsf 'Zt(':‘t’”lggl Acts (Repeal) Act,
Y ! 2016 (22 of 2016)
- The Appropriation
974. 1991 30 ;Ei(ﬁﬁ%r%pxgtligé\llme N | Acts (Repeal) Act,
’ 2016 (22 of 2016)
: The Repealing and
975, 1991 34 I:;g:(;‘;‘g‘gr :éftiggin Amending Act, 2016
’ (23 of 2016)
. The Appropriation
976. 1991 37 IgglAppmp”a“O” (4 A | Acts (Repeal) Act,
2016 (22 of 2016)
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The Wildlife (Protection)

The Repealing and

977. 1991 44 Amending Act, 2016
Amendment Act, 1991 (23 of 2016)
I The Repealing and
978. 1991 60 (TAhanne(;meHn;?;aO‘iggl Amending Act, 2016
’ (23 of 2016)
- The Appropriation
979. 1991 61 IgglAppropnatlon (5) Act Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
980. 1992 3 (TF?aei ﬁ\vﬂpgpl\'ff'iggz Acts (Repeal) Act,
ys) ACL 2016 (22 of 2016)
- The Appropriation
981. 1992 4 (TF?aei Iﬁv‘;prsc)’pzr o 902 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
L The Appropriation
982. 1992 5 Igngppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
983. 1992 6 ;Ei(ﬁjﬁ?)r%gtlatllgogz(vme N1 Acts (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
984. 1992 17 Igngppmp”a“on (@) ACt | acts (Repeal) Act,
2016 (22 of 2016)
The National Waterway
(Kollam-Kottapuram Stretch .
The National
985, 1992 g5 | OfWestCoastCanaland 1\ ionyavs Act, 2016
Champakara and (17 of 2016)
Udyogmandal Canals) Act,
1992
i The Appropriation
986. 1992 29 (TF?aei Iﬁv";pgpsf 'Zt(':‘t’”lggz Acts (Repeal) Act,
Y : 2016 (22 of 2016)
. The Appropriation
087. 1992 30 (TFL‘aei .ﬁ\vipi‘ipi N o0 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
988. 1992 32 Igngpp”’p”a“O” (B ACt | Acts (Repeal) Act,
2016 (22 of 2016)
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The Appropriation (4) Act,

The Appropriation

989. 1992 33 1992 Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
990. 1993 2 Igngppmp”a“O” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
991. 1993 6 ;Ei(ﬁjﬂ%r%gt'atllggg(vme N 1 Acts (Repeal) Act,
' 2016 (22 of 2016)
i The Appropriation
992. 1993 7 IggsAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
993. 1993 21 IF?aei Iﬁ\v %prsc))p;\l(?tﬂig% Acts (Repeal) Act,
ys) Act, 2016 (22 of 2016)
L The Appropriation
994, 1993 22 (TF?:i Icvgprsc;er IZtcl:(tm1993 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
The National Thermal
Power Corporation Limited,
the National Hydroelectric
Power Corporation Limited .
The Repealing and
995, 1993 24 and the North-Eastern | 10 i o (Second)
Electric Power Corporation Act, 2017 (4 of 2018)
Limited (Acquisition and ’
Transfer of Power
Transmission Systems) Act,
1993.
The National
The National Commission Commission for
996. 1993 27 for Backward Classes Act, Backward Classes
1993 (Repeal) Act, 2018
(24 of 2018)
. The Appropriation
997, 1993 39 IgggAppmp”a“O” (@) At | Acts (Repeal) Act,
2016 (22 of 2016)
: The Repealing and
998, 1993 49 | IheBetwaRiver Board Amending Act, 2016

(Amendment) Act, 1993

(23 of 2016)
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The Appropriation (3) Act,

The Appropriation

999. 1993 60 1993 Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
1000. 1993 61 IQSSAppmp”a“O” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1001. 1993 62 z-Rhaei CV gprS(;pgr I;if(I:E[)n1993 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
1002. 1993 63 (TF?aei ﬁvgprs(;pﬁ{ Iit(l:?n1993 Acts (Repeal) Act,
y ! 2016 (22 of 2016)
- The Appropriation
1003. 1994 5 IggsApproprlatlon (5) Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Air Corporations The Repealing and
1004. 1994 13 (Transfer of Undertakings Amending Act, 2023
and Repeal) Act, 1994. (37 of 2023)
The Appropriation The Appropriation
1005. 1994 14 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1994 2016 (22 of 2016)
- The Appropriation
1006. 1994 15 (TFL‘aei Iﬁv‘:;pgp;\'g'igg . Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)
i The Appropriation
1007. 1994 21 ;';i (ﬁj‘r’]‘t’)rf’;t'atl'gg 4(V°te ON | Acts (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
1008. 1994 22 Igg 4Appr°p”a“°” Act Acts (Repeal) Act,
2016 (22 of 2016)
The Punjab Gram .
. : The Repealing and
1009. 1994 27 Panchayat, Samitis and Zilla | 5 on dino act 2016

Parishad (Chandigarh
Repeal) Act, 1994

(23 of 2016)
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The Appropriation

The Appropriation
1010. 1994 29 . Acts (Repeal) Act,
(Railways) 2 Act, 1994 2016 (22 of 2016)
i The Appropriation
1011. 1994 30 (TF?aei ﬁv%prs(;ps*r 'it(':‘t’”lgg . Acts (Repeal) Act,
y ' 2016 (22 of 2016)
- The Appropriation
1012, 1994 31 E‘g 4Appr°p”a“°” (@) ACt | acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
1013. 1994 48 Igg 4Appr°p”a“°” (8 ACt | acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1014. 1994 49 Igg 4Appropr|at|on (4) Act Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
1015. 1994 50 Igg 4Appr°p”a“°” () ACt | acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1016. 1994 52 (TF?aei Iﬁv‘;prsc)’pi o 004 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
1017. 1994 53 IF?aei Cv r;prS(;psr I,Ztcl:(t)n199 4 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
The Neyveli Lignite
Corporation Limited The Repealing and
1018. 1994 56 (Acquisition and Transfer of | Amending (Second)
Power Transmission Act, 2017 (4 of 2018)
System) Act, 1994,
i The Appropriation
1019. 1995 2 Igg 4Appr°p”a“°” () Act | acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
1020. 1995 3 IF?aei I'\AI‘V r;prst;pg I,Ztcl:(t)n199 4 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
The Appropriation The Appropriation
1021. 1995 10 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1995 2016 (22 of 2016)
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The Appropriation

The Appropriation
1022. 1995 11 . Acts (Repeal) Act,
(Railways) Act, 1995 2016 (22 of 2016)
i The Appropriation
1023, 1995 12 R‘;‘: (ﬁ"r’]’;’)r%’gt'atl'ggévme ON | Acts (Repeal) Act,
: 2016 (22 of 2016)
- The Appropriation
1024, 1995 13 IggsAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
1025. 1995 20 (TF?aei Cv%pr's(;pzr "it(':‘t’”lg% Acts (Repeal) Act,
y ! 2016 (22 of 2016)
- The Appropriation
1026. 1995 21 (TF?aei Iﬁv‘;prsc)’p?f o 005 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
L The Appropriation
1027, 1995 23 IggsAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1028. 1995 36 IQSSApproprlatlon (3) Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1029. 1995 37 IggsApproprlatlon (4) Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Persons with
Disabilities (Equal The Rights of Persons
1030. 1996 1 Opportunity Protection of with Disabilities Act,
Rights and Full 2016 (49 of 2016)
Participation) Act, 1995
- The Appropriation
1031, 1996 3 IggsAppmp”a“on () Act | acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
1032, 1996 4 (Tgaei If}v‘;prs‘;pé{ o 005 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
The Appropriation The Appropriation
1033. 1996 6 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1996 2016 (22 of 2016)
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The Appropriation

The Appropriation
1034. 1996 7 . Acts (Repeal) Act,
(Railways) Act, 1996 2016 (22 of 2016)
i The Appropriation
1035, 1996 8 (TF?aei Cv%prs(;pzr 'it(':‘t’”lg% Acts (Repeal) Act,
y ' 2016 (22 of 2016)
- The Appropriation
1036. 1996 9 ;rgi(ﬁjﬂ%r%)gatllg&(vme N | Acts (Repeal) Act,
' 2016 (22 of 2016)
i The Appropriation
1037, 1996 10 IggﬁAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1038. 1996 17 IQSGApproprlatlon (2) Act, Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
1039, 1996 18 E;i Qﬂi’)rgpﬂit'olgé\éom ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
1040. 1996 19 IF?aei Iﬁ\v %prsc))p?: I,Zté?nlgg(a Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
The Building and Other The Occupational
Construction Workers Safety, Health and
1041. 1996 27 (Regulation of Employment | Working Conditions
and Conditions of Service) Code, 2020 (37 of
Act, 1996 2020)
The Building and Other The Code on Social
1042. 1996 28 Construction Workers' Security, 2020 (36 of
Welfare Cess Act, 1996 2020)
- The Appropriation
1043. 1996 31 IggﬁApproprlatlon (3) Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
1044, 1996 37 Igg6Appr°p”a“°” (4)ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
1045, 1996 39 (TFL‘aei ﬁ\,r;pgpi o o6 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
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The Appropriation The Appropriation

1046. 1997 9 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1997 2016 (22 of 2016)

i The Appropriation

1047. 1997 10 (TF?aei Iﬁv";pgp;\'ft“igw Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)

- The Appropriation

1048. 1997 11 IF?aei Cv %prS(;pzr I;if(I:E[)n1997 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)

i The Appropriation

1049, 1997 19 Igg7Appr°pr'at'°” Act, Acts (Repeal) Act,
2016 (22 of 2016)

- The Appropriation

1050. 1997 20 IQSYApproprlatlon (2) Act, Acts (Repeal) Act,
2016 (22 of 2016)

L The Appropriation

1051, 1997 21 E;i Qﬂi’)r‘ﬂt'atl'ggfvme ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)

- The Appropriation

1052, 1997 25 (TF?aei Iﬁv‘;prsc)’p?f o 097 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)

- The Appropriation

1053, 1997 27 Ig§7Appr°pr'at'°” (@) At | Acts (Repeal) Act,
2016 (22 of 2016)

i The Appropriation

1054, 1997 33 (Tgaei If}vgprsc)’pi o oo Acts (Repeal) Act,
y ’ 2016 (22 of 2016)

- The Appropriation

1055, 1997 34 Ig§7Appr°pr'at'°” (4) ACt | acts (Repeal) Act,
2016 (22 of 2016)

The Appropriation The Appropriation

1056. 1998 2 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1998 2016 (22 of 2016)

. The Appropriation

1057. 1998 3 (TFL‘aei Cv%pgp:gliggs Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)
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The Appropriation (Vote on

The Appropriation

1058. 1998 5 Acts (Repeal) Act,
Account) Act, 1998 2016 (22 of 2016)
i The Appropriation
1059 1998 6 Igg8Appr°p”a“°” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1060. 1998 8 z-Rhaei CV %prS(;pzr I;if(I:E[)n1998 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
1061. 1998 15 Igg8Appr°p”a“°” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1062. 1998 19 IF?aei Iﬁ\v %prsc))p?: '2&?”1998 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
L The Appropriation
1063. 1998 20 Igg8Appr°p”a“°” () ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Export-Import Bank of E:ﬁ;g?ﬁal('ggcao?%)
1064. 1999 1 India (Amendment) Act, g
1998 Act, 2015 (19 of
2015)
The Cotton Ginning and The Repealing and
1065. 1999 2 Pressing Factories (Repeal) | Amending Act, 2016
Act, 1998 (23 of 2016)
;Zﬁli_' Il\lgohte[S)enomlnatlon The Repealing and
1066. 1999 3 > Amending Act, 2019
(Demonetisation) (31 of 2019)
Amendment Act, 1998.
The Railway Claims The Repealing and
1067. 1999 4 Tribunal (Amendment) Act, | Amending Act, 2016
1998 (23 of 2016)
The Delhi Development .
: S The Repealing and
1068. 1999 6 Authority (Validation of | o jine (Second)

Disciplinary Powers) Act,
1998.

Act, 2017 (4 of 2018)
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The High Court and
Supreme Court Judges

The Repealing and
Amending (Second)

1069. 1999 7 | (Salaries and Conditions of
Service) Amendment Act, '20‘5;25015 (19 of
1998
The Repealing and
1070. 1999 8 R‘; ?g;?ms (Amendment) | A ending (Second)
' ' Act, 2017 (4 of 2018)
- The Appropriation
1071. 1999 10 Igg8Appr°p”a“°” (4)ACt | acts (Repeal) Act,
2016 (22 of 2016)
i The Repealing and
1072. 1999 11 Er]ﬁelr?dcr%?r?t)t%cisigggd Amending Act, 2016
’ (23 of 2016)
The Salary, Allowances and | The Repealing and
Pension of Members of Amending (Second)
1073. 1999 16 Parliament (Amendment) Act, 2015 (19 of
Act, 1999 2015)
The Repealing and
1074, 1999 17 ;Ef Figtggts (Amendment) | A ending Act, 2016
’ (23 of 2016)
The Appropriation The Appropriation
1075. 1999 18 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 1999 2016 (22 of 2016)
- The Appropriation
1076. 1999 19 IF?:i I'\A/\v gprsc))p;\lsttliggg Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
i The Appropriation
1077. 1999 20 (TF?aei Iﬁvgp;‘;p&'gtg’gct Lago | Acts (Repeal) Act,
ys) NO.2 ACL 2016 (22 of 2016)
. The Repealing and
1078. 1999 21 (TAhfnS: d”r‘]f:r:‘t')ezct logg | Amending Act, 2016
’ (23 of 2016)
- The Appropriation
1079. 1999 22 E;‘z ()Auf’]‘;’)r‘ﬁ’gt'atl'ggg(v‘)te ON | Acts (Repeal) Act,
; 2016 (22 of 2016)
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The Appropriation

1080. 1999 23 IgggAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
i The Appropriation
1081. 1999 24 IgggAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1082. 1999 25 z-Rhaei CV gprS(;pgr I;if(I:E[)n1999 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
1083. 1999 26 IgggAppmp”a“O” (8 ACt | acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
1084, 1999 28 I:;L?}%‘mi'tgaict logg | Amending Act, 2016
’ (23 of 2016)
The Contingency Fund of The Repealing and
1085. 1999 29 India (Amendment) Act, Amending Act, 2017
1999 (2 of 2018)
The Representation of the The Repealing and
1086. 1999 30 People (Amendment) Act, Amending Act, 2015
1999 (17 of 2015)
. The Repealing and
1087. 1999 31 I:;Sﬁg‘;:;‘ﬁ;kg;’viggg Amending Act, 2017
’ (2 of 2018)
The Securities Laws The Repealing and
1088. 1999 32 (Second Amendment) Act, | Amending Act, 2017
1999 (2 of 2018)
: . The Repealing and
1089. 1999 33 I:;L%%‘;Z%afgtﬁggg Amending Act, 2015
’ (17 of 2015)
. The Repealing and
1090. 1999 34 (TAhrengd d”r:q'gr'ft;ritgtrs'lgggera' Amending Act, 2015
: (17 of 2015)
. The Repealing and
1091, 1999 36 | [neNotaries (Amendment) | o ging Act, 2015

Act, 1999

(17 of 2015)
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The Appropriation (4) Act,

The Appropriation

1092. 1999 37 1999 Acts (Repeal) Act,
2016 (22 of 2016)
Tl haines and MINeTlS. | The Repealing and
1093. 1999 38 Amending Act, 2016
Development) Amendment (23 of 2016)
Act, 1999
. The Repealing and
1094, 1999 39 (TAhfnmzmggf) fg’tvslggg Amending Act, 2015
’ (17 of 2015)
i The Appropriation
1095. 1999 43 (TFE‘aei Iﬁv‘;prsc)’pi o 99 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
The Vice-President's The Repealing and
1096. 1999 45 Pension (Amendment) Act, | Amending Act, 2017
1999 (2 of 2018)
. The Repealing and
1097, 1999 49 I:;gﬁ dp%zr?gt ot 1000, | Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Recovery of Debts Due | The Repealing and
to Banks and Financial Amending (Second)
1098. 2000 1 Institutions (Amendment) Act, 2015 (19 of
Act, 2000 2015)
The Telecom Regulatory The Repealing and
1099. 2000 2 Authority of India Amending Act, 2016
(Amendment) Act, 2000 (23 of 2016)
The Appropriation The Appropriation
1100. 2000 3 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2000 2016 (22 of 2016)
i The Appropriation
1101. 2000 4 (Tgaei Cv%prs‘;p;';“ggoo Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
. The Appropriation
1102, 2000 5 E;i (ﬁjﬁ%“ﬂt'atz'ggo(v"te ON | Acts (Repeal) Act,
' 2016 (22 of 2016)
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The Appropriation

1103. 2000 6 ;’ggoApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Small Industries Er]r?eﬁg?r?al(lggc%?%)
1104. 2000 7 Development Bank of India g
(Amendment) Act, 2000 Act, 2015 (19 of
’ 2015)
- The Appropriation
1105. 2000 9 z-Rhaei CV gprS(;pzr I;if(I:E[)nZOOO Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
i The Appropriation
1106. 2000 11 ;ggOAppmp”a“O” (@) ACt | Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
The Food Corporations Amending (Second)
1107. 2000 12 (Amendment) Act, 2000 | Act, 2015 (19 of
2015)
The President's Emoluments | The Repealing and
1108. 2000 14 and Pension (Amendment) | Amending Act, 2017
Act, 2000 (2 of 2018)
The Repealing and
The National Housing Bank | Amending (Second)
1109. 2000 15 (Amendment) Act, 2000 | Act, 2015 (19 of
2015)
The Salary, Allowances and | The Repealing and
Pension of Members of Amending (Second)
1110. 2000 17 Parliament (Amendment) Act, 2015 (19 of
Act, 2000 2015)
The Leaders and Chief .
Whips of Recognised Parties Er]r?eiceilior?al(lggc%r;%)
1111. 2000 18 and Groups in Parliament g
o Act, 2015 (19 of
(Facilities) Amendment Act, 2015)
2000
: The Repealing and
1112, 2000 19 | The Cotton Textiles Cess | 5 oning Act, 2016

(Repeal) Act, 2000

(23 of 2016)
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The Direct-tax Laws

The Repealing and

1113. 2000 20 | (Miscellaneous) Repeal Act, | Amending (Second)
2000. Act, 2017 (4 of 2018)
The Repealing and
The Major Port Trusts Amending (Second)
1114 2000 22 (Amendment) Act, 2000 Act, 2015 (19 of
2015)
The Repealing and
The Insecticides Amending (Second)
1115, 2000 23 (Amendment) Act, 2000 | Act, 2015 (19 of
2015)
The Indian Companies
(Foreign Interests) and the The Repealing and
1116. 2000 24 Companies (Temporary Amending Act, 2016
Restrictions on Dividends) (23 of 2016)
Repeal Act, 2000
The Repealing and
1117, 2000 25 E;f (2:838” Cloth (Repeal) | A nending Act, 2016
’ (23 of 2016)
ooy | The Rapeting
1118. 2000 26 Amending Act, 2016
Takeover Laws) Repeal Act, 93 of 2
2000 (23 of 2016)
The Motor Vehicles The Repealing and
1119. 2000 27 (Amendment) Act, 2000 Amending Act, 2016
’ (23 of 2016)
I[g];&r;z?/oingrﬁ/;gorce The Repealing and
1120. 2000 31 Amending Act, 2016
Property) Amendment Act, (23 of 2016)
2000
. The Repealing and
1121, 2000 32 (Tgee L”a‘f;al'lgo‘z"ggo“c"ho' Amending Act, 2016
P ! (23 of 2016)
The All-India Institute of The Repealing and
1122. 2000 33 Medical Sciences Amending Act, 2016

(Amendment) Act, 2000

(23 of 2016)
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The Border Security Force

The Repealing and
Amending (Second)

1123. 2000 35 (Amendment) Act, 2000 | Act, 2015 (19 of
2015)
The Cable Television The Repealing and
1124. 2000 36 Networks (Regulation) Amending Act, 2016
Amendment Act, 2000 (23 of 2016)
The Rehabilitation Council | The Repealing and
1125. 2000 38 of India (Amendment) Act, | Amending Act, 2016
2000 (23 of 2016)
The State Financial ;ﬁeﬁgfﬁalégggﬁ)
1126. 2000 39 Corporations (Amendment) Act 201 g 19 of
Act, 2000 ¢t 2015 (190
’ 2015)
- The Appropriation
1127, 2000 40 gggoAppmp”a“O” (B ACt | acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
1128. 2000 a1 gggOAppmp”a“O” (4) ACt | acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1129 2000 42 (TFE‘aei Iﬁv‘;prsc)’p?f o 000 Acts (Repeal) Act,
y ’ 2016 (22 of 2016)
- The Appropriation
1130. 2000 43 IF?aei Cv r;prS(;pL{ IaAt:t)nzooo Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
The Multimodal The Repesling and
1131. 2000 44 Transportation of Goods g
(Amendment) Act, 2000 | A¢t 2015 (19 of
’ 2015)
The Workmen's The Repealing and
1132. 2000 46 Compensation Amending Act, 2016
(Amendment) Act, 2000 (23 of 2016)
The Passport (Entry into The Repealing and
1133. 2000 47 India) Amendment Act, Amending Act, 2016
2000 (23 of 2016)
. The Repealing and
1134. 2000 48 The Forfeiture (Repeal) Act, Amending (Second)

2000.

Act, 2017 (4 of 2018)
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The Protection of Human

The Repealing and

1135. 2000 49 Rights (Amendment) Act, Amending Act, 2017
2000 (2 of 2018)
. The Repealing and
1136. 2000 51 R‘; ég(%aﬂ (Amendment) | A ending Act, 2016
’ (23 of 2016)
.. ., | The Immigration and
1137. 2000 52 E?;bﬁﬁrr;lirg?oz%égamers Foreigners Act, 2025
y) Act (13 of 2025)
: The Repealing and
1138. 2000 53 (TAhﬁq(e:r? d”rfe""r:‘t')ezct 2000 Amending Act, 2016
’ (23 of 2016)
The National Bank for The Repealing and
Agriculture and Rural Amending (Second)
1139. 2000 55 Development (Amendment) | Act, 2015 (19 of
Act, 2000 2015)
The Juvenile Justice (Care ;I’é\aergu;:]e dn gfoil;f:?if)?]
1140. 2000 56 and Protection of Children) .
Act. 2000 of Children) Act,
' 2015 (2 of 2016)
: The Repealing and
1141, 2001 1 (TAhﬁ]gﬁgrarfgt‘) Ifz\tlszooo Amending Act, 2016
: (23 of 2016)
- The Appropriation
1142. 2001 2 E;f ?88{0'0”3“0” (No-5) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
1143, 2001 3 (TF?aei Iﬁv‘:;pgp{l'gtg’gct so0r | Acts (Repeal) Act,
ys) INO-o ACL 2016 (22 of 2016)
: The Repealing and
1144, 2001 4 (TAh;zﬁgﬁ:'e?{t‘) If\cl\tlszom Amending Act, 2016
’ (No.23 of 2016)
The Appropriation The Appropriation
1145. 2001 5 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2001 2016 (22 of 2016)
i The Appropriation
1146, 2001 6 (Tgaei Cv%prs(;p/ggl%m Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
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The Appropriation (Vote on

The Appropriation

1147. 2001 7 Acts (Repeal) Act,
Account) Act, 2001 2016 (22 of 2016)
i The Appropriation
1148, 2001 8 ;gglAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
The Chit Funds Amending (Second)
1149. 2001 10 (Amendment) Act, 2001 | Act, 2015 (19 of
2015)
The Insurance Laws .
: The Repealing and
1150. 2001 11 (Transfer of Bu5|_n_ess and Amending Act, 2016
Emergency Provisions) (23 of 2016)
Repeal Act, 2001
. . The Repealing and
1151, 2001 12 ;2;&‘/’;‘??;‘; F;r;f)og\egf Jo01 | Amending Act, 2017
P ' (2 of 2018)
L The Appropriation
1152. 2001 13 (TF?:i Iﬁvgp;(;p{l'gtéogct o001 | Acts (Repeal) Act,
ys) 0.2 AL 2016 (22 of 2016)
- The Appropriation
1153, 2001 15 K‘:‘: 'gggf’p”a“on (No-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The U.P. Sugarcane Cess The Repealing and
1154. 2001 17 (\Validation) Repeal Act, Amending Act, 2016
2001 (23 of 2016)
The Post-Graduate Institute The Repealing and
1155. 2001 18 of Medical Educgtlon and Amending Act, 2016
Research, Chandigarh (23 of 2016)
(Amendment) Act, 2001
The Industrial Disputes The Repealing and
1156. 2001 19 (Banking Companies) Amending Act, 2017
Decision (Repeal) Act, 2001 | (2 of 2018)
The Banking Companies The Repealing and
1157. 2001 20 (Legal Practitioners' Clients' | Amending Act, 2016
Accounts) Repeal Act, 2001 | (23 of 2016)
The Electricity Regulatory | The Repealing and
1158. 2001 21 Commissions (Amendment) | Amending Act, 2016

Act, 2001

(23 of 2016)
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The Judicial Administration

The Repealing and

1159. 2001 22 Amending Act, 2017
Laws (Repeal) Act, 2001 (2 of 2018)
: The Repealing and
The Warehousing )
1160. 2001 23 Corporations (Amendment) Amending (Second)
Act. 2001 Act, 2015 (19 of
’ 2015)
The Indian Railway The Repealing and
1161. 2001 24 Companies (Repeal) Act, Amending Act, 2017
2001 (2 of 2018)
The Railway Companies .
o . The Repealing and
1162. 2001 o5 (S_upstltutlon pf Parties in Amending Act, 2017
Civil Proceedings) Repeal (2 of 2018)
Act, 2001
The Hyderabad Export The Repealing and
1163. 2001 26 Duties (Validation) Repeal | Amending Act, 2017
Act, 2001 (2 of 2018)
The Repealing and
The Food Corporations Amending (Second)
1164. 2001 27 (Amendment) Act, 2001 | Act, 2015 (19 of
2015)
. : The Repealing and
1165. 2001 28 I:;;‘é;?ﬁé‘j;?:@&al“on Amending Act, 2016
’ (23 of 2016)
. The Repealing and
1166. 2001 30 Er‘ﬁeﬁgfr‘fa'zg aggm Amending Act, 2015
g Act (17 of 2015)
. The Repealing and
1167. 2001 31 (TAh;;':zdnfeﬂtr)"g‘:t bo0r | Amending Act, 2016
’ (23 of 2016)
The Pre-natal Diagnostic .
: . The Repealing and
1168. 2001 32 Technlq_ues (Regulatlon and Amending Act, 2016
Prevention of Misuse) (23 of 2016)
Amendment Act, 2001
The Influx from Pakistan The Repealing and
1169. 2001 33 (Control) Repealing Amending (Second)

(Repeal) Act, 2001.

Act, 2017 (4 of 2018)
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The Indian Medical Council

The Repealing and

1170. 2001 34 Amending Act, 2016
(Amendment) Act, 2001 (23 of 2016)
The Sugarcane Cess The Repealing and
1171. 2001 35 (\Validation) Repeal Act, Amending Act, 2016
2001 (23 of 2016)
. L The Repealing and
1172. 2001 36 ;I-F?ee Ienaoll;ag\cltanl\(;(e)rlsmes Amending (Second)
P  £0UL Act, 2017 (4 of 2018)
The Auroville (Emergency | The Repealing and
1173. 2001 37 Provisions) Repeal Act, Amending (Second)
2001. Act, 2017 (4 of 2018)
The Government of Union .
Territories and the Erﬁei(ej?r?al(lggc%?%)
1174. 2001 38 Government of National g
. . : Act, 2015 (19 of
Capital Territory of Delhi 2015)
(Amendment) Act, 2001
. The Repealing and
1175. 2001 39 (Tﬁﬁqmtrﬂrex)er)ii't%2001 Amending Act, 2019
’ ' (31 of 2019)
The Repealing and
The Inland Waterways )
1176. 2001 40 Authority of India Amending (Second)
(Amendment) Act, 2001 Act, 2015 (19 of
’ 2015)
The Central Sales Tax The Repealing and
1177. 2001 41 (Amendment) Act, 2001 Amending (Second)
: ' Act, 2017 (4 of 2018)
- The Appropriation
1178, 2001 42 E;f ?88{0'0”3“0” (No-3) | acts (Repeal) Act,
’ 2016 (22 of 2016)
The Salaries and The Repealing and
1179. 2001 44 Allowances of Ministers Amending Act, 2016
(Amendment) Act, 2001 (23 of 2016)
The Salary, Allowances and | The Repealing and
Pension of Members of Amending (Second)
1180. 2001 46 Parliament (Amendment) Act, 2015 (19 of
Act, 2001 2015)
The Two-Member .
. . . The Repealing and
1181. 2001 47 Constituencies (Abolition) Amending (Second)

and other Laws Repeal Act,
2001.

Act, 2017 (4 of 2018)
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The Registration and Other

The Repealing and

1182. 2001 48 Related Laws (Amendment) | Amending Act, 2019
Act, 2001. (31 of 2019)
: The Repealing and
1183. 2001 49 (TAhfnmmggf) fggszom Amending Act, 2015
’ (17 of 2015)
The Code of Criminal The Repealing and
1184. 2001 50 Procedure (Amendment) Amending Act, 2017
Act, 2001 (2 of 2018)
: . The Repealing and
1185. 2001 51 (TAhﬁqg:](iilr?wgr%l\/Aocr:(t:62001 Amending Act, 2015
’ (17 of 2015)
The Repealing and
The Explosive Substance Amending (Second)
1186. 2001 >4 | (Amendment) Act, 2001 | Act, 2015 (19 of
2015)
The National Commission The Repealing and
1187. 2001 55 for Safai Karamcharis Amending Act, 2016
(Amendment) Act, 2001 (23 of 2016)
The Cine-workers Welfare | The Repealing and
1188. 2001 56 Fund (Amendment) Act, Amending Act, 2016
2001 (23 of 2016)
: The Repealing and
1189. 2001 57 (TAh;eCr? d”rf:r:‘t')esAct 2001 Amending Act, 2016
' (23 of 2016)
- The Appropriation
1190. 2002 2 (TF?aei If}vgprsc)’p,{l'gtéogct Jo01 | Acts (Repeal) Act,
ys) No.s Act, 2016 (22 of 2016)
i The Appropriation
1191, 2002 3 (TF?aei Iﬁvgp;‘;p&'gtfgct o001 | Acts (Repeal) Act,
ys) NO-4 ACL 2016 (22 of 2016)
i The Appropriation
1192, 2002 4 ;';f ?gg{"p“a“on (No.4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
1193. 2002 6 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2002 2016 (22 of 2016)
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The Appropriation

The Appropriation
1194, 2002 7 . Acts (Repeal) Act,
(Railways) Act, 2002 2016 (22 of 2016)
i The Appropriation
1195, 2002 8 ;gngppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1196. 2002 9 ;Ef 'ggg;’p”a“o” (No-2) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
1197, 2002 10 E;i ()Au"r’]’f)r%’gt'atz'ggz(v"te ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Repealing and
1198. 2002 13 I:ﬁlgﬁtgm“gﬁgux";tuggggess Amending Act, 2016
’ (23 of 2016)
The Inter-State Water ;ﬁ;g?ﬁglégggﬁ)
1199. 2002 14 E)Ol(s)[;utes (Amendment) Act, Act, 2015 (19 of
2015)
. The Repealing and
1200. 2002 16 (TAhﬁ]L?]ﬁE]‘étﬁs ?&‘;egggglogy Amending Act, 2019
' ' (31 of 2019)
The Repealing and
1201. 2002 17 E;f aesports (Amendment) | A mending Act, 2016
’ (23 of 2016)
i The Appropriation
1202, 2002 18 (Tgaei I'\A/\vgprsc))plillggog\ct 2o0p | Acts (Repeal) Act
ys) 0.2 Act 2016 (22 of 2016)
- The Appropriation
1203. 2002 19 E;f %’8;0"”&“0” (No-3) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The St. John Ambulance The Repealing and
1204. 2002 21 Association (India) Transfer | Amending Act, 2017
of Funds (Repeal) Act, 2002 | (2 of 2018)
. The Repealing and
1205. 2002 22 The Code of Civil Procedure | 0 jing Act, 2017

(Amendment) Act, 2002

(2 of 2018)
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The Vice-President's

The Repealing and

1206. 2002 23 Pension (Amendment) Act, | Amending Act, 2017
2002 (2 of 2018)
The All-India Institute of The Repealing and
1207. 2002 24 Medical Sciences Amending Act, 2016
(Amendment) Act, 2002 (23 of 2016)
The Constitution (Scheduled | The Repealing and
1208. 2002 25 Castes) Order (Amendment) | Amending Act, 2016
Act, 2002 (23 of 2016)
: : The Repealing and
1209. 2002 26 (TAhﬁq'e?%';”e r?tl)J(X?SIZOOnOZ Amending Act, 2015
’ (17 of 2015)
The National Institute of .
: . The Repealing and
1210. 2002 28 Pharmaceutical Education | 5 ionding act. 2017
and Research (Amendment) (2 of 2018)
Act, 2002
The Salaries and .
Allowances of Officers of Er]r?eiglior?al(lggc%r;%)
1211. 2002 29 Parliament and Leaders of g
s . Act, 2015 (19 of
Opposition in Parliament 2015)
(Amendment) Act, 2002
The Sugar Development ;rrﬁeﬁg?rfal(lggc%?%)
1212, 2002 30 Fund (Amendment) Act, g
2002 Act, 2015 (19 of
2015)
The Salaries and The Repealing and
Allowances of Officers of Amending (Second)
1213. 2002 31 Parliament (Second Act, 2015 (19 of
Amendment) Act, 2002 2015)
The Constitution (Scheduled .
The Repealing and
1214, 2002 gp | Castes and Scheduled Amending Act, 2016
Tribes) Orders (23 of 2016)
(Amendment) Act, 2002
The Salary, Allowances and | The Repealing and
Pension of Members of Amending (Second)
1215. 2002 34 Parliament (Amendment) Act, 2015 (19 of
Act, 2002 2015)
The Legal Services The Repealing and
1216. 2002 37 Authorities (Amendment) Amending Act, 2015

Act, 2002

(17 of 2015)
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The General Insurance

The Repealing and
Amending (Second)

1217. 2002 40 Business (Nationalisation)
Amendment Act, 2002 Act, 2015 (19 of
2015)
The Repealing and
The Insurance (Amendment) | Amending (Second)
1218, 2002 42 Act, 2002 Act, 2015 (19 of
2015)
S The Repealing and
1219 2002 43 I:;Eneémeﬂg"fgf'g’ooz Amending Act, 2019
’ ' (31 of 2019)
The Repealing and
1220. 2002 44 (TAhan:;ﬁfe?t‘;afct 2002 Amending Act, 2016
’ (23 of 2016)
The National Co-operative | The Repealing and
1221. 2002 45 Development Corporation Amending Act, 2016
(Amendment) Act, 2002 (23 of 2016)
L The Appropriation
1222. 2002 46 E;f ?88;0'0”6‘“0” (No-4) | acts (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
1223, 2002 47 ;2‘: 'ggggo'o”a“o” (NO-5) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
L The Appropriation
1224, 2002 48 (TF?:i Iﬁvgp;(;p{l'gtéogct 2002 | Acts (Repeal) Act,
ys) NO-2 A 2016 (22 of 2016)
- The Appropriation
1225, 2002 49 (Tgaei I'\A/\v%prsc))plillgtzllog\ct so0p | Acts (Repeal) Act,
ys) o4 Act, 2016 (22 of 2016)
The Repealing and
1226. 2002 50 Eiteei;tg‘r’l')e;? gffgt 2002 | Amending Act, 2016
P ! (23 of 2016)
The Homoeopathy Central E:ﬁ;g?r?al('ggcao?%)
1227. 2002 51 Council (Amendment) Act, g
2002 Act, 2015 (19 of
2015)
The Indian Medicine Central ;t;ﬁeﬁgfﬁal(lggc%m)
1228. 2002 52 Council (Amendment) Act, A g ;
2002 Act, 2015 (190
2015)
The Negotiable Instruments | The Repealing and
1999, 2002 55 (Amendment and Amending (Second)

Miscellaneous Provisions)
Act, 2002

Act, 2015 (19 of
2015)
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The Salaries and
Allowances of Officers of
Parliament and Leaders of

The Repealing and
Amending (Second)

1230. 2002 56 Opposition in Parliament Act, 2015 (19 of
(Second Amendment) Act, 2015)
2002
The Mysore State The Repealing and
1231. 2002 57 Legislature (Delegation of Amending (Second)
Powers) Repeal Act, 2002. | Act, 2017 (4 of 2018)
The Securities and The Repealing and
1232. 2002 59 Exchange Board of India Amending Act, 2017
(Amendment) Act, 2002 (2 of 2018)
The Constitution (Scheduled | The Repealing and
1233. 2002 61 Castes) Orders (Second Amending Act, 2016
Amendment) Act, 2002 (23 of 2016)
The Repealing and
The Consumer Protection Amending (Second)
1234. 2002 62 (Amendment) Act, 2002 Act, 2015 (19 of
2015)
- The Repealing and
1235, 2002 63 (TAhren'g’r'%m?{t‘)t i';'tpgg‘gz Amending Act, 2016
’ (23 of 2016)
The Medical Termination of | The Repealing and
1236. 2002 64 Pregnancy (Amendment) Amending Act, 2016
Act, 2002 (23 of 2016)
. The Repealing and
1237. 2002 65 ;Sﬁ dc(%l:tgi)og\gug(%'; S Amending (Second)
P U5 | Act, 2017 (4 of 2018)
The Prevention of Food .
i : The Repealing and
1238, 2002 66 Adulteration (Extension to | o gine (Second)
Kohima and Mokokchung Act, 2017 (4 of 2018)
Districts) Repeal Act, 2002. ’
- The Appropriation
1239, 2002 67 (TF?aei Iﬁv‘:;pgp{l'gtg’gct so0s | Acts (Repeal) Act,
ys) INO-o ACL 2016 (22 of 2016)
: The Repealing and
1240, 2002 68 (TAh;S'nOJm;SStAf’Q ggggcn Amending Act, 2017
’ (2 of 2018)
The Refugee Relief Taxes The Repealing and
1241. 2002 70 (Abolition) Repeal Act, Amending (Second)
2002. Act, 2017 (4 of 2018)
- The Appropriation
1242. 2002 71 E;f égggo'o”a“o” (No-6) | Acts (Repeal) Act,
; 2016 (22 of 2016)
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The Representation of the

The Repealing and

1243. 2002 72 People (Third Amendment) | Amending Act, 2015
Act, 2002 (17 of 2015)
: The Repealing and
1244, 2003 1 The Companies Amending Act, 2016
(Amendment) Act, 2002 (23 of 2016)
The Cable Television The Repealing and
1245, 2003 2 Networks (Regulation) Amending (Second)
Amendment Act, 2002. Act, 2017 (4 of 2018)
The Transfer of Property The Repealing and
1246. 2003 3 Amending Act, 2015
(Amendment) Act, 2002 (17 of 2015)
. . The Repealing and
1247, 2003 4 (TAhﬁu';r‘%';gri‘)’ﬂec?cgooz Amending Act, 2015
’ (17 of 2015)
The Representation of the The Repealing and
1248. 2003 6 People (Second Amending Act, 2015
Amendment) Act, 2002 (17 of 2015)
The High Court Judges The Repealing and
(Salaries and Conditions of | Amending (Second)
1249. 2003 ! Service) Amendment Act, Act, 2015 (19 of
2002 2015)
The Supreme Court Judges | The Repealing and
(Salaries and Conditions of | Amending (Second)
1250. 2003 8 Service) Amendment Act, Act, 2015 (19 of
2002 2015)
The Representation of the The Repealing and
1251. 2003 9 People (Amendment) Act, Amending Act, 2015
2002 (17 of 2015)
The Scheduled Castes and Erﬁeﬁgfr?al(lggc%?%)
1252. 2003 10 Scheduled Tribes Orders g
(Amendment) Act, 2002 Act, 2015 (19 of
’ 2015)
The Repealing and
The Companies (Second Amending (Second)
1253. 2003 1 Amendment) Act, 2002 Act, 2015 (19 of
2015)
The Pre-natal Diagnostic .
. ; The Repealing and
1254, 2003 14 Techniques (Regulationand | o jing Act 2016

Prevention of Misuse)
Amendment Act, 2002

(23 of 2016)
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The Wildlife (Protection)

The Repealing and

1255. 2003 16 Amending Act, 2016
(Amendment) Act, 2002 (23 of 2016)
The Water (Prevention and | The Repealing and
1256. 2003 19 Control of Pollution) Cess Amending Act, 2016
(Amendment) Act, 2003 (23 of 2016)
The Appropriation szsA(gzgég:;azg?
1257. 2003 21 (Railways) Vote on Account 2016 (22 of 2016),
Act, 2003
The Appropriation
The Appropriation Acts (Repeal) Act,
1258. 2003 22 (Railways) Act, 2003 2016 (22 of 2016)
The Appropriation
The Appropriation Acts (Repeal) Act,
1259. 2003 23 (Railways) No.2 Act, 2003 | 2016 (22 of 2016)
: The Repealing and
1260. 2003 24 (TAhﬁ]Sr'%‘ﬁ]':r?t)"z"c"ts bo0s | Amending Act, 2015
’ (17 of 2015)
. The Repealing and
1261. 2003 25 (TAhﬁ](e:#jrtgé?é)T/ﬂ'tﬁzoos Amending Act, 2017
’ (2 of 2018)
The Appropriation
The Appropriation (Vote on | Acts (Repeal) Act,
1262, 2003 26 Account) Act, 2003 2016 (22 of 2016)
- The Appropriation
1263. 2003 27 ggggAppmp”a“on Act Acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation
The Appropriation (No.2) Acts (Repeal) Act,
1264. 2003 28 | Act, 2003 2016 (22 of 2016)
The Banking Service The Repealing and
1265. 2003 29 Commission (Repeal) Act, Amending Act, 2016
2003 (23 of 2016)
i The Appropriation
1266. 2003 30 (TF?; ﬁvgpgp,{l'gtéo;ct so0s | Acts (Repeal) Act,
ys) 0.5 ACL 2016 (22 of 2016)
The Prevention of Insults to | The Repealing and
1267. 2003 31 National Honour Amending Act, 2017

(Amendment) Act, 2003

(2 of 2018)
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The Appropriation (No.3)

The Appropriation

1268. 2003 33 Acts (Repeal) Act,
Act, 2003 2016 (22 of 2016)
The Repealing and
The Delhi High Court Amending (Second)
1269, 2003 3 (Amendment) Act, 2003 | Act, 2015 (19 of
2015)
The Repealing and
The Essential Commodities | Amending (Second)
1270. 2003 37 (Amendment) Act, 2003 | Act, 2015 (19 of
2015)
The Infant Milk Substitutes,
Feeding Bottles and Infant .
i The Repealing and
1271, 2003 38 Food (Regulation of Amending Act, 2016
Production, Supply and (23 of 2016)
Distribution) Amendment
Act, 2003
The Representation of the The Repealing and
1272. 2003 40 People (Amendment) Act, Amending Act, 2015
2003 (17 of 2015)
The Appropriation
The Appropriation (No.4) Acts (Repeal) Act,
1273. 2003 ] Act, 2003 2016 (22 of 2016)
The Appropriation
The Appropriation Acts (Repeal) Act,
1274. 2003 42 (Railways) No.4 Act, 2003 | 2016 (22 of 2016)
The Airports Authority of The Repealing and
1275. 2003 43 India (Amendment) Act, Amending Act, 2016
2003 (23 of 2016)
The Sixth Schedule to the E:ﬁ;g?r?al('ggcao?%)
1276. 2003 44 Constitution (Amendment) g
Act 2003 Act, 2015 (19 of
’ 2015)
The Election and Other The Repealing and
1277. 2003 46 Related Laws (Amendment) | Amending Act, 2015
Act, 2003 (17 of 2015)
The Constitution (Scheduled | The Repealing and
1278. 2003 47 Tribes) Order (Amendment) | Amending Act, 2016

Act, 2003

(23 of 2016)
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The National Bank for
Agriculture and Rural

The Repealing and
Amending (Second)

1279. 2003 48 Development (Amendment) | Act, 2015 (19 of
Act, 2003 2015)
: The Repealing and
1280. 2003 50 (Tgf}]'g’r'%mgg ';;"ng2003 Amending Act, 2015
’ (17 of 2015)
The Repealing and
The Railways (Second Amending (Second)
1281. 2003 o1 Amendment) Act, 2003 Act, 2015 (19 of
2015)
: : The Repealing and
1282, 2003 52 ;g‘fcs?x"r;’]aeﬁggf’gﬁg'on Amending Act, 2016
(23 of 2016)
. The Repealing and
The Taxation Laws .
1283. 2003 54 Amending Act, 2016
(Amendment) Act, 2003 (23 of 2016)
L The Appropriation
1284, 2003 55 E;f égggom'a“o” (No.5) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Repealing and
1285, 2003 56 ;2‘: F;g'o';"ays (Amendment) | A ending Act, 2016
’ (23 of 2016)
- The Repealing and
The Electricity )
1286. 2003 57 Amending Act, 2016
(Amendment) Act, 2003 (23 of 2016)
The Indian Medicine Central Er]r?eiceilior?gl(lggc%r;%)
1287. 2003 58 ggggcn (Amendment) Act, Act, 2015 (19 of
2015)
The Repealing and
The Merchant Shipping Amending (Second)
1288. 2003 59 (Amendment) Act, 2003 | Act, 2015 (19 of
2015)
The Representation of the The Repealing and
1289. 2004 2 People (Second Amending Act, 2015

Amendment) Act, 2003

(17 of 2015)
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The Delimitation

The Repealing and

1290. 2004 3 Amending Act, 2015
(Amendment) Act, 2003 (17 of 2015)
The Repealing and
The Prevention of Terrorism | Amending (Second)
1291, 2004 4 (Amendment) Act, 2003 | Act, 2015 (19 of
2015)
The Indian Council of The Repealing and
1292. 2004 5 World Affairs (Amendment) | Amending Act, 2016
Act, 2003 (23 of 2016)
The Repealing and
The Citizenship Amending (Second)
1293 2004 6 (Amendment) Act, 2003 | Act, 2015 (19 of
2015)
The Uttar Pradesh The Repealing and
1294. 2004 7 Reorganisation Amending Act, 2017
(Amendment) Act, 2003 (2 of 2018)
The Indian Telegraph The Repealing and
1295. 2004 8 (Amendment) Act, 2003 Amending Act, 2016
’ (23 of 2016)
The Salary, Allowances and | The Repealing and
Pension of Members of Amending (Second)
1296. 2004 9 Parliament (Amendment) Act, 2015 (19 of
Act, 2003 2015)
i The Appropriation
1297. 2004 10 (TF?aei Iﬁv";p;‘;p;\'stt";go . Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
1298. 2004 11 (Tgaei I'\A/\v%prsc))plillgtéogct so0q | Acts (Repeal) Act,
ys) No.2 Act, 2016 (22 of 2016)
The Appropriation The Appropriation
1299. 2004 12 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2004 2016 (22 of 2016)
i The Appropriation
1300. 2004 14 ;';i (ﬁf}%ropf’gt'atz'gg 4(V°te ON | Acts (Repeal) Act,
; 2016 (22 of 2016)
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The Appropriation

1301, 2004 15 ggg 4Appr°p”a“°” Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
The Foreigners Amending (Second)
1302. 2004 16 (Amendment) Act, 2004 Act, 2015 (19 of
2015)
The Appropriation The Appropriation
1303. 2004 18 (Railways) Vote on Account | Acts (Repeal) Act,
No.2 Act, 2004 2016 (22 of 2016)
i The Appropriation
1304. 2004 19 E;f éggfp”a“o” (No-2) | acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
1305. 2004 20 EC]? ,gggdrroprlatlon (No.2) Acts (Repeal) Act,
’ 2016 (22 of 2016)
L The Appropriation
1306. 2004 21 (TF?:i Iﬁvgp;(;p{l'gtéogct o004 | Acts (Repeal) Act,
ys) 0.3 ACL 2016 (22 of 2016)
- The Appropriation
1307, 2004 22 ;2‘: 'gggfp”a“on (No-3) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
The Banking Regulation The Repealing and
(Amendment) and Amending (Second)
1308. 2004 24 Miscellaneous Provisions Act, 2015 (19 of
Act, 2004 2015)
The Customs and Central The Repealing and
1309. 2004 25 Excise Laws (Repeal) Act, Amending Act, 2016
2004 (23 of 2016)
i The Appropriation
1310. 2004 27 E;f éggfp”a“o” (No-3) | acts (Repeal) Act,
; 2016 (22 of 2016)
The Special Tribunals The Repealing and
1311. 2004 28 (Supplementary Provisions) | Amending Act, 2017

Repeal Act, 2004

(2 of 2018)
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The Unlawful Activities

The Repealing and

1312. 2004 29 (Prevention) Amendment Amending Act, 2017
Act, 2004 (2 of 2018)
The Enforcement of The Repealing and
Security Interest and Amending (Second)
1313 2004 30 Recovery of Debts Laws Act, 2015 (19 of
(Amendment) Act, 2004 2015)
. The Repealing and
1314, 2005 1 (TAhfng’ﬁg%;tr']‘f;ka"’zoo , | Amending Act, 2017
’ (2 of 2018)
i The Appropriation
1315. 2005 3 ;2‘: 'gggfp“a“on (No.4) | Acts (Repeal) Act,
; 2016 (22 of 2016)
The Delegated Legislation The Repealing and
1316. 2005 4 Provisions (Amendment) Amending Act, 2015
Act, 2004 (17 of 2015)
. : The Repealing and
1317. 2005 5 (TAh;(e:r‘fggiLtE)ﬁge ;ggf Amending Act, 2017
’ (2 of 2018)
The Appropriation The Appropriation
1318. 2005 6 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2005 2016 (22 of 2016)
i The Appropriation
1319 2005 7 (TF?aei Icvgp;‘;p;\'stt'zgos Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
1320. 2005 8 ;t;i(ﬁjﬁ;tj)r%)gtlatzlggs(Vote N1 Acts (Repeal) Act,
' 2016 (22 of 2016)
i The Appropriation
1321, 2005 9 gggsAppmp”a“on Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
1322, 2005 15 The Patents (Amendment) | o ding Act, 2016

Act, 2005

(23 of 2016)
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The Appropriation

The Appropriation
1323. 2005 16 . Acts (Repeal) Act,
(Railways) No.2 Act, 2005 2016 (22 of 2016)
i The Appropriation
1324, 2005 17 R‘; éggg(’p”a“o” (No-2) 1 acts (Repeal) Act,
' 2016 (22 of 2016)
The Government of Union .
Territories and the Er]r?eﬁg?r?al(lggc%?%)
1325. 2005 19 Government of National g
: ; . Act, 2015 (19 of
Capital Territory of Delhi 2015)
(Amendment) Act, 2005
The Repealing and
1326. 2005 23 E;f ';‘83%’ (Amendment) Amending Act, 2016
’ (23 of 2016)
- The Repealing and
1327. 2005 31 E;f ';(')rgSp“rChase (Repeal) | Amending Act, 2017
’ (2 of 2018)
The Repealing and
The Citizenship Amending (Second)
1328. 2005 32 (Amendment) Act, 2005 | Act, 2015 (19 of
2015)
- The Appropriation
1329. 2005 34 EC]? ,gggéopnatlon (No.3) Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
1330. 2005 35 E;f égggoprlatlon (No.4) Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
1331, 2005 36 (Tgaei Qvgprsc;p’illgtéogct Jo0s | Acts (Repeal) Act,
ys) N0.3 Act 2016 (22 of 2016)
- The Appropriation
1332. 2005 37 (TF?aei Iﬁvgp;‘;p&'gtfgct 2005 | Acts (Repeal) Act,
ys) NO.4 ACL 2016 (22 of 2016)
The Displaced Persons The Repealing and
1333. 2005 38 Claims and other Laws Amending (Second)
Repeal Act, 2005. Act, 2017 (4 of 2018)
. . The Repealing and
1334, 2005 39 | I'heHindu Succession Amending Act, 2015

(Amendment) Act, 2005

(17 of 2015)
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The Sree Chitra Tirunal
Institute for Medical

The Repealing and
Amending (Second)

1335. 2005 40 Sciences and Technology,
Trivandrum (Amendment) ';‘5;%?015 (19 of
Act, 2005
The Repealing and
1336. 2005 il I:;Zﬁé’mgm)olgya;g&; Amending Act, 2016
’ (23 of 2016)
The Mahatma Gandhi The Viksit Bharat-
National Rural Employment | Guarantee for Rozgar
Guarantee Act, 2005 Ajeevika Mission
1337. 2005 42 (Gramin): VB-G
RAM G
YRA-SI IH M) Act,
2025 (36 of 2025)
The Immigration (Carriers' | The Repealing and
1338. 2005 44 Liability) Amendment Act, | Amending (Second)
2005. Act, 2017 (4 of 2018)
The Warehousing Er‘ﬁeig?ﬁal('ggc%m)
1339. 2005 45 Corporations (Amendment) g
Act. 2005 Act, 2015 (19 of
’ 2015)
The High Court and .
Supreme Court Judges Erﬁei(ej?r?al(lggc%?%)
1340. 2005 46 (Salaries and Conditions of g
Service) Amendment Act Act, 2015 (19 of
’ 2015)
2005
: The Repealing and
1341, 2005 47 ;';‘;" F;g'o'évays (Amendment) | A ending Act, 2016
’ (23 of 2016)
The Prevention of Insults to | The Repealing and
1342. 2005 51 National Honour Amending Act, 2017
(Amendment) Act, 2005 (2 of 2018)
- The Appropriation
1343. 2005 52 IF?aei Cv F;E’g;pﬁgtéogct 2005 Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
: The Repealing and
1344, 2005 55 (TAhfnZﬁgﬁ:'e?:t‘) Ifrtlszoos Amending Act, 2016
: (23 of 2016)
. The Appropriation
1345, 2005 56 E;f éggg"p”a“on (NO-5) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
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The Criminal Law

The Repealing and
Amending (Second)

1346. 2006 2 (Amendment) Act, 2005 Act, 2015 (19 of
2015)
The Repealing and
1347, 2006 3 (TAhfngrfggngaf;ngos Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Government of Union .
Territories and the Lﬁ;g?ﬁaléggcﬂ%)
1348. 2006 5 Government of National g
. . : Act, 2015 (19 of
Capital Territory of Delhi 2015)
(Amendment) Act, 2006
The Repealing and
The Contempt of Courts Amending (Second)
1349. 2006 6 (Amendment) Act, 2006 | Act, 2015 (19 of
2015)
The Cost and Works The Repealing and
1350. 2006 7 Accountants (Amendment) | Amending Act, 2016
Act, 2006 (23 of 2016)
. The Repealing and
1351, 2006 8 (TAhﬁ](e:rf’ d”r‘r‘f;:‘g ii‘;“;tgg'gs Amending Act, 2016
’ (23 of 2016)
The Repealing and
1352, 2006 9 &‘;g:jﬁgﬁ? :gtcozlggg”ts Amending Act, 2016
’ (23 of 2016)
The Khadi and Village The Repealing and
1353. 2006 10 Industries Commission Amending Act, 2017
(Amendment) Act, 2006 (2 of 2018)
The Appropriation The Appropriation
1354. 2006 11 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2006 2016 (22 of 2016)
- The Appropriation
1355. 2006 12 IF?:i I'\A/\v %prsc))pxst“%% Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
1356. 2006 13 (TF?aei Cv%prs(;pﬁggogct 2006 | Acts (Repeal) Act,
ys) 0.2 ACL 2016 (22 of 2016)
i The Appropriation
1357, 2006 14 ;g&Appmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
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The Appropriation (No.2)

The Appropriation

1358. 2006 15 Acts (Repeal) Act,
Act, 2006 2016 (22 of 2016)
i The Appropriation
1359. 2006 16 (TF?aei Iﬁvgp;‘;p&'gtéogct 2006 | Acts (Repeal) Act,
ys) NO.s A, 2016 (22 of 2016)
- The Appropriation
1360. 2006 17 ng ,gggersopnatlon (No.3) Acts (Repeal) Act,
’ 2016 (22 of 2016)
The National Commission .
o : The Repealing and
1361. 2006 18 for Minority Educational | 10 iy o Second)
Institutions (Amendment) Act, 2017 (4 of 2018)
Act, 2006. ’
The Delhi Special Police The Repealing and
1362. 2006 20 Establishment (Amendment) | Amending Act, 2017
Act, 2006 (2 of 2018)
: The Repealing and
1363. 2006 23 (TAh;(e:r? dnr]r?ear?tl)e,sb\ct 2006 Amending Act, 2016
’ (23 of 2016)
. The Repealing and
1364. 2006 24 ;?5 Xﬁfsnb?xvsi (Ecetpzzggég Amending (Second)
9) ACL 25801 Act, 2017 (4 of 2018)
The Repealing and
The Reserve Bank of India | Amending (Second)
1365. 2006 26 (Amendment) Act, 2006 | Act, 2015 (19 of
2015)
. The Repealing and
1366. 2006 29 I:;Zﬁgﬁé?]?)fgszooe Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Union Duties of Excise | The Repealing and
1367. 2006 30 (Electricity) Distribution Amending Act, 2017
Repeal Act, 2006 (2 of 2018)
The Parliament (Prevention | The Repealing and
1368. 2006 31 of Disqualification) Amending Act, 2015

Amendment Act, 2006

(17 of 2015)
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The Spirituous Preparations
(Inter-State Trade and

The Repealing and

1369. 2006 32 Commerce) Control Amending (Second)
(Repeal) Act, 2006. Act, 2017 (4 of 2018)
The Juvenile Justice (Care The Repealing and
1370. 2006 33 and Protection of Children) | Amending Act, 2016
Amendment Act, 2006 (23 of 2016)
- The Appropriation
1371. 2006 36 R‘j ,g\ggéopnanon (No.4) Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
1372, 2006 37 (TFE‘aei Iﬁ\vgprsc))plillgtéllogct Jo0s | Acts (Repeal) Act
ys) 0.2 Act 2016 (22 of 2016)
- : The Repealing and
1373, 2006 39 Er]r?e\r/]\grlr?(la:te,gzogeg(t)gm) Amending Act, 2016
' (23 of 2016)
The Salary, Allowances and | The Repealing and
Pension of Members of Amending (Second)
1374. 2006 40 Parliament (Amendment) Act, 2015 (19 of
Act, 2006 2015)
: The Repealing and
1375. 2006 42 I:;gﬁggg'r]ts)'tc?ogg(a Amending Act, 2016
’ (23 of 2016)
The Protection of Human The Repealing and
1376. 2006 43 Rights (Amendment) Act, Amending Act, 2017
2006 (2 of 2018)
The Banking Companies .
(Acquisition and Transfer of Er]r?eiceilior?al(lggc%r;%)
1377. 2006 45 Undertakings and Financial g
o Act, 2015 (19 of
Institutions Laws 2015)
(Amendment) Act, 2006
The Repealing and
1378. 2006 46 ;I‘AhgoP“rtci)gﬁ)c Z%f SSOIB%WS Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Constitution (Scheduled | The Repealing and
1379. 2006 48 Tribes) Order Amendment Amending Act, 2016
Act, 2006 (23 of 2016)
. : The Repealing and
1380. 2006 49 The Indian Rifles (Repeal) | Ao ding (Second)

Act, 2006.

Act, 2017 (4 of 2018)
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The Appropriation

The Appropriation
1381. 2006 50 . Acts (Repeal) Act,
(Railways) No.5 Act, 2006 2016 (22 of 2016)
The Jallianwala Bagh The Repealing and
1382. 2006 51 National Memorial Amending Act, 2017
(Amendment) Act, 2006 (2 of 2018)
- The Appropriation
1383, 2006 53 (TF:‘aei I's\v%prs(;plillgtéog\ct Jo0s | Acts (Repeal) Act
ys) NO.6 Act, 2016 (22 of 2016)
The Repealing and
The Essential Commodities | Amending (Second)
1384. 2006 >4 (Amendment) Act, 2006 | Act, 2015 (19 of
2015)
- The Appropriation
1385. 2006 55 EC]? ,ggggopnatlon (No.5) Acts (Repeal) Act,
’ 2016 (22 of 2016)
- The Appropriation
1386. 2006 56 ;2‘: 'gggg"p“a“on (No.6) | Acts (Repeal) Act,
; 2016 (22 of 2016)
. The Repealing and
1387. 2006 57 g_Ah;:ar;%Ir?wr;r-L‘)al,:%rta%OG Amending Act, 2016
’ (23 of 2016)
The Administrative The Repealing and
1388. 2007 1 Tribunals (Amendment) Amending Act, 2017
Act, 2007 (2 of 2018)
The Dalmia Dadri Cement .
L . The Repealing and
1389. 2007 3 Limited (Acquisition a_nd Amending Act, 2019
Transfer of Undertakings) (31 of 2019)
Amendment Act, 2006.
The Commissions for The Repealing and
1390. 2007 4 Protection of Child Rights Amending Act, 2016
(Amendment) Act, 2006 (23 of 2016)
The Appropriation The Appropriation
1391. 2007 12 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2007 2016 (22 of 2016)
- The Appropriation
1392. 2007 13 (TF?aei @v%pgpﬂff'%m Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
1393, 2007 14 E;‘z ()Auf’]‘;’)r‘ﬁ’gt'agg&(v‘)te ON | Acts (Repeal) Act,
; 2016 (22 of 2016)

111




The Appropriation

1394, 2007 15 gggfppmp”a“o” Act, Acts (Repeal) Act,
2016 (22 of 2016)
: The Repealing and
1305. 2007 16 (TAhntr?gﬁfgt‘) L:(\:AtI52007 Amending Act, 2017
’ (2 of 2018)
The Repealing and
The Banking Regulation Amending (Second)
139%. 2007 17 (Amendment) Act, 2007 | Act, 2015 (19 of
2015)
The Repealing and
The National Tax Tribunal | Amending (Second)
1397. 2007 18 (Amendment) Act, 2007 | Act, 2015 (19 of
2015)
The National Institute of .
i . The Repealing and
1308, 2007 19 | Pharmaceutical Bducation 1 »oonqing Act, 2017
and Research (Amendment) (2 of 2018)
Act, 2007
L The Appropriation
1399. 2007 20 (TF?:i Iﬁvgp;(;p{l'gtéogct 2007 | Acts (Repeal) Act,
ys) NO.2 A 2016 (22 of 2016)
- The Appropriation
1400. 2007 21 ;2‘;" 'ggg;c’p”a“on (No-2) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
The Mizoram University The Repealing and
1401. 2007 24 (Amendment) Act, 2007 Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Cable Television The Repealing and
1402. 2007 25 Networks (Regulation) Amending Act, 2016
Amendment Act, 2007 (23 of 2016)
- The Repealing and
1403, 2007 26 (T'L"\’;Er']zf:e'ﬁ'tt)ymt o007 | Amending Act, 2016
’ (23 of 2016)
The Securities Contracts The Repealing and
1404. 2007 27 (Regulation) Amendment Amending Act, 2017

Act, 2007

(2 of 2018)
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The Central Road Fund

The Repealing and

1405. 2007 28 Amending Act, 2019
(Amendment) Act, 2007. (31 of 2019)
The State Bank of India ;ﬁeﬁgfﬁalégggﬁ)
1406. 2007 30 (Subsidiary Banks Laws) g
Act, 2015 (19 of
Amendment Act, 2007
2015)
The Constitution (Scheduled | The Repealing and
1407. 2007 31 Castes) Order (Amendment) | Amending Act, 2016
Act, 2007 (23 of 2016)
The Repealing and
The State Bank of India Amending (Second)
1408. 2007 32 (Amendment) Act, 2007 | Act, 2015 (19 of
2015)
i The Appropriation
1409. 2007 33 E;f ?88;0'0”6‘“0” (No-3) | acts (Repeal) Act,
; 2016 (22 of 2016)
- The Appropriation
1410. 2007 34 (TFE‘aei If,\vgprsc)’p,{l'gtéogct Jo07 | Acts (Repeal) Act,
ys) No.s Act, 2016 (22 of 2016)
The Repealing and
The Inland Vessels Amending (Second)
1411 2007 35 | (Amendment) Act, 2007 | Act, 2015 (19 of
2015)
. The Repealing and
1412. 2007 36 (TAh;eAnpdprLZTt')ceAsct 2007 Amending Act, 2016
’ (23 of 2016)
The Cigarettes and Other
Tobacco Products
(Prohibition of .
: The Repealing and
1413, 2007 38 Advertisement and Amending Act, 2016
Regulation of Trade and
. (23 of 2016)
Commerce, Production,
Supply and Distribution)
Amendment Act, 2007
. The Repealing and
1414. 2007 39 IAh;S: dn;feerfglglct 2007 Amending (Second)
' ' Act, 2017 (4 of 2018)
The Repealing and
1415, 2007 40 The Merchant Shipping Amending (Second)

(Amendment) Act, 2007

Act, 2015 (19 of
2015)
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The All-India Institute of
Medical Sciences and the
Post-Graduate Institute of

The Repealing and

1416. 2007 42 Medical Education and érgzr;dzlggé?ct, 2016
Research (Amendment) Act,
2007
. The Repealing and
1417, 2007 a4 ;Ef 'g(')rg;aﬂ (Amendment) | A ending Act, 2016
’ (23 of 2016)
The Repealing and
1418. 2007 45 I:fnzﬁé’mgﬂz)ogiogg& Amending Act, 2016
’ (23 of 2016)
- The Appropriation
1419, 2007 46 ;2‘: 'ggg;c’p”a“on (No-4) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
L The Appropriation
1420. 2007 47 E;f ?88;0'0”6‘“0” (No.5) 1 acts (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
1421, 2007 48 (TFE‘aei Iﬁ\v%prsc))plillgtzllogct Jo07 | Acts (Repeal) Act,
ys) o4 Act, 2016 (22 of 2016)
. . The Repealing and
1422. 2007 49 &‘;m‘%%%g 2007 Amending Act, 2016
: (23 of 2016)
The Appropriation The Appropriation
1423. 2008 1 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2008 2016 (22 of 2016)
- The Appropriation
1424, 2008 2 (TF?aei Icvgp;‘;p;\'st“‘;g% Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)
i The Appropriation
1425, 2008 3 (Tgaei I'\A/\v%prs(;pl{llgtéogct Jo0s | Acts (Repeal) Act
ys) 0.2 Act 2016 (22 of 2016)
The Sugar Development ;t;ﬁeﬁgfﬁal(lggc%m)
1426. 2008 4 Fund (Amendment) Act, g

2008

Act, 2015 (19 of
2015)
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The Appropriation (Vote on

The Appropriation

1427. 2008 5 Acts (Repeal) Act,
Account) Act, 2008 2016 (22 of 2016)
i The Appropriation
1428, 2008 6 ggg?ppmp”at'on Act, Acts (Repeal) Act,
2016 (22 of 2016)
o The Repealing and
1429, 2008 9 (Tgf}lgne(;'r;“;;i‘;'nt oo0s | Amending Act, 2015
’ (17 of 2015)
The Representation of the The Repealing and
1430. 2008 10 People (Amendment) Act, Amending Act, 2015
2008 (17 of 2015)
. The Repealing and
1431, 2008 11 ;2‘: Zgg;"ays (Amendment) | A ending Act, 2016
’ (23 of 2016)
The Prasar Bharati .
. : The Repealing and
1432, 2008 12 (Broadcasting Corporation | i oniing act 2016
of India) Amendment Act, (23 of 2016)
2008
The Food Safety and The Repealing and
1433. 2008 13 Standards (Amendment) Amending Act, 2016
Act, 2008 (23 of 2016)
The Constitution (Scheduled | The Repealing and
1434. 2008 14 Tribes) Order (Amendment) | Amending Act, 2016
Act, 2008 (23 of 2016)
The Maternity Benefit The Repealing and
1435. 2008 15 (Amendment) Act, 2008 Amending Act, 2016
’ (23 of 2016)
i The Appropriation
1436. 2008 16 (TF?aei Iﬁvgp;‘;p&'gtg’gct o008 | Acts (Repeal) Act,
ys) 0.3 ACL 2016 (22 of 2016)
i The Appropriation
1437, 2008 17 ;';f ?ggg"p“a“on (No.2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
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The Appropriation (No.3)

The Appropriation

1438. 2008 20 Acts (Repeal) Act,
Act, 2008 2016 (22 of 2016)
i The Appropriation
1439. 2008 21 (TF?aei ﬁv%prs(;plggtfgct 2008 | Acts (Repeal) Act,
ys) NO-4 A 2016 (22 of 2016)
The National Waterway
(Talcher-Dhamra Stretch of
Rivers, Geonkhali-Charbatia | The National
1440. 2008 23 Stretch of East Coast Canal, | Waterways Act, 2016
Charbatia-Dhamra Stretch of | (17 of 2016)
Matai River and Mahanadi
Delta Rivers) Act, 2008
The National Waterway
(Kakinada-Puducherry
Stretch of Canals and the
Kaluvelly Tank, The National
1441. 2008 24 Bhadrachalam-Rajahmundry | Waterways Act, 2016
Stretch of River Godavari (17 of 2016)
and Wazirabad-Vijayawada
Stretch of River Krishna)
Act, 2008
The Central Universities The Repealing and
1442. 2008 25 Laws (Amendment) Act, Amending (Second)
2008. Act, 2017 (4 of 2018)
. The Repealing and
1443, 2008 26 (TAh;Enrgr%Seﬁ?)d ACC(:S?;&CS Amending Act, 2016
’ (23 of 2016)
The President's Emoluments | The Repealing and
1444, 2008 28 and Pension (Amendment) | Amending Act, 2017
Act, 2008 (2 of 2018)
The Vice-President's The Repealing and
1445. 2008 29 Pension (Amendment) Act, | Amending Act, 2017
2008 (2 of 2018)
The Salaries and The Repealing and
Allowances of Officers of Amending (Second)
1446. 2008 30 Parliament (Amendment) Act, 2015 (19 of
Act, 2008 2015)
- The Appropriation
1447, 2008 31 E;f éggg’p”a“on (No.4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
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The Appropriation

1448, 2008 32 (TF?aei Q%@;‘;p&'gtéogct so0s | AActs (Repeal) Act,
' ’ 2016 (22 of 2016)
: .| The Code on Social
1449, 2008 33 The Unorganised Workers' | o i 020 (36 of
Social Security Act, 2008
2020)
The Unlawful Activities The Repealing and
1450. 2008 35 (Prevention) Amendment Amending Act, 2017
Act, 2008 (2 of 2018)
. . The National Forensic
. The Gujarat Forensic . .
Gujarat Act - . . Sciences University
1451. 2008 17 286e8nces University Act, Act, 2020 (32 of
2020)
The Governors .
The Repealing and
1452. 2009 1 (Emoluments, Allowances | 5 oning act. 2017
and Privileges) Amendment (2 of 2018)
Act, 2008
The Constitution (Scheduled .
. . o The Repealing and
1453, 2009 2 Tribes) (Union Territories) | 0, ing Act, 2016
Order (Amendment) Act, (23 of 2016)
2008
The Post-Graduate Institute The Repealing and
1454, 2009 3 of Medical Educgtlon and Amending Act, 2016
Research, Chandigarh (23 of 2016)
(Amendment) Act, 2008
The Code of Criminal Er]r?eiceilior?al(lggc%r;%)
1455. 2009 5 Procedure (Amendment) g
Act. 2008 Act, 2015 (19 of
’ 2015)
. The Anusandhan
The Science and i
1456. 2009 9 Engineering Research Board E:S'ﬁg;li;ei\estrcgozs
Act, 2008 (25 of 2023)
. The Repealing and
1457, 2009 10 The Information Technology | » o ding Act, 2016

(Amendment) Act, 2008

(23 of 2016)
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The Supreme Court

The Repealing and
Amending (Second)

1458. 2009 11 (Number of Judges)
Amendment Act, 2008 Act, 2015 (19 of
2015)
i The Appropriation
1459. 2009 13 (TF?aei Iﬁv";pgp;\'ft“%og Acts (Repeal) Act,
ys) Act 2016 (22 of 2016)
- The Appropriation
1460. 2009 14 (TF:‘aei Cv%prs(;pﬁggogct so0e | Acts (Repeal) Act,
ys) NO.2 Act, 2016 (22 of 2016)
The Appropriation The Appropriation
1461. 2009 15 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2009 2016 (22 of 2016)
- The Appropriation
1462, 2009 16 Ec‘i (ﬁj‘r’]‘é’)mApcrt'atz'ggg(VOte ON | Acts (Repeal) Act,
' 2016 (22 of 2016)
L The Appropriation
1463, 2009 17 ggggAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Agricultural and .
Processed Food Products E:ﬁ;g?ﬁal('ggcao?%)
1464. 2009 20 Export Development g
: Act, 2015 (19 of
Authority (Amendment) 2015)
Act, 2009
The Prevention of Money- The Repealing and
1465. 2009 21 laundering (Amendment) Amending Act, 2019
Act, 2009. (31 of 2019)
The Central Industrial The Repealing and
1466. 2009 22 Security Force Amending Act, 2019
(Amendment) Act, 20009. (31 of 2019)
The High Court and .
Supreme Court Judges Eﬁeislior?al(lggcao?%)
1467. 2009 23 (Salaries and Conditions of g

Service) Amendment Act,
2009

Act, 2015 (19 of
2015)
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The Repealing and

The Carriage by Air )
1468. 2009 28 (Amendment) Act, 2009 érgzr;dzlgigé?\ct, 2016
i The Appropriation
1469. 2009 29 (TF?aei Iﬁvgp;‘;p&'gtéogct 2009 | Acts (Repeal) Act,
ys) NO-2 A 2016 (22 of 2016)
- The Appropriation
1470, 2009 30 ;Ef 'gggg’p”a“o” (No-2) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
1471. 2009 32 E;f égggom'a“o” (No-3) | acts (Repeal) Act,
' 2016 (22 of 2016)
. The Repealing and
1472, 2009 34 I:ﬁ]mzt;?eii'm?yzoog Amending Act, 2016
’ (23 of 2016)
L The Repealing and
1473, 2009 38 The Central Universities | o0 jino aAct, 2019
(Amendment) Act, 20009. (31 of 2019)
. The Repealing and
1474. 2009 39 ;rAhren(e:r? drmeer:g",)b?ct 2009 Amending (Second)
’ ' Act, 2017 (4 of 2018)
The Representation of the The Repealing and
1475. 2009 41 People (Amendment) Act, Amending Act, 2015
2009 (17 of 2015)
- The Appropriation
1476. 2009 42 ;';‘;" égggc’p”a“on (No-4) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
1477. 2009 44 (TF?aei Iﬁvgp;‘;p&'gtfgct 2009 | Acts (Repeal) Act,
ys) 0.4 ACL 2016 (22 of 2016)
The Workmen's The Repealing and
1478. 2009 45 Compensation Amending Act, 2016

(Amendment) Act, 2009

(23 of 2016)
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The National Rural

The Repealing and

1479. 2009 46 Employment Guarantee Amending Act, 2016
(Amendment) Act, 2009 (23 of 2016)
: The Repealing and
1480, 2009 47 (TAhfnzﬁé’mgm)OLgraztgé%’ Amending Act, 2016
’ (23 of 2016)
The State Bank of The Repealing and
Saurashtra (Repeal) and the | Amending (Second)
1481. 2009 48 State Bank of India Act, 2015 (19 of
(Subsidiary Banks) 2015)
Amendment Act, 2009
Guijarat Act | The Raksha Shakti The Rashtriya Raksha
1482. 2009 ! 14 University Act 2009 University Act, 2020
y AL (31 of 2020)
The Salaries and The Repealing and
1483. 2010 2 Allowances of Ministers Amending Act, 2016
(Amendment) Act, 2009 (23 of 2016)
. The Repealing and
1484, 2010 3 (TAhﬁq(e:r']‘é'r'nEn‘geR‘é‘f 2009 Amending Act, 2019
’ ' (31 of 2019)
The Appropriation The Appropriation
1485. 2010 5 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2010 2016 (22 of 2016)
i The Appropriation
1486. 2010 6 (TF?aei Icvgp;‘;p;\'stt'zglo Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
1487. 2010 7 IF?; I'\A/\v %@gpﬁggogct 2010 Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
- The Appropriation
1488, 2010 8 R‘:ﬁ cﬁf}f)“fgt'atz'gfo(vme ON | Acts (Repeal) Act,
’ 2016 (22 of 2016)
i The Appropriation
1489, 2010 9 ;ngAppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
1490. 2010 11 (Tgaei Iﬁv";pgp{l'gtéogct sor0 | Acts (Repeal) Act
ys) INO-3 ACL 2016 (22 of 2016)
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The Appropriation (No.2)

The Appropriation

1491. 2010 12 Acts (Repeal) Act,
Act, 2010 2016 (22 of 2016)
i The Appropriation
1492, 2010 13 R‘; égfgop”a“o” (No-3) | acts (Repeal) Act,
’ 2016 (22 of 2016)
The Payment of Gratuity The Repealing and
1493. 2010 15 (Amendment) Act, 2010 Amending Act, 2016
' (23 of 2016)
The Plantations Labour The Repealing and
1494, 2010 17 Amending Act, 2016
(Amendment) Act, 2010 (23 of 2016)
The Employees' State The Repealing and
1495. 2010 18 Insurance (Amendment) Amending Act, 2016
Act, 2010 (23 of 2016)
The National Commission .
o : The Repealing and
1496. 2010 20 for Minority Educational | 10 iy o second)
Institutions (Amendment) Act, 2017 (4 of 2018)
Act, 2010. ’
- The Appropriation
1497, 2010 21 ;2‘: 'ggfg"p”a“on (No-4) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
The Industrial Disputes The Repealing and
1498. 2010 24 Amending Act, 2016
(Amendment) Act, 2010 (23 of 2016)
gg\;?;gﬁg;r:gg The Repealing and
1499. 2010 25 ; Amending Act, 2016
Regulation) Amendment (23 of 2016)
Act, 2010
The Securities and Insurance | The Repealing and
1500. 2010 26 Laws (Amendment and Amending Act, 2016
Validation) Act, 2010 (23 of 2016)
The Repealing and
1501 2010 97 The State Bank of India Amending (Second)

(Amendment) Act, 2010

Act, 2015 (19 of
2015)
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The Energy Conservation

The Repealing and

1502. 2010 28 (Amendment) Act, 2010 érgzr;dzlgigé?\ct, 2016
i The Appropriation
1503. 2010 29 The Appropriation Acts (Repeal) Act,
(Railways) No.4 Act, 2010 2016 (22 of 2016)
The Repealing and
1504, 2010 30 I:;Zﬁaﬁgﬁi)'f‘é‘f o010 | Amending Act, 2015
’ (17 of 2015)
: : .. | The Repealing and
1505. 2010 32 The Indian Medical Council | 5o ging Act, 2016
(Amendment) Act, 2010 (23 of 2016)
The Jharkhand Panchayat The Repealing and
1506. 2010 33 Raj (Amendment) Act, Amending (Second)
2010. Act, 2017 (4 of 2018)
(ngv'\e’::)”:;(‘;‘;‘tdaw(;”em's The Repealing and
1507. 2010 34 : Amending Act, 2016
Regulation) Amendment (23 of 2016)
Act, 2010
: . The Repealing and
1508. 2010 35 &‘;Eﬁ;ﬁ;‘;‘ﬁt‘) %Tr;‘gf(')“es Amending Act, 2016
’ (23 of 2016)
The Representation of the The Repealing and
1509. 2010 36 People (Amendment) Act, Amending Act, 2015
2010 (17 of 2015)
The Salary, Allowances and | The Repealing and
Pension of Members of Amending (Second)
1510. 2010 37 Parliament (Amendment) Act, 2015 (19 of
Act, 2010 2015)
The Code of Criminal Eﬁeﬁg?ﬁal(lggcaonn%)
1511. 2010 41 Procedure (Amendment) g f
Act. 2010 Act, 2015 (19 0
’ 2015)
The Indian Medicine Central Lﬁeﬁg?ﬁaléggcao?%)
1512. 2010 43 Council (Amendment) Act, g

2010

Act, 2015 (19 of
2015)
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The Appropriation (No.5)

The Appropriation

1513. 2010 44 Acts (Repeal) Act,
Act, 2010 2016 (22 of 2016)
i The Appropriation
1514, 2010 45 R‘; égfgop”a“o” (No-6) | acts (Repeal) Act,
' 2016 (22 of 2016)
- The Appropriation
1515. 2010 46 z-Rhaei |€\V %pgpﬁgtéogct 2010 Acts (Repeal) Act,
ys) o5 Act, 2016 (22 of 2016)
i The Appropriation
1516. 2010 47 (TF?aei ﬁvﬂpgpﬁ?éoﬂct o010 | Acts (Repeal) Act,
ys) 0.5 ACt 2016 (22 of 2016)
- The Appropriation
1517. 2011 1 IF?aei Iﬁv %prsc))p:;tl%ll Acts (Repeal) Act,
ys) Act, 2016 (22 of 2016)
L The Appropriation
1518, 2011 2 (TF?:i Iﬁvgpg;p,{l'ggogct so1y | Acts (Repeal) Act,
ys) 0.2 AL 2016 (22 of 2016)
- The Appropriation
1519. 2011 3 ;’gflAppropnatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1520. 2011 4 E;f ,g\gﬂopnanon (No.2) Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Repatriation of The Repealing and
1521. 2011 6 Prisoners (Amendment) Act, | Amending Act, 2019
2011. (31 of 2019)
The State Bank of India Erﬁeﬁgfr?al(lggc%%)
1522. 2011 7 (Subsidiary Banks) g
Act, 2015 (19 of
Amendment Act, 2011
2015)
- The Appropriation
1523, 2011 9 e Appropriation (No-3) | acts (Repeal) Act,
' 2016 (22 of 2016)
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The Jawaharlal Institute of
Post-Graduate Medical

The Repealing and

1524. 2011 10 . Amending Act, 2016
Education and Research, (23 of 2016)
Puducherry (Amendment)
The Juvenile Justice (Care The Repealing and
1525. 2011 12 and Protection of Children) | Amending Act, 2016
Amendment Act, 2011 (23 of 2016)
: : .| The Repealing and
1526. 2011 13 I:;L%%‘;Z%eﬂgta'zgiim" Amending Act, 2016
’ (23 of 2016)
The Repealing and
1527, 2011 14 | The customs éf‘/&”;”gg"fft Amending Act, 2019
' ' (31 of 2019)
The State Bank of India E:ﬁ;g?ﬁal('ggcao?%)
1528. 2011 17 (Subsidiary Banks Laws) g
Act, 2015 (19 of
Amendment Act, 2011
2015)
The National Council for The Repealing and
1529. 2011 18 Teacher Education Amending Act, 2016
(Amendment) Act, 2011 (23 of 2016)
- The Appropriation
1530. 2011 19 ;2‘;" 'ggﬂc’p”a“on (No-4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Cable Television The Repealing and
1531. 2011 21 Networks (Regulation) Amending Act, 2016
Amendment Act, 2011 (23 of 2016)
The Damodar Valley The Repealing and
1532. 2012 1 Corporation (Amendment) Amending Act, 2016
Act, 2011 (23 of 2016)
The Constitution (Scheduled | The Repealing and
1533. 2012 2 Tribes) Order (Amendment) | Amending Act, 2016
Act, 2011 (23 of 2016)
The Repealing and
1534, 2012 3 The Chartered Accountants | o jine Act 2016

(Amendment) Act, 2011

(23 of 2016)
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The Company Secretaries

The Repealing and

1535. 2012 4 Amending Act, 2016
(Amendment) Act, 2011 (23 of 2016)
The New Delhi Municipal Lﬁ;g?ﬁaléggcﬂ%)
1536. 2012 5 Council (Amendment) Act, g
2011 Act, 2015 (19 of
2015)
The Prasar Bharati .
. : The Repealing and
1537, 2012 6 (Broadcasting Corporation | 5o gino aAct 2016
of India) Amendment Act, (23 of 2016)
2011
i The Appropriation
1538, 2012 7 (TFE‘aei Ifl\vgprsc;p’illgtéo/rj\ct sorr | Acts (Repeal) Act
ys) 0.3 Act 2016 (22 of 2016)
The Life Insurance E:ﬁ;g?ﬁal('ggcao?%)
1539. 2012 8 Corporation (Amendment) g
Act. 2011 Act, 2015 (19 of
’ 2015)
e ™ | Th Rapeting
1540. 2012 9 : . Amending Act, 2016
Right of user in Land) (23 of 2016)
Amendment Act, 2011
The Cost and Works The Repealing and
1541. 2012 10 Accountants (Amendment) | Amending Act, 2016
Act, 2011 (23 of 2016)
The Export-Import Bank of Erﬁeﬁgfr?al(lggc%%)
1542. 2012 11 India (Amendment) Act, Act 2 g f
2011 ct, 2015 (19 0
2015)
- The Appropriation
1543. 2012 14 IF?; I'\A/\v %prsc))pﬂsttl%lz Acts (Repeal) Act,
ys) A, 2016 (22 of 2016)
- The Appropriation
1544, 2012 15 (TF?aei Cv%prs(;pﬁggogct so1p | Acts (Repeal) Act,
ys) NO.2 ACL 2016 (22 of 2016)
The Appropriation The Appropriation
1545. 2012 16 (Railways) Vote on Account | Acts (Repeal) Act,
Act, 2012 2016 (22 of 2016)

125




The Appropriation (Vote on

The Appropriation

1546. 2012 17 Acts (Repeal) Act,
Account) Act, 2012 2016 (22 of 2016)
i The Appropriation
1547, 2012 18 ggszppmp”a“O” Act, Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1548, 2012 19 ;Ef 'ggf;"p“a“o” (No-2) 1 acts (Repeal) Act,
’ 2016 (22 of 2016)
: : .. | The Repealing and
1549. 2012 20 I:&Lﬂ%‘;g%eﬂgta'zgggm" Amending Act, 2016
’ (23 of 2016)
- The Appropriation
1550. 2012 21 (TF?aei If,\vgprsc)’p,{l'gtéogct Jo1o | Acts (Repeal) Act,
ys) No.s Act, 2016 (22 of 2016)
L The Appropriation
1551, 2012 22 E;f égfgom'a“o” (No-3) | acts (Repeal) Act,
’ 2016 (22 of 2016)
The Constitution (Scheduled | The Repealing and
1552. 2012 24 Tribes) Order (Amendment) | Amending Act, 2016
Act, 2012 (23 of 2016)
The Railway Property The Repealing and
1553. 2012 25 (Unlawful Possession) Amending Act, 2016
Amendment Act, 2012 (23 of 2016)
The North-Eastern Areas The Repealing and
(Reorganisation) and Other | Amending (Second)
1554. 2012 26 Related Laws (Amendment) | Act, 2015 (19 of
Act, 2012 2015)
. The Repealing and
1555, 2012 27 I:;ecr? dp%gﬁgt et 2010, | Amending (Second)
’ ' Act, 2017 (4 of 2018)
The National Institutes of The Repealing and
1556. 2012 28 Technology (Amendment) Amending Act, 2019

Act, 2012.

(31 of 2019)
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The Anand Marriage

The Repealing and

1557. 2012 29 Amending Act, 2015
(Amendment) Act, 2012 (17 of 2015)
The ROPLOTNET 0 T Reesing an:
1558, 2012 30 . puisory Amending Act, 2016
Education (Amendment) (23 of 2016)
Act, 2012
Instutions (Resenvation in | 1€ Repeeling and
1559. 2012 31 o Amending (Second)
Admission) Amendment Act, 2017 (4 of 2018)
Act, 2012. ’
. The Repealing and
1560. 2012 33 (TAhreneAnd dTn'Qr'ftngtgtrS'Z%igera' Amending Act, 2015
’ (17 of 2015)
. The Repealing and
1561, 2012 34 (TAh;'eTfJg“etﬁf) (X;egggcz)logy Amending Act, 2019
’ ' (31 of 2019)
The Chemical Weapons Er]r?eiglior?al(lggc%r;%)
1562. 2012 36 Convention (Amendment) g f
Act. 2012 Act, 2015 (190
’ 2015)
The All-India Institute of The Repealing and
1563. 2012 37 Medical Sciences Amending Act, 2016
(Amendment) Act, 2012 (23 of 2016)
i The Appropriation
1564. 2012 40 E;f %’f;o"”a“o” (No-4) | Acts (Repeal) Act,
; 2016 (22 of 2016)
The Enforcement of The Repealing and
Security Interest and Amending (Second)
1565. 2013 1 Recovery of Debts Laws Act, 2015 (19 of
(Amendment) Act, 2012 2015)
The Prevention of Money- The Repealing and
1566. 2013 2 laundering (Amendment) Amending Act, 2016
Act, 2012 (23 of 2016)
The Unlawful Activities The Repealing and
1567. 2013 3 (Prevention) Amendment Amending Act, 2016

Act, 2012

(23 of 2016)
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The Banking Laws

The Repealing and
Amending (Second)

1568. 2013 4 (Amendment) Act, 2012 Act, 2015 (19 of
2015)
The Appropriation The Repealing and
1569. 2013 5 (Railways) Vote on Account | Amending Act, 2023
Act, 2013. (37 of 2023)
- The Repealing and
1570. 2013 6 (TF:‘aei CV‘;‘;;‘;F’/:'?:'%B Amending Act, 2023
' ' (37 of 2023)
i The Repealing and
1571. 2013 7 The Appropriation Amending Act, 2023
(Railways) 2 Act, 2013. (37 of 2023)
- The Repealing and
1572, 2013 8 Ec‘i (ﬁj‘r’]‘t’)rfgt'atz'ggvme N | Amending Act, 2023
' ' (37 of 2023)
L The Repealing and
1573, 2013 9 gngAppmp”a“O” Act, Amending Act, 2023
' (37 of 2023)
- The Repealing and
1574, 2013 10 ggfsAppmp”a“O” (@) ACt | Amending Act, 2023
' (37 of 2023)
- The Repealing and
1575, 2013 13 The Criminal Law Amending Act, 2016
(Amendment) Act, 2013 (23 of 2016)
i The Repealing and
1576. 2013 15 (Tgaei If}vgprsc)’p; o 013 Amending Act, 2023
y et (37 of 2023)
- The Repealing and
1577, 2013 16 ggngppmp”a“O” (&) Act | Amending Act, 2023
' (37 of 2023)
The National Highways The Repealing and
1578. 2013 19 Authority of India Amending Act, 2016
(Amendment) Act, 2013 (23 of 2016)
- The Repealing and
1579, 2013 21 The Appropriation (4) ACt, | A onding Act, 2023

2013.

(37 of 2023)
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The Securities and

The Repealing and

1580. 2013 22 Exchange Board of India Amending Act, 2016
(Amendment) Act, 2013 (23 of 2016)
The Constitution (Scheduled | The Repealing and
1581. 2013 24 Tribes) Order (Amendment) | Amending Act, 2016
Act, 2013 (23 of 2016)
The Repealing and
The Wakf (Amendment) Amending (Second)
1582. 2013 27 Act, 2013 Act, 2015 (19 of
2015)
The Parliament (Prevention .
. e The Repealing and
1583, 2013 28 of Disqualification) The |\ onding Act, 2015
whole. Amendment Act, (17 of 2015)
2013
The Representation of the The Repealing and
1584. 2013 29 People (Amendment and Amending Act, 2016
Validation) Act, 2013 (23 of 2016)
- The Repealing and
1585. 2014 2 ggfsAppmp”a“O” () At | Amending Act, 2023
' (37 of 2023)
i The Repealing and
1586. 2014 3 (TFE‘aei Iﬁv‘;prsc)’pi o 013 Amending Act, 2023
y y EUSS, (37 of 2023)
The Appropriation The Repealing and
1587. 2014 4 (Railways) Vote on Account | Amending Act, 2023
Act, 2014. (37 of 2023)
i The Repealing and
1588. 2014 5 (TF?aei Iﬁv";p;‘;p;\'stt";gl . Amending Act, 2023
ys) ACt, U215, (37 of 2023)
The Governors .
The Repealing and
1589. 2014 8 (Emoluments, Allowances | i onino act 2019
and Privileges) Amendment (31 of 2019)
Act, 2014.
Theatoral [T | T Reesing an:
1590. 2014 9 . ’ Amending Act, 2019
Education and Research (31 of 2019)
(Amendment) Act, 2014.
The Finance (No.2)
1591. 2014 11 The Finance Act, 2014 Act, 2014 (25 of
2014)
. The Repealing and
1592. 2014 12 The Appropriation (Vote on | ionding Act, 2023

Account) Act, 2014.

(37 of 2023)
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The Repealing and

1593, 2014 13 ggi’ 4Appr°p”a“°” Act, Amending Act, 2023
' (37 of 2023)
The Andhra Pradesh The Repealing and
1594. 2014 19 Reorganisation Amending Act, 2019
(Amendment) Act, 2014. (31 of 2019)
The Telecom Regulatory The Repealing and
1595. 2014 20 Authority of India Amending Act, 2019
mendment) Act, : 0
(Amend ) Act, 2014 (31 of 2019)
i The Repealing and
1506. 2014 21 The Appropriation Amending Act, 2023
(Railways) 2 Act, 2014. (37 of 2023)
- The Repealing and
1597, 2014 22 (TFE‘aei Icvgslrsc))p; o 14 Amending Act, 2023
’ ' (37 of 2023)
L The Repealing and
1598, 2014 23 ggf 4Appr°p”a“°” (@) ACt | Amending Act, 2023
' (37 of 2023)
- The Repealing and
1599. 2014 24 ;gf /ppropriation () At | Amending Act, 2023
' (37 of 2023)
The Merchant Shipping The Repealing and
1600. 2014 31 Amending Act, 2019
(Amendment) Act, 2014. (31 of 2019)
The Merchant Shipping The Repealing and
1601. 2014 32 (Second Amendment) Act, | Amending Act, 2019
2014. (31 of 2019)
- The Repealing and
1602. 2014 38 ggi’ /ppropriation (4 A | Amending Act, 2023
' (37 of 2023)
The National Capital .
. . The Repealing and
1603. 2014 39 | rerritory of Delni Laws Amending Act, 2019

(Special Provisions) Second
(Amendment) Act, 2014.

(31 of 2019)
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The Maharashtra Housing

The Real Estate

Maharashtra . (Regulation and
1604. 2014 Il of 2014 gie?/%l:(l)at;r?gn%n dAct 2012 Development) Act,
P ' 2016 (16 of 2016)
The Public Premises .
- . The Repealing and
1605. 2015 2 (Eviction of Unauthorised | 5o ding Act, 2019
Occupants) Amendment £9
Act, 2015. (31 0 2019)
. The Repealing and
1606. 2015 3 (TAhreng/rllgtr%;sw:Ite2015 Amending Act, 2019
’ ' (31 of 2019)
The Repealing and
1607, 2015 5 (TAhrem';r‘%“r:;?ﬁ;’ /IA_\?[NZOlS Amending Act, 2019
’ ' (31 of 2019)
The Appropriation The Repealing and
1608. 2015 6 (Railways) Vote on Account | Amending Act, 2023
Act, 2015. (37 of 2023)
i The Repealing and
1609. 2015 7 (TFE‘aei If,\v‘;prsc)’p/:';t';gﬁ Amending Act, 2023
ys) ACL, 015, (37 of 2023)
The Appropriation (Vote on The Repealing and
1610. 2015 8 Account) Act, 2015 Amending Act, 2023
’ ' (37 of 2023)
The Appropriation Act The Repealing and
1611. 2015 9 2015 ’ Amending Act, 2023
' (37 of 2023)
Iggvt/::)ne;];r:td al;}/ldlnerals The Repealing and
1612. 2015 10 P Amending Act, 2019
Regulation) Amendment (31 of 2019)
Act, 2015.
The Andhra Pradesh The Repealing and
1613. 2015 12 Reorganisation Amending Act, 2019
(Amendment) Act, 2015. (31 of 2019)
. The Repealing and
1614. 2015 13 | Ihe Appropriation Amending Act, 2023

(Railways) 2 Act, 2015.

(37 of 2023)
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The Regional Rural Banks

The Repealing and

1615. 2015 14 Amending Act, 2019
(Amendment) Act, 2015. (31 of 2019)
i The Repealing and
1616. 2015 15 ggfsAppmp”a“O” (@) ACt | Amending Act, 2023
' (37 of 2023)
The Warehousing The Repealing and
1617. 2015 16 Corporations (Amendment) | Amending Act, 2019
Act, 2015. (31 of 2019)
: The Repealing and
1618. 2015 21 (TAhﬁq(e:r? d”rfe""r:‘t')ezct 2015 Amending Act, 2019
’ ' (31 of 2019)
- The Repealing and
1619. 2015 24 (TFZ‘:“';\V‘;WS‘)’F’?[ o o1 Amending Act, 2023
y y €509 (37 of 2023)
L The Repealing and
1620. 2015 25 gngAppmp”a“O” (&) Act | Amending Act, 2023
' (37 of 2023)
The Arbitration and The Repealing and
1621. 2016 3 Conciliation (Amendment) | Amending Act, 2025
Act, 2015 (37 of 2025)
- The Repealing and
1622. 2016 7 gngAppmp”a“O” (4 A | Amending Act, 2023
' (37 of 2023)
- The Repealing and
1623, 2016 8 gngAppmp”a“O” () ACt | Amending Act, 2023
' (37 of 2023)
. The Repealing and
1624, 2016 10 (TAh;Er']g‘;::gr:‘t)Lzﬁs o016, | Amending Act, 2019
’ ' (31 of 2019)
The High Court and the
Supreme Court Judges The Repealing and
1625. 2016 13 (Salaries and Conditions of | Amending Act, 2019
Service) Amendment Act, (31 of 2019)
2016.
The Appropriation The Repealing and
1626. 2016 14 (Railways) Vote on Account | Amending Act, 2023

Act, 2016.

(37 of 2023)
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The Repealing and

The Appropriation )
1627. 2016 15 (Railways) Act, 2016, gr;zr;dzlggs?ct, 2023
i The Repealing and
1628. 2016 19 The Appropriation (VOte on | o dine Act, 2023
Account) Act, 2016. (37 of 2023)
The Appropriation Act The Repealing and
1629. 2016 20 2016 ' Amending Act, 2023
' (37 of 2023)
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